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LOK SABHA DEBATES
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LOK SABHA

Saturday, March 27, 197 1/Chaitra
6, 1893 (Saka)

The Lok Sabha met at Eleven of
the Clock

[MR. BppAKER in the Chair]

MEMBER SWORN
Shri Onkar Lal Berwa (Kota)

s

PAPERS LAID ON THE TABLE

TwenTiETH REPORT OF U.PS.C. AND
STATEMENT RELATING TERETO

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFPAIRS AND
MINISTER OF STATE DEPTT. OF
ELECTRONICS, DEPTT. OF ATOMIC
ENERGY AND DEPTT. OF SCIENCE
AND TECHNOLOGY (SHRI K C
PANT): On behalf of Shri Ram Niwas
Mirdha, 1 beg to lay on the Table —

(1) A copy of the Twentiéth Report
(Hind{ and Eaglish versions) of
the Union Public Service Commis-
sion for the period Ist April, 1969
10 Sist March, 1979, Article
323 (1) of the Constitution. [ Placed
in Library. See No, LT—24/71.]

() A statement (Hindi and Boglish
versiona) showing remsons for delay
in laylag the above Report,
gglc;ﬁnwm See No LT—

2

DEMANDS FOR SUPPLEMENTARY
GRANTS (WEST BENGAL), 1570-71

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : 1 beg to present &
statement showing Supplementary Demands
for Graats in respect of the State of West
Bengal for 1970-71,

DEMANDS FOR SUPPLEMENTARY
GRANTS ((YRISSA), 1970-71

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR{ VIDYA
CHARAN SHUKLA) ;: 1 beg to present a
statement showing Supplementary Demands
for Granis in respect of the State of Orissa
for 1970-71.

SHRI KALYANASUNDARAM (Tire-
chirapalli): I had givn a notice of a
motion of breach of privilege. Just now
somebody informed me that the Speaker
was pleased to reject it, I am not discussing
your rejection. But the rules are clear,
Even the repction should be done om'the
floor of the House.

MR, SPEAKER : No, 1 have not allowed
it, You may discuss it with me in my
chamber, Let us follow the convantion.

SHRI KALYANSUNDARAM : Will
you g've me an apportunity to discuss it
with you in your chamber.

MR. SPEAKER : Yes,

1193 hours-
ELECTION OF DEPUTY SPERAKER

SHRI A. K. GOPALAN (Paighat}): [
bog 1o ove :

“That Shri G. G. Swell, 2 member of
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this House, be chosen ks the Deputy
Speaker of this House.”

SHRI R. K. SINHA (Paizabad)1 I
second the motion.

MR. SPEAKER : There or a number of
other motions, but as they are identical, may
1 put the first motion ?

; SHRI K. 'MANOHARAN (Madras
North) : Each must be moved because that
will show that the entire opposition supports
the motion.

MR, SPEAKER : They were not moved
in the previous case, They are on the Order
Paper.

SHRI K. MANOHARAN : At least you
can read them.

MR. SPEAKER : Yes. There aro similar
motions by Shri Indrajit Gupta seconded by
8hri Kalyanasundaram, by Shri A.B.
Neajpayee seconded by Shri Jagannath Rao
Joshi by Shri Manoharan soconded by Shri
Sezhiyan, by Shri P, K. Deo seconded by
Shri Boksi Nayak and by Shri S. N, Mishra
seconded by Shri Digvijaya Narain Singh.

The first motion is moved by Shri A. K.
Qopalan and seconded by Shri R. K. Sinha.
There is only omne name suggested in all
the motions. The guestion is :

“That Bhri G. G. Swell, a member of

this House, be chosen as the Deputy
Speaker of this House,”

The motion was adopted.

MR. SPEAKER : 1 declare that Shri

G. G. Swell, a member of this House, has,

been unanimously elected as the Deputy-
Spenker,

SHRI 5. M, BANERJEE (Kanpur) : Re-
mm.

MR. SPEAKER : Yes, re-clected. Now
Shwi Swell may come and occupy his seat,
which is just to my left.

[My. Deputy-Speaker (Shri G
Mmrm:‘m&ﬁ]
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ATOMIC BNERGY, MINISTER OF HOMRE
AFFAIRS, MINISTER OF PLANNING
AND MINISTER OF INFORMATION
AND BROADCASTING (SHRIMAT!
INDIRA GANDHI) : Mr Speaker, may I
in a very few words offer our heariy con-
gratulations to Professor Swell on his ro-
election as Dcputy-Speaker, We are speci-
ally glad that we find him restored to full
health after a long iliness and able to take
up his normal schedule of work which, as
you all know, is by no means a light load.
A fine parliamentarian himself, he has made
a mark as Deputy-Speakar in a compara-
tively short time through his esrnestness,
devotion and deep concern for upholding
the privileges and responsibilities of indivi-
dual membzrs as well as of the House as a
whole. He has proved to be a fine guardian
of the parliamentary process and has been
able to inspire wide-spread feeling of friend-
ship and respect in the House. I assure him
of the fullest co-operation from all members
of this House.

SHRI A.K. GOPALAN (Palghat):
Mr. Speaker, Sir, we congratulate Shri Swell
on his election as Deputy-Speaker, His name
was unanimously proposed by the opposi-
tion and suppurted by the Government.
That itself shows as Deputy-Speakar he will
have the support and good-wishes of all the
sections of the people in this House. I do
not waat to say anything more because, as
long as I sit poar him, I will be able to say
whatever 1 want to tell him when he is
sitting near me. Bo, while congratulating
him I will only remined him of the critical
situation that is developing in this country
as woll as outside. As and when some pro-
blems arise in this couniry rather suddenty
it will be his responsibility to see that they
arc solved, if necessary, even by not strictly
adhering to the tules and pracedure. I again
congratulate him on bebadl of my party.

SHRI K. MANOHARAN (Madras
North) : Mr, Spesker, I think this is the
first time that the Deputy-Speaker is being
lpommdﬁd proposed by the apposition

and supported by the Government. That
shows the gesture of goodwill on the part of
Government ia apite of its massive victory
and majority in this House,

So far as Shri Swell is concemiied, I need

THE PRIME MINISTER, MINISTER OF it say misch sbout ki, He had eatablished
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himeell as & distnguished Deputy-Speaker
in the last Parliament. T had occation to be
with him at Cairo while he was one of the
members of the Drafling Committee when
we were inviled by the United Arab
Republic Parliamentary Association, There
he made a mark and brought credit o our
country as well as to the parliamentary
institution.

~

Sir, he is a very good helper to you and
conducts the House in your absence. He
has conducted the Houmse very ably
in a way which has earned very good
friendship and reputation of all the sections
of the House,

1 congratulate him on his unanimous re-
eleciton as the Deputy Speaker. On bohalf
of my party, 1 extend my whole-hearted
support to him.

SHRI S. M. BANERJEE : Mr. Speaker,
Sir, on behalf of the C P.1 Group in Parlia-
ment, hail the unanimous re-election of Shri
Swoll as the Deputy Speaker. We have had
our experience of Shri Swell as the Deputy
Speaker in the past and how patiently he
has received the brickbats and bovquets in
this House. Even after becoming the
Deputy-Speaker last time, Shri Swell had
no swollen head, He was quite balanced
and he was an emblem of patience and
impartiality in his approach.

I congratulate him on behalf of my
party apd myself and [ a2ssure him the
fullest cooperntion as in the past.

SHRT SHYAMNANDAN MISHRA :
{Begusarai) : Mr. Speaker, Sir, I would like
to congratulate you, in the first instance, on
having a deputy like Mr. Swell to conduct
the proccedings of the House in your
absence. It is in the sccond instamce that I
would like to congratulate Mr. Swell for
having remewed and unaunimous confidence
of this House in him. It showld indeed be a
matier of great pride and satisfaction for
him o get the confidenco of the Houss, So
far as the new Members of this House are
cdonceroed, the confidence is based on hope
and, so far s the old Mombem of the
Howse are concernod, it is based on solid
sxperionce.

CHAITRA 6, 1893 (SAKA
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Sir, the new Parliament has elected the
two old faces for two important posts, that
is, of the first scrvant of the House and the
socond servant of the Houss. This has given
an impression that this is & Houss which
can be a more realistic matter-of-fact than a
romantic or an adventurist Houss. It doss
seem to me that this Houvse is prepared
to suffer the monotony of old faces for sold
and efficient work,

So far as I soe, Mr. Speaker, Sir, the
Deputy-Speaker has to bear most of the
time the burden of House. 5o far as you
are concerned, if I do not lose the grace of
language I might say that the Speaker is in
that sense a beoast of the selective burden.
In that way he will have all the sympathy
that he can have. Most of the time, he
will be sharing the burden of the House, I
would only say that while we might
stridently protest against some of your
rulings, so far as Mr, Swell is concerned,
we will have him all the warmth and hearty
co-0peration that we can give.

oY wrw Tw Wt (wemge) o
WS AW, MR A o Aq ¥ fre §
FauT ¥ Joreqw 9% & fay Frwier ¢
& gaa) grfaw aurk A7 wgar § o foas
e oY) @ awr ¥ gE e b fag
7% qmreaw = & fog Fraifew @ o
T AR F aragy @ wh
wfest 9 nfcrr 9 sy aod srdge-
g7 ¥uga s fear | fiw F e
aEE T TN ¥ INg F AT N
o fer @ T @Y, fieg TRk
wm gur & ag wror faegw wew § Wit
& qft qron waar § 6 ok gro e
g% ¥ s gEHAT ¥ Ave g o

fqe @ W W0 ¥ A awek
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[Dr. Molkote]
to himself but to tho whole House. The
responaibility of a Deputy Speaker is a very
apdwous one and he has discharged it very
ably, I coogratulate him on his being
clovaled to this office and offer him our
fullest co-operation.

SHRI PILOO MODY (Godhra) : I am
very happy at what has happened. Swell is
really a swell guy and I appreciate the fact
that he will be presiding over this House for
at least half the time.

Knowing how he performed in the last
Lok Sabha, I don’t think he will have any
difficulty in performing in this Lok Sabha
at all, Therefore, while I congratulate him
on his election, 1 offer him no cv-operation
whatsoever. 1 am sure be won’t need it,

SHRI FRANK ANTHONY (Nomina-
ted-Angio-Indians) :  Prof. Swell's re-
election is & matter of special pleasure for
me. You will recall that on the last
occasion he was the nominee of the In-
dependents Group and now 1 have the
pleasure of escorting him to his chair.

Mr. Speaker, may I on this occasion very
respectfully make a submission both to you
and to Mr, Swell. T had the privilege of
sceing this scene unfold in this House for
the past 30 years—perhaps you may say too
long, and even before Independence, and
one thing I noticed was that in spite of the
frasteation of a colonial regime, parliamen-
tary standards, even in pre-Independence
days, wers examplary and those rather
examplaty  stgndards, Mr.  Speaker,
continued right down to 1967. And I say
this with regret without pointing a finger,
that from 1967 there was a landslide decline
in pasliamentary standards. You, Mr.
Speaker, will have occasion to remember
ft. The image of Parliament was tarnished.
The House and indeed the chair were held
to ransomi almost every day and you had to
put up not only with the deliberate designs
but often with deliberate insult. I think what
has happened to-day has given us a chance
to restore the eifectiveness of parliamentary
techniqoes and the image of Parliament. I
know my friends here are particularly feeling
a little sore oo being numerically emmascu-
lsted, But, Mr, SBpeaker, I think that you
will pow smsure that within the framework
of these mininsum standards of deoorusm, the
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full effectiveness of the whole repartoire of
the parilamentay techniques will bo reasserted

May I very respectfully make two sugges-
tions 7 That is, that the old conveation will
restore itsolf to the Speaker’s eye. Mr. Spea-
ker, that is that the eye of the Speaker was
exercised with considerable discretion. It
fell on Members because of their capacity to
make a contribution. There was no mecha~
nical coming down the line to choose speakers
and our time was not allotted in terms of
split minutes, When I was a younger member
often I was called upon to introduce some
important debates. So also Mr, Hridaynath
Kunzru, If that convention could be restored,
I think, Mr. Speaker, there will be a tremen-
dous refurbishing of the image of the House,

Once again 1 congratulate Prof. Swell and
wish him well in this responsible office.

SHRI SAMAR GUHA (Contai) : Mr.
Speaker, Sir, we are very happy to have
Prof. Swell back as the Deputy Speaker
in this House

During the last session he discharged
his responsibilitics as Deputy Speaker very
honourably, in upholding the rights and the
privileges of the Members in this House.
He was very considerate and sympathetic to
the Opposition particularly. This time 1 will
make a particular request te him, to show
more sympathy and consideration to Qppo-
sition, in the face of the brute majority of
the ruling party. Otherwise the activities
in this House would become rather stale.
1 will again request him, ijndeed, to be a
little bit more bemevolently partial to the
Opposition, to enliven the activities in this
House,

1 pray to God that he succeeds in
upholding the dignity, honour and privilege
of this House. ank you,

MR. SPEAKER : Hon Moembers, whilé
joining you in felicitations, I have very
great pleasure in extending my own cong-

rajulations o my old colleague Prof,
Swell. His name is not now to us.

Beforo his clection as Deputy Speskor
prominent Psriiamentarian, an excolient
debator and esseatially a man of scholarship
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and academic achievements, He is equally
known for his achievements in public life,

Last fime we clected him as a represen-
tative when he was representing Assam.
This time he is representing a new State of

Moghalaya.

We are very happy that the representative
of the new State of Meghalaya has been
clected as our Deputy Speaker, a very
honoured position in this House.

As you all know, he did so much work
for the uplift of the down-trodden hill people
that he is held in so much of esteem and
affection by ail those people. He is very
much known for his sobricty, gemtleman
liness uprightness and gentienoss of manners,

I am very happy that after a brief illness
he has come back to this House as hale and
hearly, and much stronger in health, | can
say, now when he is Member of this Fifth
Lok Sabha.

He stood well along with me all the
trials and tensions of the last Lok Sabha.
We had to face those strains and stresses
together,

Very uften, when a Speaker or a Deputy
Spoaker is elected in the House of Commons
I found, their wives arc also congratulated
along with them. I congratulate Mrs, Swell
along with him. Luckily we have very
good patient wives also,

SHRI §. M. BANERJEE: Thera wasa
lapse on our pagt; we failed to congratulate
Mrs. Dhilloa,

MR, SPEAKER: Don%t worry; I am
going to make ud mysell. After all the impa-
tieace and tensions and point-up anger in the

, the first person on whom you relieve
everything is the wife. 1 am very happy
both these ladies are responsible for
us and looking after us. When
you lo‘?ck“bom:dﬁo will refresh you over
cup of ted and you will again be fresh
whetl ‘you come back to the next

E

t 2

y.and Pariiamentary institu-
&y very much I trisl.  Mr.

CHAITRA 6, 1893 (SAKA)
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has been Professor too. Iu his very literary
style he said, we have to be more revolving.
That was referred to by Mr. Frank Anthony
when he mentioned about the Speaker's eye.
The eye is one and there are so many peaple
to catch it; we normally keep it revolving,
and sometimes deliberately avoiding also,

SHRI PILOO MODY : But wedo not
have an one-eyed Speaker.

MR. SPEAKER : But a gentleman of his
volume makes four. 1 can assure hon.
Members that while Mr. Swell was perform-
ing duties, 1 had not the least worry about
anything going wrong in this House, By
electing him we have not takea a risk.

Of course, as hy hon, friend Shri S, N,
Mishra has said, the monotony of faces
will continue for five years. This monotory
will be a little more for the old collsagues
and a little less for the ngw Members,

SHRI PILOO MODY : She may want
a change of faces.

MR. SPEAKER ; I cannot change my
beard. Otherwise, I could have done it.

Parliament and democratic institutions
are on a great trial, and they aré in a groat
crisis. We cannot take Parliament and its
deliberations and the pasticipations made
by the Members in the ald senventionat
sense, The world is going too fast ahead of
us, and we have to catch up with it. Great
political, economic and social changes are
going on. We shall have to see that Pacline
ment adjusis itself to the rising aspiratiods
of the people. The procedure and practices
and conveations have also to ba liboralised.
We bave 0 be a bit more gsnerous im
adapting the and also acting on them. '

But, basically, T may bring it to the
notice of hon, Members that no parlinmdm -
can fun unless ‘the conventions and practices,
ate kept up, uniess the procedires #8d"
rules of business are followed, asd hinlsw’
the dignity and decorum of the Hotws iy’
maintaised. 1 do hope that all hon. Mem-
bers will co-oporate with Mr. Swell and
myself in this task.
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SHRI JYOTIRMOY BASU : Diamond
Harbour) :  In keeping with the aspirations
of tbe people.

. MR, SPEAKER : Aspirations are also
vty welcome, but not persomal aspirstions
somietinses,

AN HON.
perspiration.

MR, SPEAKER : Of course, perspiration
we can avoid in this House.

MEMBER: But not

It shall be our endeavour, 1 can safely
say this on Prof. Swell's behalf also, to
keep up a proper balance between the old
snd the new Members, between the young
sad the aged Members, between the hand-
Some and the little uglier ones, and between
the soxes also, We shall have to keep a
wery proper balance. We shall not try to
a noy hon. Meombers. At the same time, we
do expect that they will also undersiand the
difficulties and the awkward situations
sometimes im which the presiding officers
are put.

Unless bon. Members appreciate this,
we cannot run the House. Respect for each
other is very essential not only amongst the
Members but between the presiding officers
and the Members. We are smply the
asrvants of the House to carry ot its com-
House with

said last time, Prof. Swell and 1
thungs identical, and we have
a0 many things which are far away. Both
of ¥% come from the minoritics, and from

MARCH 27, 1971
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MR. SPEAKER : We both have been
journalists; we have beont in tha teaching
line; we have lawyers. Buf I do not think
he has been an army officer which I was at
one time,

I again convey my hoartiest congratula-
tions to Prof. Swell and also extend my
congratulations to the whole House, to the
member who proposed and the member
who seconded, on electing such a good and
sober gentleman as their Deputy-Speaker.

SHRI G G. SWELL (Autonomous Dist-
ricts) : May I say, Sir, that 1 am deeply grate-
ful to the House for this renewed coafidence
in me ? [ feel particularly gratified that the
election has not only been unantmous but
that my name has been sponsored and sup-
ported by every section of the House, and
that it has fallen to my lot to provide one of
the rare occasions when the Government
Benches and the Opposition can co-operate
unreservedly in keeping with the best tradi-
tions of parliamentary practice.

I feel overwbelmed and humbled, but
encouraged too. AH I can say in return is
that I shall ever sndeavour to prove myself
ever worthier of the confidence that the House
has reposed m me.

As you know, this is the new House that
the nation has called into commission. It
is new, not only in the scnse that it has been
newly elccted ; it is also new complextion, in
tone and in tone in tenor.  Of the 515 mem-
bors at prosent, as many as 291 are new
members, most of them belonging to the
ruling party. I am sure there will be many
a ludden talent that has got to be uncovered,
and also that thers is many 4 human dyaamo
that has got t0 bo handled with care asd
fineness, I am sure we will get to know sach
other better in coure of time,
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who will not fook to those days with & certain
antopnt of nostaigia. Thoso were the days
when the House was not oaly the mirror of the
pation, ss indeed it is today, but also a sen-
sitive barometer of its moods and tantrums at
a period that may be considered as a ‘water-
shed' iu its history. Those were the days when
we witnessed democracy breaking itself loose
from the precincts and confines of the elite,
percolating to the grassroots, and imbuing
the common man of India with a new aware-
ness of his strength and importance,
In such a situation, clashes of issues and
personalities were insvitable, A meeting
often sparkled with brilliance of which any
Parliament in the world could be proud.
It went to the credit of the House that
despite all those clashes, it never over step-
ped its limits, and it went to the credit of
the common man of India that he also was
never swept off his feot, and when he was
called to renew his mandate to the House
he did it with a maturity and poise that
took every one of us by surprise, In the
context of what is happening in the rest of
the world today, especidlly in countries
neighbouring on ours, this action of the
voter of India is of extraordinary signifi-
cance,

From those exciting days to the prosent
is like a journey through choppy scato
placid shores, Many of us Jooked to this
occasion with great etgerness, but now that
wo have arrived, I am soms what afraid of
Iam afraid of the going

fall 00 resist the temptition ‘to forget

cloar snd massive mandate that the peopls
of India have given to this Fouse. For, If
wo o 80, it will bo a disaster, sadl nobody
can predict the direction that fhe nation
will ke thereafter. I am sure you will
ngree with ma that we cadinot afford to have
and #t must be our endeavour =4
Pretiding Officers, &s well as the endeavour
of every hon. Membur of this House, to
moasure up to the expectalions of our

£

talents wifl have ample wxops, 10 that the
decisions that may emafge out of the
discussions will prove equal to the sxigendies
of the situation aed provide the countty
with the réquired leadership

What we shall ack in this Houwse
because of the absence of political clashes
wo shall have to make up by greater: sware.
ness, greater seriousness greater depth and
greater articulation.

May I, in conclusion, thank you and the
Primde Minister and the leaders of the various
parties and groups for, the many kisd
things that they have said about me,

4.00 hre

STATEMENT RE : RECENT
DEVELOPMENTS IN EAST BENGAL

MR, SPEAKER : Shri Swaran Singh.

SHRI SM. BANERJEE (Kampur) : 1
wish to risc on a poiat of order, :

MR. SPEAKER :
what ?

Point of oeder on

SHRI S M. BANERJEE : You are aware
that uader the rules the Minister has every
right to make a statoment suo mosu oa sy
important matter which he thinks fit. My
paint of order is thip, that Calling Astestion
Notices were tabled by us ,,

SHRI SAMAR GUHA (Cootal)r I’
thé mornidg there was & mosting of thb:
Opposition leaders, and wo ail agreod * thst o'
statement shosid be made.

SHR! .M BANERFEE: It is an imv
portant matter, it is a delicate matier,

know it. Bat a discussion should pe aliowed
otherwise it becomes & v Aualllic,
Gowramea: 'makes 2 st aad' we
simply bear it; So, I» requst you
wither to eep the Calling Nations
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[Shri S:M. Banerjoo]

pending—we bave not besa informed of
their disposal—or the Opposition Member
who who have tabled the Calling Attention
Notices shouid be allowed to say something
on this.

SHRI SAMAR GUHA : I want to
make this submission. The Prime Minister,
I should say, showed wisdom in inviting
the leaders of the oppositios parties and we
had an hour's discussion in the morning.
We all agreed that the statoment should be
'fnade by the Minister of External Affairs.
‘Bvén the leader of his party was there. This
is & sclomn occasion; it is an occasion for
expreasion of our Brm determination, sup-
port and sympathy to the people who are
suffering and it is in that light that we
should accept this statement.

MR. SPEAKER : According to the
procedures laid down, all of you are aware
that when a Minister makes a statement it
cannot be followed by questions,

SHRI PILOO MODY (Godhra) :...But
by & discussion,

MR. SPRAKER : You are going to have
s general discmsion on the President's
Address. Ample opportunities are available,

SHRI S.M. BANERJEE : There is a
blood bath going on; massacre is going on.

Y

MR. SPEAKER : I do not know how

fae It will be udvisable.

" ''HE' PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS, MINISTER OF PLANN-
INI3 AND MINISTER OF INFORMATION
AMD BROADCASTING (SHRIMATI
INDERA GANDEIL) : May I sy that since
this is a matter on which the whole Houwss
feels strongly, we might make am exception
nod., sllow the Mombers to oxpress their

opinioa,

MR, SPEAKER : I quite sppreciale the
suggestion tunde by ths Prime Minister ; I am
peepated o make an excaption. | hope you
will 20t ropent it. This s an onceptional
exception,
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THE MINISTER OF EXTERNAL
AFFAIRS (8HRI SWARAN SINGH) : The
Government ¢f India cannot but be gravely
concerned at the events taking place so close
to our borders. 'We can, therefore, under-
stand the deecp omotions which have been
aroused in this House and in the emtire
country.

Honourable Members are, I am sure,
fully aware of political developments in
Pakistan since November 28, 1969 when the
President of Pakistan announced his plan
for evolving a democratic Constitution and
for the transfer of power to the elecied re-
presentatives of the people.

The Government and people of India
have always entertaincd the friendliest of
feelings for the people of Pakisian. We
had, therofore, hoped that a democratic
evolution in Pakistan would follow is natural
course and that the elected representatives
would evolve a Constitution reflecting the
urges of the vast majority of the people
expressed through the elections held in
December last year.

However, events have taken a different
and tragic turn. Instead of peaceful evolution
there is now a bloody conflict.

According 1o . zeports reccived, the
Pakistan | Army staried taking action on the
midnight of 25th and 26th March against
units of the East Pakistan Rifles, the pro-
vincial police and the people. The reports
are that casualtics have boen heavy, On the
morning. of March, 26th, the Radio Stagion
at Daocca was sejzed by t.iuA:my. There-
afler the Radio §iation made an
metit of 15 pew Marshal uwkenuhum
banning, among other things, all pojitical
activities, processions, maotinn. sppaches
and slogans, Complete consnorship of all
news, Radio and Television programme was
imposed.

More than two regular Divisions ni. tha
Pakistan Army are deployed in suppressing
tbnpf:hdﬂwmia;:. .Oar hearls go
out sympathy to .people who are
undergring great suffering.

vy b v

% cuprally wish asd hape thet aven w
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democratic processes leading to the fulfilment
of the aspirations of the vast majority of
the .people there. 'We cannot but take note
of the fact that such a large segment of
humanity is involved in a conflict and that
many people are suffering in the process.

Recently, when natural disaster overtook
East Pakistan, the Government and the
people of India along with other members
of the imternational community responded
to bring relief to the sufferings of the people
there.

We are prepared to make our contri-
bution once agamn, in concert with the
members of the lnternational Communily or
International humanitarian organisations,
concerned with bringing relief to innocent
victims of conflict.

SHRI A. K. GOPALAN (Paighat):
What is happening in Bangla Desh, East
Pakistan, 18 not a civil war in the real sense
of a civil war. It is a war belween military
dictatorship on the one side and the demo-
cratic wishes and aspirations of the people
of Bangla Desh on the other, In the
election, the people of Bangla Desh voted
for the Awami League and its [eader,
Sheikh Mujibur Rahman, and they fought
the election on the basis of full autonomy,
leaving one or two subjects—foreign affairs
and defenve—in charge of the Ceatre,
Instead of accepting the result of the
electior and the wishes of the people, what
Mr. Yahya Khan did was to suppress even
the civil liberties of the people, and from
the statement we undorstand that even the
shouting of siogans is banned, and hundreds
of people are shot dead.

They have also said that Sheikh-
Mujfbur Rahmat has declared the indepen-
detce of Bangla Desh and called the
people to fight the occupation forces from
West Pakistan. ’

There is apnother problem also which
may face our country. That is, people may
come frowy Bangls Desh--Last Pakistan—and
whether they are Hindue or Muslims, to
sive shelter o is also & probiem that
will face ys, agd I bope an organisation has
:m‘ﬁmml to 4ea that all help is given to
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We condemn the brutal onslaught and
military massacre on the part of West
Pakistan’s military forces and wholeheartedly
support this struggle of the people of
Bangla Desh and call upon the people of
India and the Indian Government to extend
all support that should be rendered to the
people of Bangla Desh,

Sheikh Mujibur Rahman has sought the
help of Asio-African countries, in their
struggle for independence, and if this
continues, in course of time, we will have
even to think whetber we will have to sup-
port the independence of Bangla Desh and
try to see that whatever help is possible is
given.

'

SHRI H.N, MUKERJEE (Calcuita-North
East) : Mr. Speaker, Sir, this Is, as you
said, an exceptional occasion when you will
perhaps permit the expression of the emotion
of our people in regard to something
which has happened which goes against the
grain of all human decency.

Bangla Desh, to which so many of us
here in this House also belong, is bleeding
in a thonsand wounds because the people of
East Eongal have risen in a kind of revolu-
tion almost without precedent in history and
are now being sought to be punished by
those who do hot know anylhing but the
law of the jungle,

Sir, in East Bengal, what had happened
was of & great deal more significance than
what the Government's statement seems to
raske out. In spite of the natural inhibition
which must be im whaiever Government is
functioning in this country, 1 cannotusderstand
why the wording of the statement is so life-
less and how even the evaluation of what has
happened in Bast Bengal was so much
against the true state of facts. What happen-
¢d in Bast Beagal is something almost un-
precedonted - in history. It was a revolution
by consent. It was as a result of the ballot
that a preponderant, ovérwhelming section
of the papulation, in a measure which has
never taken place in the hisiory of elections,
expressod themselves in favour of he
autopomous rights of that provitve. Thiére
took place spectacles which wt’ least' a
country which sweats 'by the name of
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Gandhi should salute in the manner that is
calied for at the present moment of time,

You know how when the hartal took
place in Decca and the rest of East Bengal
from the Chief Justics down to the Govern-
nor’s cook, everybody stopped work., The
person who was appointed Military Adminis-
trator or in some such comparable position
was not given his oath of office, becauss
the Chief Justice refused. Wo have never
goen in history an example of a united
poople functioning in this maaner, determi-
ned to go ahead in a peaceful and truly
democratic spirit in order to bring about a
change in their coadition, the condition
which they say is one of secvitude to West
Pakistan,

* I am not entering into the merits of the
matter, but we should all listen to the
¢ri de coeur the cry from the heart which
<omes from East Bengal, the cry of agony.
It is not the sort of agony which is weak
and humiliating. Sheikh Mujibhur Rahman
said, Bengalis know how to die like human
beings. And, that is why they are fighting
back. 70,000 troops are now engaged in the
task of crushing the resistance of the people
of Fast Bengal. ln this posture of things,
when in East Bengal a new precedent has
taken place in the history of constitutional
progress--You and the Deputy Speaker
were talking about new parliamentary
spectives--I hope you and I learn a lesson
from East Beagal, where a revolution by
consent is saught to be brought about and
that sevolution by consent is thwarted by
interests who ase now at the beck and call
of people whom we know very well. This
sort of thing is happeawng. They want to
make pur country agother battling ground
far interests which want to fish in troubled
waters. Here is East Bengal which waats
autonomy, MHers is East Pengal which
wants an, end to the oppression which has
mmm on it by certain interests in
West Pakistan, Here is Bast Bengal which
wanted autonomy for iwelf, It is be-
ipg crushed. 70 mpillion people are being
gwght to be crushed and we are hete only
talking nw the smbarrassment which
might take place oa aepount of something
bappening Jo & teighbonring oputitry, There
is oot a word in the Governmont sistemont
of genuine fesling b soaard to. M who
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are our own people. 1 speak the same
language as the language which is spokbn
in East Bengal, not mo alone, but so many
of us here. And, wo are ashamed that the
Government of this conntry makes a siate-
ment which makes no reference to the
blood relationship which exists between our
two countries. At this rate, this Government
would go ahead inm such a manner that in
the porth-sastern parts of our country--}
include in it the area where Dr, Swell is
resident--things might happen which might
create a different sort of history than what
is being laooked forward to by certain people
on the other side.

T wish, thercfore, Government takes a
more understanding view of the situation, I
wish Government says, this kind of genoci-
de against 70 million people will not be
permitted. I wish Government to announce
here that they would go to the United
Nations or whatever other forum their
Constitution might provide. Let them tell us
that they are going to those forums in order to
put up the case of the people of East Bengal,
and we shall d3 so because thzy and we arc
one. We arc one people. Mujibur Rahman
has said so many grand things about the
normalisation of relations and restoration of
friendship between India and Pakistan. He did
not want the demoralisation of Pakistan;
he wanied only the trade and other fricadly
relations beiween our two countries should
be resumed. The blackgaurda in that part
of the country, the perfidious people who
conduct negotiations in Dacca and then form
the safety of Karachi declare martial law,
those perfidious people are now going sa do
something which, as | said earlier, goos
against the grain of all human decency.

1 was not prepared that so0 soon after
the election, which has givan them s0 much
of exuborance and exhilaration, they wonid
forget even to express in a kind of humane
manger, in a kind of reasonable demoeratic:
manner, the sympathy of this coontry for
vhe people of East Bemgal. I am very
disappointed with the statement. I hawe
no hesitation in saying I am very disappoin.
ted with the statement, If what Shyi Swaran
Singlh hay said is the last, word on this
subject this Government is mbking & tegridle’
mistake. § hope the Prime Minimer
—1 do not know her chovsifg~-{ bope
chooses a1 th end of whatever HHecusion"we
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have bad w0 far, to say somgthing supploment
the statemimt of Sardar Swaran Singh, and
say something more concrete, say something
about what India is doing or not doing in
the international forum about the genocide
and the bloody blackguardery which has
been practised by the ruling junta in order
to demolish democracy and everything that
is haman and decent in our country and in
our sub-continent.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): Sir, this is the most serious
moment in the history of India and Pakistan
and in fact the whole of South Eastern
region, From what has been reported in
the newspapers and from the statement of
the Foreign Minister we know the immense
suffering of the people of Bangla Desh and
we have to express the deep anguish in our
hearts, in the heart of our Prime Minister,
Qur government, all parties here and the
whole people of this country. [ think the
Prime Mimster should give a little expression
to her anguish when she makes a statemant
to supplemsnt what the Foreign Mimatre
has stated so that the brave fighters of
Bangla Desh, who are fighting against colo-
nial domination, who ar¢ waging one of
the biggest battles in Asia’s history for
upholding human rights and liberty would
find a little solace from the anguished heart
of our Prime Minister.

I would like to know from the Minister
of External Affairs whether there has been
suy appeal from Majibur Rahmun and the br,
ave ghiers of Bengla Desh for any help from
Asian countries, whother any such call has
come to our government and whether their
emissaries have nsached our government.
Secondly, is it not a fact that the Mujibor
Rahman is exercising a moderating influence
in Bangls Desh and if he is not helped in
some way the exiremist eloments will take
wier, which would not be in the interests of
India? ¥ hope the hon. Minister will give
& Hitle clarification, Thirdly, will the
Governmwetit soc that no further arms go by

. Jadian Ocesn and the Indian Navy will take
tharge of it ax our government have done
in the case of over-flights of arms snd
stnmunitions 10 Bangla Desh. Government

their positions cloar on this.

wﬁg}?duﬁ would like 10 kaow,
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whether in this moment of crisis the brave
fighters of Bangla Desh have sought any
assistance and whether this government js
going to help them, at least by expremsing
our sympathy, so that they could carry on
this unequal fight against the dictatorship of
Weat Pakistan,

DR. V.K.R. YARADARAJA RAO (Bel-
{ary): Sir, as a member of the ruliag party,
I riss to express my sense of great grief at
the suppression of democracy which is going
on in Bast Beogal today. Almost for the
first time in Indian history, or the histery of
this sub-contineat, a non-violent movement
has succeeded beyond all expeciations., I
would even go to the length of saying it has
succeeded beyond what it has in our own
beloved country of India. ‘The leader of
that non-violent movemen! was carrying on
peaceful negotiations; he was not demanding
independence; he was demanding autonomy
and the redress/of long-standing grievances,
That such a demand ‘should have been met
by the use of brulal force against an unarmed
and wholly non-violent people is unimagin-
able. [ do not think history has ever seen
the Chief Justice of a part of a State rsfusing
to administer the oath of allegiance to the
martial jaw administrator, I do not think
any radio station,'of its own accord, has
ever beea taken charge of non-violently by
the leaders of the people as in East B:ngal,
Such things did not happen in our own
country during the height of the Gandhian
movement. That such & wholly non-violent
movement for the sstablishment of democta-
tic rights of the people of East Bengal
should have been suppressed by tanks and
armed forces brought in within a period of
soven days whon negotiations were supposed
to be going on s something which cannot
be imagined,

12.00 hey,

Whether it is our neighbour or not is mot
the point, East Beagal i3 » part of the
world and we have prociaimed, as the
Pretident was himself plensed fo say, that
ladia’s voice shall be raised wherever there
is injustios, wherever there is oppression,
I think, there caa be po more outstanding
asd oppression and

[
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fhe use of violence tham what we have sesn
taking place in BEast Bengal.

I would like to yemind the hon, leader
of my party thal in 1947, when we had not
yet formed a Government of thia country
and when her distinguished father was the
leader of the so-called imterim Government
of India, he called an Asian People’s
Confereace. I happened to be at that time,
One of the 48 Members of the Indian
delegation, That Asian People's Conference
was called in order that the voice of India
might be raised o behalf of those peopie of
the world fighting against oppression and
tyratiny, There can be¢ no better example
of such a fight =sgainst oppression and
tyranny than what is taking place across
our frontiers of West Bengal. I know the
leader of my party and the Prime Minister
of India has got at least as much courage,
if not more, as that of her father,

1 must say, in this connection, that [
am very much disappoinied at the stale-
ment of my hon. ex-colleague, the Minister
of External Affairs, in attempting to club
India’s offer of relief for cyclone victims
with the relief for the people who arg
suffering m East Bengal from the armed
attacks of tanks, etc. To give relief to
whom 7 To the decad people in East
Pakistan ? 1 do not know. I would like to
request the hon. leader of my party to take
a leal from her father's book and to con-
venc an Asian People's Confersnce in
order that the last vestiges of colonialism
might be removed from the Asian conti-
neut and the people be permitted to live
froe and solf-respecting lives and also
be free to frame their future according to
their own democratic rights,

SHRI KRISHNA MENON (Trivaadrum):
Mr, Speaker, Sir, what we say in this
House has a much vaster audience than [
see in the Hcuse and the whole of the
country. There should be no doubt in the
minds of the peaple that we recognise what
has bappencd in Bast Pakistan is a national
tevolufion a national movement against,
¢olonial regitae which has been going on
for some years, .

. 1 do not want to take the little time
et you will allow me iti description. 1
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want 1o submit to the Government that we
should make jt very clear that we ashall
exercise our utmost obligation to provide
the right of asylum to the oppressed people
of East Bengal, whether you gall them
refugees or whatever it is. We should not
be merely content with the denial of qur
air spaco anising from the skyjacking and
the normal reprisal that follow. I hope, the
Government will take immediate steps to
invoke the Geneva Convention. This country
will be responsible, in a large measure, in
formulating a convention in view of things
happening there,

So long as our diplomatic representa-
tives remain in Islamabad, we should obtain
correct information om whica we will be
able to arguc the caso in the Umted
Nations.

It will be a great mistake at this time
to be cynical and say, ‘We can do nothing
in the United Nations and Parliaments.’
We have to use every forum of the world.
When certamnly a large volume of public
opinion in this country is exercised about
the repression and oppression that goss on
in Mozambique and Angola or in other
parts of Africa, when most of us are sup-
porting the struggle of the Victnamese poople
against imperialism or of the Arab people
against another kind of imperialism, ' how
can we remain unconcerned about the people
who are next doorto us 7 I am not for a
moment suggesting that we should in any
way violate iaternational laws 30 Jjong as
they exist and we should net promote this
revolution, We should not follow the bad
example of Pakistan and do what they are
doing In Kashmir. This is a spontansous
movement on the part of the people sancti-
fied by the result of the elections permitted
by the ruling party itself. Therefore, while
it is a revolution by cansent in thé clessical
sense, it is a revolution which has been
sanclified by the vote of the people sad
there can be no two ways about this. And
I do hope that the Prime Minister will find
her way to cnable omganizations like the
Indian Red Cross to move out, and if the
authorities concerned refuse, then other
steps should be taken.

Afro-Asian opision which is sxercijed
by colonizl rule petsisted in promoding



2,  Developments in

the movesaeats inside inte......aal spheres
to deaw atiention to the situation where it
not the opportuaity to govern, it is not the
desice for refarm like separation of executive
from judiciary but it is a revolution of the
people, a revolution demanding indepen-
dence. 1 hape the time will not be far off
when this Government will recognise the
new Government set up by the people and
not make the mistake as in regard to North
Vietnam and East Germany. (/nterruptions)
because delay in these matters makes it
difficult, When a government is established,
reasonably established, commands habitual
obedience of the people and is able to per-
form its obligations, even under the
American law, it ought to h: rccognized
immediately. So, if an appl.cation or a
request is made by the new Government
of East Bengal—I do now cal it Bangla
Desh because there is anoth:r Bengal—
whatever it is called, we shou d not tinker
about it and take the risk of recognizing
that Government,

Finally, T want to say, Mr. Speaker,
that we should do everything i+ our power
to prevent imperialist interven ion in these
troubled waters. The British Government
which quit from this part ¢ the world,
first from India and afterwards ‘rom Ceylop
is providing a base for obse: ‘ation 1f the
nows is correct. Other Great | ower of the
world are doing the same. Im crialism has
got a habit of fishing in trouble | waters and
our timely intervention and pr test goes a
long way, because interventio so close to
our borders spells noting but d sater.

I thank you, Mr, Speaker, or giving me
an appaortunity to say a few wc ds,

SHRISAMAR GUHA : Sr, to-day I
am one of the happiest men in this sub-
continent because I had the privilege to
work with Mujibur Rehman far five year in
East Bengal and I was dubbed a mad man
for, as far back as 1952, I wrote a book in
which I said that independent F ist Bengal is
bound to come due to the inter wl contradi.
tions of the two wings of Pakis an, There-
after, I wrote several articles an.t books and
every time . 1 was dubbed as nuthing but a
mad man. But, Sir, the dream of p mad
man to-day is being fuifilled and that is why
1 fee] very much happy to-day., ,
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The declaration of independence by
Bangla Desh is the greatest evemt after
Partition of the Indian sub-continent. Per-
haps it will give us a momentous occasion,
& historic opportunity to undo the misery —
I doa't mean Partition, but, undo the
misery of the Partition, Sir, it is an
example of a tatal revolution by the total
people of Bangla Desh against the colonial
rule of West Pakistan over 75 million of
that country.

Mujibur Rehman has shown one of the
wonderful revolutionary leaderships the
world has ever witnessed. We all know
when Mr. Bhashani was the leader of the
National Awami League he was creating all
kinds of troubles with the help of the
Chinese. But now all the parties ; the
National Awami League, the Convention
Muslim League, the National League of
Pakistan, the Council Muslim League and
the Jamiat-ul-Ulema, all the parties and
organisations are completely unified under
the leadership of Mujibur Rehman,

It is o matter of great gratification that
now the total civil administration of East
Bengal is under the total conirol of the
Awami League and their Sangram Parishad,
Only in the cantonment areas and in some
other urban areas the 80,000 people of the
army of Pakistan have same linuted control.
May be, with the help of the tanks, with
the help of places and machine guns they
may cause bulchery, they may cause mas-
sacre of thousands of those revolutionaries
in East Bengal. But ultimately they will
have to bow down and surrender to them.
Because, these 80,000 people of the army
will be squeezed by 74 crores the people,

Those who have any clementary idea of
the geographical situation of Bangla Desh
know this. There are many rivers there,
It is impossible even for logistic reasons to
suppress the total revolution of the total
population there,

I woyld remind the Prime Minister that
such movements in the life of & na'lon, in the
history of a nation, do not come always.
It is a decisive time. It is time for decisive
action by the leader of the Indian Govern-
ment. 1 said on many occasions that real solu.
tion of Indo-Pakistan probiems does not lie in
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Kashmir but in the revolutionary movement
in East Bengal and in its comcept of
‘Swadhin Bangla.” If the revolutionary
movement in East Bongal succeeds, which
it is bound to, then there will be revolutio-
nary change and political corretation in the
entire sub-continent, and in the entire re-
Iations between India and Pakistan also,

I do say that immediately the Govern-
ment should give recognition to the inde-
pendence Republic of Bangla Desh. We
have to se¢ what are the conditions that
a nation and a people must fulfll to exercise
their complete sovercignty and to prociaim
their soversignty. It is to be seen that the
Awami League secured 162 Membership,
more that the total majority of the member-
ship that represents the Pakistan National
Assembly.

Therefore, if the internationally accepted
democratic principles have any meaning,
those people of Bangla Deth have every
tight to declare and proclajm themselves as
an independent and sovercign State.

They are in physical control of the land
of Bangla Desh completely. They are in
physical control of civil administration hav-
ing towal loyalty of the total population
there, They have their own government and
own flag. All the conditions fulfiling
sovereignty are all prosent there. Therefore
they have every nght in the real democratic
sense to declare themselves an independent
country and Indla has also a right, accord-
ing 1o the Interpational principles to accept
and accord recognition to that Independent
State of Bangla Desh.

This is a delicate matter, 1don’t say
India should jump on East Bengal with
her military, Short of military intervention,
short of going against interpational code
und diplomatic relations, India should go
all out to give all possible help to the

people of Bust Bengal and the revolution-
arios there.

1 would suggest a fow things. India
should immedistely mobilise world opision,
I would rmmind the Prime Winister
about this, This is the first Limie the kadors
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of Bangla Desh have requested [ndia,
Ceylon and other Asistic and world
countries to extend to them alf kind of help.
They have declared it opealy, Therefore
this 1s not something against the will of the
people of Bangla Desh, The sovereignty of
the Independent Govt. of Bangla Desh has
got to be recognised,

I would also request the hon. Prime
Minister to take the matter of the genocide
of the civilian people and the massacre of
thousands of innocent freedom-lovers of
East Bengal to the UN Human Rights
Commission immediately anJ without any
further delay.

I would also request the hon. Prime
Minister to request the Government of
Ceylon as also the Government of Britain
not to allow the Colombo port and the
Maldive islands to ferry arms and ammuni-
tion and the Mulitary personnel of West
Pakistan into East Pakistan, 1 would request
Governmen! to invite the attention of the
other Covernment to the fact that the
Pakistan Navy may not be allowed to
operate 1o the Bay of Bengal and in the
Indian Ocean to carry the murderers, the
killers and the butchers from west Pakistan
to East Bengal.

I would alsc make one other request.
I koow that thousands of Bengalis of
Bungla Desh are terrorised, and thows
terrorised Bengalis have taken shelter sear
the Karachi airport. They do not know what
will bappen to them, They arealso being
butchered.  Therefore, [ would reguest
Government 10 permit them a safé passage
through India over-route ejther by train
or otherwise and by giving them all sorts of
facilities for going back to thelr homeland,

In conclusion, [ would say that this is &
momentous occassion. Let us mot fallin
this historic moment. Lot the Prime Minister
act a3 8 courageous daughier of Mother
indm, raise the bonner of defecding reveta-
tion in Bengla Desh and act up to the dswa
of a future india.

My sslute to Bengla Desh ? S Bangla:
Jei Hindl ? Mujibur Rahman zindabod;
mzwnmhmmd
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SHRI AX. SEN (Calcutta North West) ;
This is not merelya grave moment but 8
very proud moment, and we are all happy
to ses, though very very angwshed, that an
eatire nation has risen 1n revolution, and
morely rovolt, agunst the oppressors who
have been oxploiumg them for ycars and
decades. Many of the areas which are
now crimson red with human blood are
konown to us personally. There wete scenes
in them in our struggle for freedom, where
thoussnds of mactyrs had shed their blood
under the British buileis. Happily again,
those are the scenes again where the bullets
of West Pakistan have come to now down
millions of innocent people who only want
to live like decent citizens and want to
cherish the great rights to which they are
entitled. What have they done? They have
merely voted their leader to power. They
have voluntarily given all the authority to
that leader. He did not wrest authority
by military force like Ayub Khan or Yahya
Khan, People gave all authority to him
voluntarily, and the consent of the people
was writ large every wiere. When these
great leaders of the muitary were there in
East Pakizan, they saw ith their own eyes
the flag of Bengla De: 1 flying aloft every
house and every building, #xcept the Govern-
ment House and the m: itary headquarters,
and a2y a punishment, he military have
unieashed the engines of var on an entirely
innocent people who rumber about 70
million. Millions of wo 1en have come out
into the streets, and v e are all proud of
them, They are the f wh of our flesh
and the blood of our blo« 4, They are people
who atill speak one of «ur larguages. The
songs that they have b« :n singing on the
radio bave inspired our p ople for ages. And
there are the pcople to lay who are going
butchered by these brigar s brought across
the soms and armed wi h foreign arms for
the purpose of killing t} :se innocent indivi-
duals , men, women and hildren,

I recall those day: when our Prime
Mintster's great father c lied the conscience
of the world to unite aga nst the Dutch who
forviod scross the ses their soldiers to
suppress the reedom ma emet in Indonesia.
That moment has again arrived. | would
®ppekl tp ouf Prime Monister to take the
samne adepsiilp, 2
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But this is not the voice of Bangla Desh
alone, This is not the voice of West Bengal
alone, It is not our individual voices, but the
voice of Asia, the voice of the colonial world
which is speaking out to the whole humanity
for succour and help in their hour of dis-
tress and in their hour of enslayement,

Therefore the Prime Minister will be
giving that leadership, which she has given
to the country, to the whole of Asia if she
takes courage in her hands and calls for a
total human endeavour againts this oppres-
sion and this conspiracy to enslave an entire
people,

This is not a moment for India alone
it is moment for the entire free world,
and if we mise, then we shall always
be remembered &8 a people who merely
not shouted our help to the oppressed
but have actually shown how that
sentiment can be translated into action.
Therefore, the time for action has come, not
merely extending our sympathy 10 those rela-
ted millions across our borders. They are
closcly related to us, they arc fricndly to us,
they need our help,and if we deny that help
to them today, we will not be forgotten by
these free people in the future,

Lot us organise ourselves and give all
the help we can unofficially. Let Government
as on nstitution rise up and stop ail flow
of arms into East Pakistan, blockade, if
necessary, those ports and seize those ships
which carry lethal weapons for the purpose
of butchering an innocent people. That is a
duty we owe by reason of our allegiance to
the Charter of the UN, by virtue of our
protestation in the past and by our being a
signatory to the Genocide Conveation. That
enjoias On us to put & stop t0 genocide in
any part of the world, paricularly when it
Is practised on a people who are 50 near
and dear to us.

The words of the External Affairs
Ministér, though very encouraging, though
full of sympathy, have frankly disappointed
many of us. I share the scntiments of prof.
Mukerjeo when ho said that a much stronger
ltnguage is neadad, a much more decesive
voice was expocted to meet a situation
whi:: is unparalicled in the history of the
world,
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I remember when the French Revolution
started and the shouts of the paris mobs
reached Varsailies the king asked : ‘Are the
people in revolt ' His Minister said, ‘No,
sir; it isa revolution !' Prof. Mukerjee will
remember that.

Therefore, this is not merely & groan
and anguich of a people who have been
exploited for years this is the voice of revo-
lution of an entire people which cries out for
not mer:ly succour and sympathetic words
but positive action so that the conscince of
the world awokes and frowns upon and
destroys those very people who, armed with
froeign arms have descanded themselves
upon innocent people to butcher them,

SHRI K. MANOHARAN (Madras
North) : The statoment of the Minister of
External affairs is not only not convincing
but, I am rorry to say, terribly dis-
appointing. The concern and feeling of
the House have alrcady been manifested
by 50 many speakers who have preceded me.
Shri A. K. Sen who spoke just before me
has said that strong language is required to
be used. 8o far as [ am concerned, what is
required is not sirong language, but strong
action to be taken, whether it is visible or
invigible,

The ballot which has given status, recog-
nition, position and independence to the
people of East Bengal has been snatched
away and killed by the bullets that have
been poured ceaselessly by Islamabad.
what is going on in East Bengal is not
just a fight between some pgople in East
Bengal and the military regime; the entire
people of East Bengal in a full, complete,
total effort are waging 3 war against certain
military goondas engineered by the Presi-
dent of Pakistan, Yahya Khan.

In this context, what aclion could the
Government of India contemplate? This is
the question which must recoive the attention
of the majority of members here. I want
to stress one point very clearly. Already
the Government of India has been accused
of instigating the people of East Pakistan
Py mocans of an open doclaration that we
are for the people of East Pakistan, I am
sure we are spoiling and ruining the cause
of the people of East Pakistan. But secretly
or otherwise what action the Goverpmont
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cowid think of taking, we must leave it to
the Government of lndil. Let us not
embarrass the Government in that particuiar
position,

So far as political parties in this spb-
continent are concerned, I think public
opinion can be created against the genocide
that is being unleashed in East Pakistan,
for which each political party can contribute
a lot. All party conventions or all-party
meelings can be held and through them we
can moblise public opinion. We can focuss
the attention of the entire sub.continent
people, and we can show our moral sympathy
with the people of East Pakistan. As to
whether something more than mere moral
sympathy can be given, that has to be left
to some secret agencies or international
agencies,

That does not mean that the Govern-
ment can keep quict. It can diplomatically
move the sue. Govenment can raise the
issue 1in the Unitea Nations in the Human
Rights Commission or any other forum
which is smitable for focussing attention on

whal is gomng on in East Pakistan,

We had a meeting in the morning with
the Prime Minister. The Prime Minister is
much concerned about it, and the External
Affairs Minister is equally worried about
it, but in spite of this, the statement has
disappointed us terribly. So, I request the
Government of India to pay some more
consideration, and copnvey the sentiments
expressed by the people and the Members
of this entire august body to responsible
badies, especially the Asian-African coun-
tries and mobilise world opinion,

While I say this I am not asking the Go-
vernment to interfere in the internal affairs
of any country, Now It has oeased to be an
internal affair of Pakistan because lakhs and
lakhs of People are being machinegunned,
children heve been massacred and ladies rre
being butchered and molested. We can take
it up from the angle of human rights, and
on that basis, I think the Government can deo
alot for the peop lo of East Pakistan. L&t us
create goodwill and thereby let us establish
your contacts with Bast Pakistan and Show
ours sympthy (0 the People of East Pakis-
tan.

SHR!I SAMAR GUHA

No longes
East Pakistan, but Bangia Desh,
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SHRI K, MANOHARAN 1 Mr, Ssmar
Guba has got his ssociation with Rehman,
snd ho havevery right io say 0. 1 have no
obiestian te call it Bangla Desh or anything,
but as it is today let us call it Exst Pakistan,
and lot us ses that Bangia Desh also comes
intc being to the satisfaction of the en-
tiré poople of the sub-continent.

SOME HON. MEMBERS rose. ..

MR, SPEAKER : Only a fow Memb-
ers sought Permission to ask questions or
clarifications, but it has developed into a
regular debete. That is the difficulty whea
you make an exception, that it develops
into a debate,

SHRI P. K. DEO (Kalahandi): It
is an important event, and every party should
be allowed.

st s W Wt (wrgR) ¢
weqy NEET, g X qifferm & oY we-
e’ gt & 9 el W W@ T e
worr § ) qE A oifeema A QY @
g, JEW AT H g oaE wRE T e
awd § | e wra g N § e S
qfieas aww & W feafa 1 w5 frewr-
vt I vfem & o s A R
g ot ey $3 % fF ofsmm &
are G & avew ¥ o9 wighe
& W qgar wIw g wwar 91 ¥g 97 @1 e
qifeene & st SRy T % wree
w¥ | iy g # aifewme & o
POW W gT S S g & i
freey ¥ g we @ ¥ f
qifwerw ¥ wfewm wwr @36 o< -
ooftg $n T W qgE wraR gerr X
gurE e & gt w1 wiew waw ) feey
e o wonei ¥ gl wrd yeiel e
wromaY el v frer g @ R
ot wwl vk §, 3 & oY Qur wwew §
Fww surees W ooy aft ey o @
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tlm!m WW,!’E“ “'a'm
§, o1 grmerer wre § WYC ag o qu
33 w1 &7 IgR wdY omr Y Epfewy
ag TE-I¥ FUET & A et angly avear
T FETRY, NAW AT W €7 §, IW
¥ gfnfor @ sC g fof @ W
SaTT FfEw Ay ¥ G g W Fe-
Aoq S 4T ARISAT WA "wfer
&, IF ¥ qETH OV FL qiwearr oy
@ & QW7 1 AT qrieEne WY o
AN GA w7 X g9y gl wfeerd &
frdaad ST ¢, 37 & @ Faw
Wt sy e o ¥ @ o A
w3ar, afew Iv w1 qg wivwre fewas
N gfer ¥ vadedin qamw qrfweTe 9%
&1 w¢ ag wiwwre faer, Tar sasr g
g § g §

DR. HARI PRASAD SHARMA (Alwar) !
The response or this House has been lictls
more acuta. we had beem a little more
emotionally iovolved then some cold-seas-
oned diplomats in distant countries. I do not
think we need a lot of explaining it. Owr
response has been so acute becauss of the
attack on our fundamental values. Some
of the basic things which we bold In
esteem are being attacked. It is not only am
sttack by the Pakistan military junta against
the other Part of the country but the valees
which we Lold basic are

independence which we hold
continue ta cheriah, The people
Pakistan have been waging a8 mnoneviolemt
disciplined struggle against tho oppression
by the othet part of the couniry and I think
the response which this coeatry ought to
hold to our neighbour should be » lule
more on the positive side,

There will be other problems veming
up very soon, Events will be over-taking ua
if'we do mot make docisions st the
movement and if we postpone things.
sochapnd 10 the attemtion of the

it
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meat the proverb that justice delayed 1s
justice®denied ; delay will be denying justice
to the people of East Bengal and to their
aspirations.

There would be another problem which
would be coming up very soon--the
question of 'the recognition ‘of the de facto
Government of East Bengal. I think the
Government  should be prepared. We do
not want to go int< the thenretical discus-
gsions on recogailion and the requirment that
a nation nceds for recoghition. It can
easily be recognised that the four basic
norms which are to be fulfilled for recogni-
tion are there, The people of East Pakistan
have a territory; therc is a definite popula-
tion there; they have a definite ethnic
identity and there is the J¢ fucro control by
the Government, if I may say so of Mujibhur
Rehman, Because of normal resiraints on
Governments if they fec! that they should
not say too much it is understandable
but 1 should point out that if we do not
take steps at the proper ume, we shall be
bstraying not only the interests of our
neighbour but we shall also be betraying
our own basic, ¢herished precepts. This is
not the first instance. When simular develop-
ments took place in Indoncsia, we did take
‘positive action. We did not have to send,
‘nor &id we in‘fact send, any armed forces,
“here Is always another line of action,
‘thete was a conference of the international
‘community which was convened in New
'Dethi. 1 think the least we can do is 1o take
some steps in that direction, 1 should only
sufigest that whatever the Government dods
‘thould be Hone recognising fully the feelings
bf the entire population of this country and
¥hould ‘Be ‘such that we might not be
‘ashamed of in years to come.

t @HRI . SHYAMNANDAN MISHRA
1 {Begusaeai) : Mr.' Speaker, Sir, I have go
~hesitdtion in sAying that the sfatement maAde
by thé Guyernment is pale and anaemic, ' 1
“would even say that it is Jifeless and it is
particularly amazing that it sheuld be so
from a QGoverament which with all its talk
Of massive strongth behind it.

1 would also like to profuce my temarks
, by a few words because here we have been
crred lightly en the , side of caution, We
bhave mever spoken ill of Pakistan, Even
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today, if we offer any remarks it is oaly with
a view to getting it out of the trouble in
which it has deliberately landed itself. Bat,
at the same time, we camnot bohave like the
French noblemen who, when he was informed
that a revolution had broken out, said that
he had decided to ignore it. We cannot
shut our eyes, as it has been very emphati-
cally pointed out by other hon. Members, to
the genocide going on our borders. to the
rotniess soppression of human liberties and
democratic urges and aspirations of the
people who were till the other day our kith
and kin, the very members of our families,

We cannot also shut our eyes to
the «clear attempts dc¢  undo the
democratic  elections  which had been

held recently in that area and particu-
lary to the serious developments into (o
which may bhave many dimensions on our
borders. 1 do hope that the Government
would be kceping a watchful eye not only on
our eastern borders but also on our western
borders, because it is not a moment only to
think abdut certain developments that are
taking place in a particular area but they
have a tendency to proliferate and to spread
in some other areas in other ramification,

I would aiso like to hope that the
Government would take steps that the out-
side powers like the GENTO or the SEATO
do not intervane in this matter in any way
and create an excuse for being on the neigh-
bouring soil to the menace of all of us,
*That is another thing'which the Government
will huve to keep in mind,

Now, ever we might say either on this
side of the house or on the other side of
the house must be in such a way that they
are not construed o be in anywdy proaotin-
cement of a natury which might help the
encmies of some of the healthy trends that
are under way in Pakistan before the pebple
because wo are always painted as & perpetual
snemy of Pakistan. And if such things are
said here which might bs construed both to
their advantage, that is, the advanidge of
the enemies of. those heaithy, trends, then
we would not be able to do a distinct
sotvice to thoss democratic urgesy’ and
aspirations which e unfoldigg themsciyes
in Pakistan.

i ' L) U
Lastoly, my party would feels sstifited-
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even though the statement made by the
Government is not satisfactory in any
manner-and weé will satisfied if wo have an
inkling of the fact that the Goverament has
a real understanding of the sitwation in
Bengla Desh and it is in close touch with
the fast developing situation there, because
with their real understanding'and very real
alertness on the part of the Government we
hope everything else would follow. We would
not ask the Government to say more on
this occasion.

Finally, we also cannot relent in our
duty to project the fact before the internatio-
nal commumty that there s now a total
ruthless suppression of human liberties and
the appropriate manner in which it can be
projected before them must be taken recourss
to as soon as possible. The Government,
1 have no doubt, will not despair of the
dipiomatic moves that may be set in motion
on this account, so that the situation there
15 brought under control and the democratic
rights and aspirations of the people are
brought to a consumation, as they were
trying to do, through the resuits of the
election, without much loss of human Jife.
Let me convey on behalf of my party—now
1 find there is total solidarity in this House,
not only this House but in the country out-
side too—that the people are suffering there
for having waged a courageous, self-reliant
and powerful movement for the expression
of the sovereigaty of the people. The move-
ment aeems to be 30 powerful and self-
relicant that the Government of Pakistan can
never bave the excuse of saying that it is
being backed by outside powers. Rather I
am afraid the Government of Pakistan may
arm irself with the support of the outside
power. to suppress them. The movement is
bound to bo self-propelling and self-relisants
sad ultimately it is my hope that the maove-
mett will succeed because of the moral
strength that has been built in the people.

SHRI S. A. SHAMIM (Srinagar) : Mr,
Speaker, my heart bleeds for my brethren
in Bast Pakistan and I share the agony and
aoxigty of this House with regard to the
happenings in East Ppkistan. But 1 must
say that | am not garied away by emotion,
Iy this great bour of crisia facing the millions
of .peoply in Bast Pakistan, we must not
fose our head; wo must not bo cartied away
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by emotton. Every word uttered in this
House should help to promote the freedom
struggle of East Pakistanis, rather than give
a handle to men like Zulfiquar Ali Bhutto,
that destroyer of our Fokker Friendship,
that destroyer of Indo-Pak relationship and
that destroyer of Pakistan ultimately, to
label Mujibhur Rahman as an Indian agent. I
was a witness to the revolution in Pakistan in
1969 when only one charge was levelled agai-
nst Mujibhur Rahman in the Agartala consi-
piracy case that he is a spy, an agent of
India. Our remarks here should not streng-
then the hands of Bhutto. (Interruption).
Let us not lose sight of the harsh realitjes.
Let us not Jose sight of the existing ooadi-
tions in Pakistan. So far we have got ealy
a port of the report; we have not got
the fullest report you to what is happening
in Eart Pahistan, whether that great free-
dom fighter Muyb 1s alive or not, whether
he is in the hands of Pakistanies er not.
Let us not rush with suggestions that we
should recognise East Pakistan. I am giving
expression to my views in this case.....,
(interruptions)

SHRI SAMAR GUHA :
isolated voice,

Yours is an

SHRI S. A. SHAMIM : It may bea
minority voice. Still, let it be registered. 1
have my democratic right to coavey my
voice of dissent. In the same way as you
oxpress your views, 1 have my basic right to
©xpress my View.

Suggestions have been made that the
case should be referred to the United
Natiops. [, as 8 Kashmiri, know what the
United Nations does in situations like this.
They make a mess of the whole thing.
What have they done in Kashmir ? You
went 10 the United NMNations and you ex-
pected a solution in eight days, Now 24
years have passed and still you have pot
found any solution.

The people of East Pakistan are facing
aggression. They are facing the imperialist
mirigues. This is not the way to rush with
suggestions “‘let us accept’ or “let us not
acoept”, At this stage our agony and snger
should fiad restrained expression. 1 am in
full agreement with the government sad I
appreciate the stand takem by the governmeat
I would like to say to the Foreign Minister
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that the restrained tone of the statement is
the need of the time.

Mujibur Rahman, who bhas started the
movement, necds the sympathy of all of us.
He never started the movement on the
understanding that Indian Parliament,
Indian Government or the Indian people
will rush to his aid witharms. Heisa
brave individual, From whatever little I
know of him, he is brave enough to fight
against Pakistani imperialism, to fight
sgairist Pakistani army. Our expression
of sympathy is there and it is placed on
record. I am sure he will draw sustenance
from this that the Indian Parliament, the
ropresentatives of India have expressed
their sympathy and their agony on what is
Bappening in Eajt Pakistan.

In this hour of crises let us not forget
that we have situations in this country
which can be exploited by those whom we
are accusing today, in Bengal and in other
parts of the country, Are you not aware
of the implications of supporting the right
of secession to one part of the country or
the other ? 1 do not support secession and
I do not agree that it should be done.........
(Interruptions).

SHRI SAMAR GUHA : Seven and a
bhalf crore of poople are declaring their
independence. You have no right to say
what you have said......(Interruptions).

SHRI S, A. SHAMIM : This Govern-
ment has recognised the Yahya Goveroment.
This GQovernment has not withdrawn iis
recognition of Yahya Government up to
this day. Iam speaking consciously and
I ami spoaking with a full sense of responsi-
bitity. I for one would not support the
right of secession. We have to study
the implications, fegal and political, of
what you are saying. My heart goes to
the people of Bengal and I am grieved by
what is happening in East Pakistan. But
our expression should be a dignified
expression, onr expression should be a
restrained expression. I convey on my
behalf that in this battle against Pakistan
apmy, fin this battle against Pakistani
imperialism, the Indlan people, the people
of Kashmir in particular are with Majibur
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Rahman, that great hero, that great froedom
fighter.

SOME HON. MEMBERS roge—

MR. SPEAKER : This cannot go on
indefinitely,

SHRIP. K. DEO: I would like to
place before the Houso the views of my
party.

MR. SPEAKER : He forgets that I
have aliowed all the major parties and also
a few important members.

SHRI P, K. DEO : Ours is a national
party and we would like our views to be
recorded here,

MR. SPEAKER : I will give two
minutes to Dr. Melkote and Shri Deo.
After that the Prime Minister will be called,

DR, MELKOTE (Hyderabad) ; We
have to understand in the proper perspec-
tive what is occuring in East Pakistan,
When we consider the developments in
East Pakistan we have to remember our
own past, when we were under colonial
rule and the British dominated us and
used such force against us as thcy deemed
fit. At that time we oxpected the govern-
ments all over the world to come to our
support and whenever we read in the
papers that such support was forthcoming
from some foreign governments in our
travail in 1930 and 1942 we felt most happy.
At this juncture we shall be failing in our
duty if we do not express our fecling of
sympathy aad support to their cause, They
havé democratically shown that they have
got & mmjorily snd they are fighting &
battle in & non-violeat manner, It will be
a sorry day in India, to whom the whole
world looks for guidance, falls to give
encouragement and support to the pevple
who am waging a nom-violent struggie
sgainst a military dictatorship, That js
the point that I would like to make before
you. It is the duty of the people of India
and the Governmént of Indii to help the
oppressed poople of East Bengul whert the
battle is going on. The Governmamt has
failed to express our sentiments. adequately.
This is an ooctasion when the suppert in
every possible msnner hsa got to bevx-
tended quickly to the people of East Pougal
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whe are riising a battle for independence
in & very dignified and non-violent manner.

I support all the Members who have
spoken of this. But I must say that the
stalement made by the External Affairs
Minister is both insufficient and inadequate,

MR. SPEAKER : [ have just received
the news from the P.T.I, 1 think, itis
coming from our own teleprinter, It says
that the FEast Bengal leader Mujibur
Rahman has been arrested, Radio Pakistan
announced today...(Interruptions).

SOME HON. MEMBERS :

Shame !

Shame,

MR. SPEAKER : The arrest was made
after mid-night last night. Shri P. K. Deo.

SHR! P, K. DEO : Mr. Speaker, Sir,
on behalf of the Swatantra Party, I associate
myself with the spontancous and popular
upsurge of 75 million people of Bangla
Desh and support their aspirations for
autonomy for which they got a clear
mandate in elections of December, 1970.

When I speak of Bangla Desh, I remem-
ber Pakistan which is a geographical
absurdity and the partition of the country
on the basis of religion which might have
been accepted by the Congress to step into
the shoes of the Government, But we who
surrendered everything, whatever our fore-
fathera built, at the feet of the mother-land
for the integration of the country cannot
reconcile ourselves to that situation,

In this grave momént, I remind the
Gavernment of Indix (0 take & lesson from
the follies they have made on the illegal
occupation of Tibet by China or on the
rape of Hungry or om the aggression of
Czochoslovakia, and not to toe the wrongful
line that they have taken in the past, They
should rise to the occasion and they should
fully support the aspirations of tha-people
of Baagla Desh,

At this moment, I request the Governmo~
nt on dehalf of the Swatabtra Party to take
the capijest oppertenicy to raiswe this question
itr the Qommisilon on Human Rights &t the
United Natioms and fa the Afro-Asiag
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Confersnce and in all other international
forums, and at the same time to send all
sorts of relief and medical aid to the people
there.

Lastly, I salute those brave martyrs who
are laying their lives for their motherland.
I have full sympathy with them.

THE PRIME MINISTER, MINISTER OF
ATOMIC ENERGY, MINISTER OF HOMR
AFFAIRS, MINISTER OF INFORMATION
AND BROADCASTING (SHRIMATI
INDIRA GANDHI): Mr. Speaker, Sir, first
of all if, 1 may say so, you have the
House, some news we have received......

MR. SPEAKER: 1 thought the office had
gent it to me to announce it. I do not
know,

SHRIMATI INDIRA GANDHI: The
point is that this news has come through
Radio Pakistan and, thercfore, I cannot say
whether it is true or not, We should not
automatically take It as irue because it conld
be just propaganda,

Sir, strength does not lie in words. If
my colleauge Sardar Sahib has not spoken
with passion, it is not due to lack of foeling
cither on his part or on the part of the
Government but beacause of the fact that
we are docply conscious of the historie
importance of this movement and the serioy.
sness of the situation,

Somethiug new had happened in East
Bengal—a democratic action whers an entire
people had spoken with alhost one voice.
We had welcomed this, mot we
wanted to inteifere in another country’s
affairs, but, because thoss were the values,
asone of my hon friends pointed out, for
which we have always stood and for which
we have always spoken out. And we had
hoped that this action wculd lead to a pew
situation in our neighbouring country which
would help us to get closer, which would
help us to serve our own people better and
create an entirely mew situation in this syb-
continent, As our statement has said, this
did not happen and & wonderful
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to speak. This again is a new situation but
in a diffemt way, It is not merely the
suppression of a movement, but it is meeting
gn unarmed people with tanks. We are in
close touch, as close touch with the events
as is possible in such a situation.

I am sure hon Members will understand
that it is not possible for the Government to
say very much more on this occasion. I
would like to assure the hon Members who
asked whether decisions would be taken on
trme, that obviously that is the most impor-
tant thing to do. There is no point in
taking a decision when the time for it is
over, We are fully alive to the situation
and we shall keep constantly in touch with
what is happening and what we need to do.
1 agree with him also that we must not take
merely a theoretical view. At the same
time we have to follow proper internalional
norms. Various other suggestions have been
made about genocide and so on, about which
we are fully conscious and which we have
aleo discussed with the leaders of the
Opposition. At this moment 1 can only
say that we do fully share the agony, the
emotions of the House and their deep
concern over these developments, We have
always believed that freedom 1s indivisible,
We have always raised our voice for thuse
who have suffered, but, 1n a serious situation
like this, the less we, as a Government say,
1 ihink the better it is at this moment. I
can assure the House that we shall keep in
close touch with the situation and also we
shall keep in close touch with the leaders of
the Opposition so that they can continue to
give uwe their puggestions and we can also
give them whatever knowledge we are able
to.

13.00 hrs,
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN:-
TARY AFFAIRS, AND SHIPPING, AND
TRANSPORT (SHRI RAJ BAHADUR):
With your psrmission, Sir, [ rise to ansounce
that Government Business in this House
during the week commencing from Monday,
the 29th March, 1971, will congist of i~

(1) General discussion on the Orissa
Budget for 1971-72,
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(2) Discussion and voling one

(a) Domands for Granés on Account
(Orissa) for 1971-72.

(b) Supplementary Demands for
Grants (Orissa) for 1970-71.

(3) General discussion on the West
Bengal Budget for 1971-72,

(4) Discussion and voung on:

(o) Demands for Grants on Account
(West Bengal) 1971-72,

(b) Supplementary Demands for
Grants (West (Bengal) 1971-72.

(4A) General discussion om Mysore
Budget for 1971-72,

(4B) Discussiop and Voling on:

(a) Demands for Grants on Account
(Mysore) for 1971-72.

(b) Supplementary Demands for
Grants (Mysore) for 1970-71.

(5) Consideration and passing of the
Imports and Exports (Control)
Amendment Bill, 1971, as passed
by Rajya Sabha,

{(6) Consideration of any item of Govera-
rhent Business carried over from the
Order Paper of 27th March, 1971,

(7) Discussion on the Motion of Thanks
on the President’s Address.

(8) Consideration and passing of ‘the
Labout Provident Fund Laws (Amend-
ment) Bilk, 1971, -

PR NVR—

13.01 brs.
ELECTION TO COMMITTER
Runser Boarp

THE MINISTER QF FOREIGN TRADE
(SHRI L. N. MISHRA) ; I beg to move:

“That ifi: pursuancs' of sub-sction «

(YR of Section ¢ ¢f iy Rubber
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Act, 1947, the membgrs of this Hoyse
do proceed to elect, in such manner
a8 the Speaker may direct, two
members from among themselves to
serve as members of the Rubber
Board for the term commencing from
the date of eleclion, subject to the
other provisions of the said Act,”

MR. SPEAKER : The question is :

“That in pursuance of:sub-section (3)(e)
of Section 4 of the Rubber Act, 1947,
the members of this House do procecd
to elect, in such manner as the Spea-
ker may direct, two members from
among themse!ves to serve as mem-
bers of the Rubber Borad for the
term commencng from the date of
clection, subject to the other provi-
sions of the said Act.”

The motion was adopted.

13.02 hrs.

GENERAL BUDGET, 1971-72—GENERAL

DISCUSSION AND DEMANDS FOR

GRANTS ON ACCOUNT (GIENERAL)—
1974.72—(conid.)

MR. SPEAKER : At § P M. the dis-
cussion his to close : demands will have to
be guitiotined because it has to go to Rajya
Sabha immediately, There is very little
time left. Wo have to pass aud transmit
it to Rajya Sabha today and [ hope all of
us will sit for some extra time to finish
the wholc busmess.

Mr CM, Slaphm was on his legs. He
has already taken 19 mioutes, He has
already taken enough time, but if he wants
to continoe, hs may speak after iunch.

The House stands adjourned for lunch
till 2 PM,, v

13.04 hrs.

The Lok Sabha adjourned for Lunch till
Fourteen of the Clock. -

————

The Lok Sabha re-assembled after
Lunch at f”’ ‘mitutes past Fourleen of
"the Clook.’

[MR. DepUTY-SPEAKER in the Chair)

MR, DEPUTY-SPEAKER : Bafore we
take up further discussion of the Budget,
there arc a few more papers to bo laid on
the Table.

PAPERS LAID ON THE TABLE—contd.

PROCILAMATION ORDFR AND: REPORT
N Rrspect or Mysorg

THE MINISTER OF STATE,JN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENT
OF ELRCTRONICS, DEPARTMENT
OF ATOMIC ENERGY AND DEPART-
MENT OF SCIENCE AND TLECHNO-
LOGY (SHRI K. C. PANT) : lbeg to lay
on the Table ;

(l} A copy of the Proclamation (Hindi
‘and Bnglish, versions dated the
27th March, 1971 issued by the
President under clause (1) of article
356 of the Constitution in relation
to the State of Mysore published in
Notificatioh No. G. 8. R. 457 in
Gazette of India dated the 27th
March, 1971, under ariicle 356 (3)
of the Constitmtion. [Placed in
Library. See No. L.T, 26/71],

(2) A copy of the Order (Hindi and
English versions) dated the 27th
Marcch, 1971, made by the President
in pursuance of sub-clause (i) of
‘clause (c) of the above Proclamation
published in Notificalion No
G.SR. 458 in Cazette of Indis
dated the 27th March, 1971. [Placed
in Library. See No. L.T, 26/71]

A copy of the Report (Hindi and
English versions) of the Governor
of Mysoie dated the 26th March,
1971 to the President. [Rlaced jn
Library. See No, L.T: 27/71]

6}

SHRI 8. M, BANERJEE (Kanpur) 3
What about UP, ?
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14.07 hre.
STATEMENT RE. MISSING AIRCRAFT

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. SAROJINI MAHISHI) :
Sir, it is with desp sorrow that I have to
inform the House that a Jamair Dakota, VT-
ATT on a flight from Gaughati to Calcutta
on 26 March 1971, has been missing since
about 8 P.M. last evening. The aircraft Jeft
Gauhati for Calcuta at 7.52 P. M. and was
in contact with the ground till 8 P. M,
The aircraft was carrying 11 passengers and
4 crew members, it had sufficient fuel for
five hours. The flight time from Gaughti
to Cakutta for this aircraft would be
approximately three hours,

An TIAF aircraft and helicopter took off
at 7 Oclock this morning to search for
the missing plane, The aircraft returned
after 1 hours due to bad weather and the
helicopter after ten minutes. The missing
aircraft has not yet been located, Efforts
to locate the missing plane are being contin-
ved.

I shall inform the House when further
Information is available.

SHRI SURENDRA  MOHANTY
(Kendrapara) : I would like to kmow how
this private airlines planc was carrying
passcagers,

SHRI 5.M, BANERJEE (Kanpur) : The
issue of the sirike in the 1 A has become
more and more importaat after such acci-
dents. 1 pray to God that the passengers
and orew will survive, But it is generally
presumed that the missing plane has wrecked
somewhere, Is becomes all the moré essen-
tial now 1o settle the Indian Airlines strike,
How long 'are we to depend on Jamair to
carry our passongers ? It is for the Minister
1o seo that the strike is settled expeditiously,

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : 1 waat 10 say & few words. we

out toit., Now they have allowed some
private companies to use substandard planes
to carry passengers resulting in death of
people. How is it we are expected to keep
quict over this issue ?

MR. DEPUTY-SPEAKER : He ijs not
keeping quiet. There was a discussion about
it in the House.

SHRI 8.M. BANERJEE : No. We had
tabled a call attention motion,

MR. DEPUTY-SPEAKER : Do not link
the two. She has only given information
in regard to a missing plane.

SHRI JYOTIRMOY BOSU : We resent
these happenings. They are the out-
come of the wrong policy of Government
who are taking the whole country to a crash,
What is happening ? We had given notice of
a call attention on the I A lockout, Yester-
day the Minister made a2 statemnt about the
loss of two precious lives due to the bursting
of & tyre of a Boeing. Thess people had
been working round the clock. They were
suffering from exhaustion and could not
read the meter, with the result that the tyre
was overinflated and it burst, killing these
two precious lives, Today she comes forward
on behalf of Government to tell us that I1
passengers and 4 crew are in a missing
plane. It is a shameful thing, The entire
responsibility has to be owned by Govern-
ment which is at the root of all these trou-
bles in this covairy.

DR. SAROJINI MAHISHI :1 would
like to clarify that this accident and the [ A
lockout are unconnecied with each other,

SHRI JYOTIRMOY BOSU :Of course,
they are.

DR. SARQJINI MAHSIHI : The Jamait
company has been flying planes on behalf
of IA since 1966,

SHRI JYOTIRMOY BOSU : Why do
you allew g private airline to fly substandsrd
planes?

SHRI 8. M. BANERIEE : it is 2 wrong
statement the Minister has migds, There

s 20 yoguiar Right feom Ganhedi,
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MR. DEPUTY-SPEAKER : There could
be other occasions when these matters can
be raised.

SHRI JYOTIRMOY BOSU : They have
neglected Assam,

SHRI BISWANARAYAN SHASTRI
(Lakhanpur) : This is third accident during
the last one year, What is the Government
doing about this ?

s e e

14.09 hrs.

GENERAL BUDGET, 1971-12—GENE-
RAL DISCUSSION AND DEMANDS
FOR GRANTS ON ACCOUNT
(GENERAL) 1971-72~contd.

MR. DEPUTY-SPEAKER : Further
discussion of the Budget (General) and
further discussion and voting on the Dem-
ands for Grants on Account in respect of
the Budget (General) r 1971-72, along with
the cut motions thereun.

1 would remind the House that the hon.
Speaker had announ.cd that we have to
conclude this discussion and all other busi-
ness rolating to the Budget by SP.M, I
am calling the Finance Mimster at about
4, 30 P. M, or earlier So | would request
members to be brief and to the point.

Shri Stephen may continue his Speech.

SHRI PILOO MODY (Godhra) : I want
to speak.

SHRI C. M. STEPHEN (Muvattupuzha) :
Yosterday [ was about to procoed to offer
my comments on the provisions of the
Budget, about what apptared to me to be
suggestion for wage freeze, [ am not very
clear whether the proposal is for a wage
freexe In the technical sense of term.
If there is such a proposal, I would like
to know whether tiie contempintion of the
Government is that the wago freexe would
attompted by legislative measures,

THE MINISTER OF FINANCE
(SHRI YABHVANTRAO CHAVAN):
Xt Is not & wage froeze,

SHRE C, M. STEPHEN : Then, { leave
Jt Gpbe. But} wamt to mension that it is
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absolutely necestary that the wage leavel
also has to be held to a certain extent, and
uniess that is done, this huge pocess cannot
be successfully proceeded with. I am sure
the Indian worker is patriotic and realistic
enough to realise the necessity for this, but
this has got to be undertsken by him as
a matter of self-sacrifico and self-restraint.
This self-restranint he will be prepared for
only if the sacrifice is shared all round by
every body. When the wages of the higher
people are far higher and the Manager of
the staff and the Chief Executives are getting
runaway wages and salaries, when there is
po restraint vpon that, when the difference
between the wage-earmner and the highly
placed people is too high, there will aot be
the psychological setting avilable whare-
under they will feel induced to agree to that,
My point is only this, Our approach to
the whole question has to be pelitical, It

has not to be merely financial.

We are now, if 1 may say s0, at the take
off stage, taking off to a socialist transforma-
tion. For that the stage has got to be set,
and the stage has got to be set with a full
surcharge of psychological implications,
The common Indian today is aware of his
rights. He is no more in a mood of a
supplicant asking for accommodation, He
is in the mood of a person who is cons-
clous of his rights, demanding his rights,
not to be accommodated but to be provided
his complete rights. He will not be tole-
rant to a situation in which persons who
are not working, who do not deserve, are
treated as a privikkged people and are
enjoying rights and privileges and conditions
of living which are far above his reach.
Therefore, Government has to  address
itself to this question alo. Ostentatious
spending has got to be curbed. Everybody
must have the right to possess and enjoy
what is absolutely necessary for normal
Hving and, if I may say so, even for plentfful
living, but anything more than that nobody
is entitied to have as a matter of right,
Anything more thin that they may be
allowed to possess for the time being as a
matter of & concession, bat not a8 & matier
of right,

The question of resources a0 comes
here. Of coursa, there will be mobilisatios
of fesources when fhe regular Budget coipss,
The day sfter the Budget speech the pmpers
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reflscting the views on the other side came
qut with undisgnised glec that aftgr all the
Government was going to bo cayght, be-
cause they would be anouncing certain
proposals for mobilising resources, Let
there be no mistake as far as this is concern-
ed, 1e\ there be no illusion. The resources
will not come like manona for Israel from
the high skies. They will have to be
mopped up mercilessly from wherever they
are available, from wherever there is more
than plenty, Otherwise, :his_‘ huge venture
will not go on.

I read a statement by the Presideat of
FICCI saying that the tesoujces might be
mopped up, but it should not be done so
as tp curb the galvanising of savings, 1 do
not koow what exectly he means by
savings. Savings need not be by big
magnates alone ; they may also be by the
millions of people in the country and also
by the Government by mopping up re-
souroes which they can ulilise for this great
vonture. Therefore, therc noed be no
compunction about raising resources from
whichever quarters thoy could be raised.

The Hon. Minister has aonounced a
crash programme for solving unemploymeat
al the national level, Could we not think
of having such a crash programme at the
regional Jevel where the problem of nn-
educated unemployed is extremely acute
and implement it in certain arcas as an
experiment ? I am making this suggestion
with reference to my State. Government
should think of am intengive crash pro-
gramme for such arcas so that they can
demonstrate to the rest of the nation the
resuits that could be achieved.

SHRI DASARATHA DEB (Tripura
East) : ln the course of his reply to the
debate on  supplementary demands for
Manjpur for 1970-71 Mr, Shukla stateqd
that the Government was preparing a Bill
to give Statehood to Manipur and Tripura,
1 welcome that statomentand 1 hope that
this commitment will be implemented in
the pext Budget session itself.

Regarding the autonomous region 'iu the
tribel belt of Tripura, the Administrative
Reforms Commission has stated that the
pattern of administrative det up of _ Tripiug
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may be, mufaris mulandis, based onp the
pattern reommended for Manlpur, The
ARC headed by Mr. Hanumanthaiya recom-
mended that the hill areas of Manipur may
be constituted into two autonomous dis-
tricts for the Cookis and the Nagas tribals
and if necessary awionomous regions cian be
created for smaller tribal groups aod
necessary statutory provision might be made
for this purpose in the Union Territories
Act of 1960,

The recommendation of the ARC so
far as it relates to the tribal belts of Tripura
shovld be implemented without further
delay and suitable legislation should be
brought forward, [ shall now put forth
eertain nformation to show how the people
of aur S.ate are being pohtwally vichmised
by this Government, The worst type of
victimisation has  taken place  agamst
workers, peasants, students ete. throvghout
Tripmia an Political grounds. There 15 a
tea garden namely Gulokpur and duiing the
clection period on 9th February our party
convened on election meeting which was to
be addressed by Comrade Promode. Das
Gupta and myself, The manager of the
tea garden tried to prevent the workers
fiom attending that mecting. Defying his
oral order the workers in an orgamised way
attended that mecting and when they went
home after the meeling, they found thit
some small huts were set on fire. On the
plea that the CRP were posted in that tea
garden area and on the lith February the
management declared a lockout of that tea
garden. It 13 just to terrorise and oppress
the voters not to support the candidates
who do not subscribe to the ideology of the
1uling party, This is how democratic
sensc is being bestowed in our State 140 the
workers by the ruling party. But we e
talking here of developing democracy, What
is this type of democracy our people are
receiving ?

Secondlv, 1 want 1o stress ene thing,
Just afrer the election in my constituency,
one of ‘our supporters by name Suai
Chowdhury who was a small shopkseper
suffered much. Some goonda elements who
are openly known as thh workers of the
Congless did participate during the clection
period in the Congress election campaign,
Thass peaple raided hig shop and damaged
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all the proporties there, apnd two persons
received serious injuties, but then no one
was arrested. On the other Haad, our
people were arrested and put inside the
prison bar.

On the 27th February, when 1 was
addressing an election meeting at  Udaipur,
some elements threw a bomb and some
crackers which caused injury to 14 people
and two people were scriously injured ;
some others suffered from scrious wounds
also there. I was addressing a meeting,
and a bomb came from a corner where the
police station is situated, Just at that
moment, the light was put off and these
crackers came and caused injury to 14
persons there.  This is how things ate going
on there in our parts.

Just after the election, 1 saw another
thing. A notorious thief......

MR. DEPUTY-SPEAKLR : What have
these things 1o do with the budget 7 We
arc talking of The budget now.

SHRI DASARATHA DEB : | am coming
to that, This s the way democracy is
being developed, because this s indiscrimi-
nate arrest of our people is taking place.

Another thing I want to stress is this.
When the lcgislation for giving statehood to
Tripura and Manipur 15 brought forward, 1
want the Guvernment to sse that regional
autopomy for the tribal belt also finds a
place 1n that legistation itseif.

There is another point which I want to
stress hers. Ip our parts, there is a certain
scheduled area for tribal people, but it was
very badly done. Redemarcation of the
scheduled arcgs should bo made, because
there are cartain areas where the tribal
people exist in  very small numbers ; that
area is kept within the schoduled area, and
the vast arcas where there is a preponder-
ance of tribal population is not included in
the tribal belt. The grouble is this: Re-
garding the tramsfer of land, so many non-
trigal pwp: are  alsg lllﬁﬂl‘;::- Our
suggestion s that the domarcation should
be miade of the areas which are not . prepons
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dorant with tribal people and even if they
are included in the schediled 'areas they
showld be releassd, and acess where the
tribal peoople are preponderant, ewem
though they are not -within the scheduled
tribal area, should be included in the
scheduled (ribal ares now.

I want {0 mention another thing. You
know our State is a deficit State, aod it is
full of displaced persons. Now, things are
taking place in East Pakistan, and many
morg refugoes are expootcd, and lakhs of
people may come. The Tripura Govern-
ment cannot take the responsibility of
feeding those people. I want the Centre to
take full responsibility for giving shelter and
make rehabilitation arrangements for those
people if they come there. Therefore, when
th next gemeral budget is placed, 1. demand
that more money for the rehabilitation
of displaced persons must be allocated, so
that these unfortunate people may not suffer.

SHRI C, K. BHATTACHARYYA
(Giridih) : Sic, the massive mandate given
to Shrinati Indira Gandhi, our leader and
Prime Minister, by the millions of our
countrymen has underlined rhe need, as a
corollary, of an equally massive cffort by
our Government planners, administraters,
people's reprosentatives and above all by
the people themselves to ensure a peaceful
change and to alter the picture of poverty,
and to ensure growth with justice, which
the Finance Minister has spoken of, In
concrete terms the Flnance Minister has
spelt out an estimate of 6 per cent growth
of Indusuy, 5535 per cent growth
in agriculture, with, @f course, an increase
is of 3 to 4 per .cept in price level
in the vear ahead. He Has |proposed
one job per family, which should comg to
110 million jobs. Making allowance for
the jobs hold by the members of some of
the families, the objective cannot be less
than 40 to 50 mullion jobs. It is a stag-
gering figure by any reckoning. On the
besis of past perfarmance of our economy
during the sccond and third plans, on the
basis of s0 many imponderables interven-
ing, on the basis of uncértainties which the
interlude of Tndo-Pakistan war and partial
famine brought about, distorting the
pictuge, it will roquire a major effort'on
any shewing by difforent sections of the
people,
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Tho easicat way out during thess situa-

surge in agricuitural producticn, combined
with high prices, as also siowing down of
indostry and infiationary pressure, It is a
How dowegetout of it?7 We
a lot of macro-planning. 1
fi a region where 20 years of
plaoning have passed by without touching
fringe of the Problem or without be-
a part of the economic life of the
region. Oa the other hand, after 20
years of macroplanning, 5000 of the oxist-
ing jobs in Giridih Collieries are finished
and people have been retrenched. One of
the most labour-intensive industries the
mica industry has been harassed and
barned, inter alia because of the imposition
of export duty during the post-devaluation
days. The resuit has been swmuggling of
mica on a large scale via Nepal and loss of
revonue to the goverament on ono hand
and the concentration and monopolisation of
the mica export industry by a haadful of
people on the other, who could induige in
and sucosssfully do this sort of tricks.

The VFinance Minister has kindly
spoken about districtwise devslopment.
May | submit in all respect that the districts
do not have the necessary data to launch
that sort of development ? It can only be
on an gd hoc basis. 1 come from Bihar
and the data available seem to stop in
1966. Wo have no district-wise data of
development after that year. All we have
is NSS figures, National Sample Survey
figures, which cover round by round 48
familles per district, That is a very thin
ice to skate upon. So, I would humbly
suggest to the Finance Minister that before
we meet again energetic steps be taken to
have a data bank 30 that wé know In which
way we are really going.

Unless we do that, 1 am afraid the sp-
called crash programme might intonsify the
regional imbslance, a8 the last twenty

g%

years of plantting hes done. Not only the
tich have begome richer amd the poor
poorer but the richer regions of India have
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developed much faster than the poorer o=
gions of which the castern region forms
part.

It is clear from the magnitude of
tasks that under the canopy of macro
planning we havo to scriously u!ckh
district-wise the  issues of micro-
planning. In Hazaribag district we could
do a Jot with citrus plantations, citrus fruits
and jack fruits. The soil is absolutly suited
for that. We couid aiso have soyabean
cultivation which would help our export.

But Icome from one-crop area and it
is definitely a very poor area. The problem
has been further complicated by this retren-
chment by owners of coal mines, by the
troubles which the mica industry has been
facing. The mica industry was giving employ-
ment to more than two lakhs of peopls,
Even small peopie were doing this job,
When the question of generating employment
1s our concern, we should have concrete
schemes for self-employment for these peo-
ple. Proviously, small mica merchants used
to have self-employment with a small
capital of Rs. 50 to 1,000, They have been
hit and most of them have been elimmated
as a result of the operation of the monopo-
listic temdencies generated by the issues I
have already placed before you, The small
mica mming industry has bten eliminated
by the Mineral Concession Rules and the
utterly impossible conditions of safety which
the Mining Department 13 demanding,

In mica mines, for instance, for digging
a well of 45 fi., you just employ some men
and a well is dug. For a small mica man,
if he wants to dig mica mine pit of 45 fi,
he has to make a monthly expenditure of
Rs 1200, All sorts of men bave to be
employed before a well of 45 ft. can be dug.
Because of the stracture of the soil, no
extra problem of safety is involved, So,
these issuss have to be tackled and looked
into at different levels if we have to give a
chance to smail men and help the people to
employ themselovs,

SHRI PILOO MODY : Mr. Deputy.
Speaker, Sir, ubhuin with, I ;ﬁ:
to congretulate Homo m
baving produced & Budget. 1do not kmdw
how ke did it.
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AN HON. MEMBER : The Homs Minis-
ter ot the Finance Minister 2

SHRI PILOO MODY :The Home
Minister, I said.

1shonld also congratulate Mr, Chavan
for having made a Swataotra speech in
presenting his Budget and I welcome its
tone, temper and content, But for a few
brags and boasts which he has {atroduced
in his Budget Speech for which I suspect
political motives it shows reasonable consi-
deration of the issues on hand.

I give you an example. He says :
“The economic policies of the coun-
try in the recent past have already
been given a new and bold orientation
towards growth with social Justice,”

It is a fine accumulation of words. I
would like him to give me one example of
this boldness, 1 do not expect that he will
throw the nationalisation of banks at me.

He also mentions about giving & “‘sharp
focus of effectiveness’’, *‘concrete programmes
of action’ and ‘‘implementation with speed
and determination™. When I read through
the Budget estimates, I found that there were
Blelds in which the Government had fallen
fiat on its face. There is a budgetary
expenditure allotied under various projecta,
For instance, om various investment in
various Government companies the budgeted
oxpenditure could not be realised. When
they cannot rcatise a budgeted expenditure,
they call it a “saving”,

So you can say that in the last year,
the Government “‘saved* Rs. S0 crores in
various Government companies, about Rs,
31 crores on Bokaro, Re, 6 crores on the
second stage oxpansion of Bokaro. Rs. 8
crores on fertilisers, Rs 7 crores on Hindu-
stan Copper Ltd., Rs. § crores on Bharat
Aluminium Ltid. and, amongst other “savers”
were the Potroleum Chemical Corporstion,
the National Mireral Development Corp-
ration and even jhe Food Corporation of
india.

1 welcome for the firet time the inten-
tion of the Govetnment to tackle the unems
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ployment problem. Weof the Swatantra
Party in the last 12 years have been crying
hoarse that Governinent thiaks of piansiag
but does mot think of people. Unless you
tackle the problem of upemployment, thers
is no chance of tacking any other problem.
With a great deal of difficulty in the iast
Budget, they made a miserable allocation
of Ra, 25 crores. 1 regret to mention that
out of Rs 25 crores t0 provide employment
particularly through rural works, they mana-
ged to spend only Rs. 6 crores, “‘saving"
as it were Rs 19 crores for the Government
of Indis. This year, he has been extrava-
got and bold, He has provided Rs, 50
crores, 1do not think your Rs 50 crores
are going 1o solve the problem of unemploy-
ment, Neither is it going to make a dent
into it nor am I completely satisfied about
your capacity to spead it.

The Finance Minister take about “a
countrywide programme of employment-
oriented productive works'’ and refers to
them as some new and significant initiative,
No figures have been given about the
number of jobs created in the last Budget
nor have any figures been gived about the
number of jobs he expects to creare as a
result of the Budget, But, then of course,
he has told us that he is thinking abont
all this very seriously and that by May he
will have an answer.

The Government is patting its own back
the national income has increased by 5, 5%
last year and is predicting a similar increase
for 1970-71. I think in all fairnéss the
Government should share the credit with
God had a considerable amount to do with
the good raios and the monsoous sod the
good crops that He has givea us in these
fast two years.

It is significant to note that Mr Chavan
has not dared to give figures pertaining to
the avarage rate of growth of the cconomy
or figures concerning the increass in the per
cepital income and I hope, Sir, he will be
prepared by May to give us these figares as
weil.

The Finance Minister is fatursily
wotried about the production of commersial
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crops, especially cotton and oil seeds. I
welcome it when he says and promises
support—'‘finsncial and otherwise—"for
the production of thest commoditins, I do
not know how he is going to trenslate this
support into. actual fact.

I remember, Sir, list year in order lo
make ap for the cotton shortage, the
Government promised that they would
“fmport Rs, 90 crores worth of cotton. At
that time, we suggested in the House and
later I went and suggested to the Prime
Minister that out of this Rs. 90 crores, why
does not the Government set aside oaly Rs.
10 crores and imstead of wasting precious
foreign oxchange, let them pick up a few
selected, really backward, tribal districts and
give the necessary inputs  to those poor
people in those districts and within a year
will not only have recovered their Rs. 10
crores but also they would heve got to the
necossary quantity of cotton.  Sir, I happen
to be a cotton-grower and I happen to know
something about cotton. Therefore, I took
this initiative in informing the Prime
Minister that this would be a good way not
only of saving foreign exchange but also
helping the weaker sections of society and
at the same time, getting the necessaiy
produce that we required. But, unfortun-
ately, the Prime Minister was busy with
other things.

A six per sent increase in industnal
production has been spoken about in the
Budget speach. I think this is just not
enough. In the last 25 years we had several
years in which we hsve done considerably
better and I think it should be possible to
increasvs the industrial development and
production by at least double that amount,
The industrial production in this country
should be growing at a steady rate of some-
thing like 12 to 15 per cerit,

The Finance Minister has bragged that
more licences had been issued in 1970 than
in the previous year.' I think even he s
enibatrassed with the statement bocause we
all know the reason why there licences Were
hurriedly issued all of a8 sudden at the end
of last yedr so that the clections could be
some what -heppler for & good mmny
people,
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I would like to take you (0 & stalement
that has been made in Mr, Chavan's spéech
which says, “*The vast potential for further
indastridl growh which has beon crested by
our efforts uver the past two decades citn-
not be exploited fully,”” Sir, I would like
to suggest a shight amendment to this
sontence, It should read, *The vast potea-
tial for further ndustrial growth which has

been created in spite of our best efforts
over the past two decades cannot be exploesd
fully without bringing 1n a larger number of
smaller people within the network of initla-
tive and enterprise,” It 1s a very laudable
sentence. It is garbed with so many other
things, because it mixes economic realism,
with what 1s socially desirable, Take the
pext sentence. It says :

“When larger new i1nvestments or
expansion of exisung large units be-
come nccessary 1n the overall mterest
of the cconomy, it shall be our
endeavour to reconcile growth with
efficiency,

Sir, this 1s leaving in the hands of Govern-
ment certain discretionary power which 1s
very discriminatory, which is lhkely to be
used to inciease the areas of corruption.
What we want 18 a policy. 1f anybody ad-
heres to the policy, he can be given that
licence ; if he does not adhere to ‘the policy,
he may not be given the hcence. But we
do not want these vast discriminatory
powers to be put in the hands of the Govarn-
ment.

I would ltke to make an axiomatic state-
ment, and [ am prepared to vead it at
dictating speed, o that Mr. Chavan might
consider it and rcalise how thess economic
prablems might be tackled.

“Production is the key to the eradication
of poverty and providing employment is the
best method of distributing wealth”.
If only Mr. Chavan could fealise the' éternal
verity this, we ¢tould make wonderful
progress in this country,

Jn paragraphs 14- and 15he displays s
certain medicum  of understanding of fiscal
matters, But he does not give any indica-
tion of dhe methods to be smployed to
obatrol prices, It roquwes some . bojd
decisiony, uot only fiacal, monetary and



6t G'B Gen. Dis. and

cconomic, but &lso pofitical. Yo have to
com do away with difisit finsocipg.
This is first. Then you have to over-import
raw materlals which are in very great shot-
tags. And then you have to resirict yoyr
gread on excise duties and other duties,

“The problem of mobilisation of resou-
rces still remains. Here again the Finance
Migister has demonstrated that he is a
better Home Minister than perhaps a botter
Finance Munister. Every third paragraph
of his speech conlains a threat to wield the
danda, instead of nosing round the areas
where the resources can really be collected.

Unfortunately the social objectives of
the Government and of the parly in power
arc irrconcetiable with its economic thinking,
This has been so far the last 25 yeaes, In
the past 25 years Mrs. Gandht and  her
predecessors have been insisting that their
methods are right. After 25 years of ruling
over this country, they say, they have to
remove poverty —this is a blatant admission
of their failure.

Mrs, Gandhi may find it difficult to
believe that we of the Swatantra party fully
share her social objectives. We sre keen
if not keener to remove poverty, to provide
employment, and to bring down prices.
But it is necessary to remember that they have
tried certain methods ? Thoy have failed.
So, we say : Why don't you try our methods?
Poverty ¢annot be removed by proclaiming
slogans, nor does it pay to buckle under
the pronouncements of half-baked, half-
educated Turks, young or old. Their
theories are outmoded, out-dated theories.

Mr. Chuvan will have to find a solution
1o India’s problems in the economic field ;
he cannot find them in a book. In his head
or in his heart he may find them, ,

ft is important that resources have to be
mobilised, There are vast areas where these
resources could be mobilised. Unproductive
Government expenditure and unrestrained
increase in bureaucracy are two vast ficlds
which have got to be tackled. “Non-
productive and mqtimes counter-productive
departmpnts, commissions and corporations
which yﬁu,bt ‘ap at the drop of a hat can
very- ‘Mol bs ubalished aad hasé is an arca
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where can mobilise resources. Take the
public sectar, On a conservative estimate,
it should be yielding him anywhere from
Rs. 500 crores to Rs. 800 crores a year
which he o¢an plough back into the
economy. Here is where he ican coliect
resources, Then, in regard to colection
of taues, I would say that it is so woefully
inadeqliate that he'is losing hundreds of
crorea every year. There are ldrge @réas
in which there are no taxes; there are farge
arcas ol industry, trade and commerce whick
éntirely estape the banking system. Befor:
any significant reform can be introduced......

|
MR. DEPUTY-SPEAKER : The hon.
Member is Starling a new point now. He
should concludg now.

: You had given
and those two minutes are

SHRI PILOO MODY
me two minutes,
not over yet......

MR. DEPUTY-SPEAKER ! Ibud given
him only one minute,

SHRI PILOO MODY : you can see
from this shect that 1 am concluding.

MR. DEPUTY-SPEAKER : Thai is lobg.
Now, let us have his concluding sentence,

SHRI FILOO MODY : Shdw me a law
in this country which proteots an homest
man. Find me a law that Government has
madc which punishes the guilty one. The
entire tax structure is a penally on the
honest and a sgnction for the dishonest, the
corrupt, the tax evader and the blackmar-
keteer. Jawaharlal Nehru once promised
that he would hang blackmarketeer from
the necarest street pole. Have Goverament
ever hanged a single onc so far ? Instead of
that, they are dining with them, and they
have wined with them and lived on their
charity. Till the time they climinate
political corruption :in this country, they
will never eradicate poverty or unemploy-
ment, or bring about any change in me ptice
structure.

I once told the Prime Minister, and I
am telling' the Finance Minister now, you
cannot gry about the poor, you have to rk
for them, and if you want to work for
you have to kmow what o do : 1
that you do .not,
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Please toll me how many minutes were
pormitied to me ?

MR. DEPUTY-SPEAKER : There is no
time fined; be has taken enough time
already,

SHRI PILOO MODY : }f there is no
time fixed, then there has to be some

MR, DEPUTY-SPEAKER : Order,
picase. .

SHRI PILOO MODY : Order of what
sort T Why do you not maintain some order
when 1 am speakiog ? Will you tell me how
many minutes I am permitted 7 1 cannot
come here prepared to speak for an ualimited
amount of time. I am just asking this by
way of clarification.

MR. DEPUTY-SPEAKER : The hon.
Msmber has taken about 17 minutes whereas

many bigger parties have taken only 10
minutes each.

SHRI PILOO MODY :If you tell me
how many minutes I am entitled to, then
Icoold como prepared to speak for that
much ttms But [ find that you go on
ringing the bell, as if it is & toy in some-
body's hands.

MR. DEPUTY-SPEAKER : Now,
Tarkeshwar Pandey.

oft arciwre wid (F3wge) @ SaTeaw
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% W ¥ qWE 6 gET AQGT FEAT
g § |

vy W ¥y1 guAT § S w w -
oW, %9 A goqn it dafr o
geeft § 1 W w wepfy w1 g g @
§ ol aweadl &1 FWNE ft IE &
spue frevent ot | A% W deg
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hl'tl wrd wd-sqaewy faferr g
g W ¥ gl sl W gwew
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SHRI S. A. SHAMIM (Srinagar) ; My
State of Jammu and Kashmir is charged
with two accusations generally, one that it
is gotting liberal aid and subsidy from the
Centre and another that it enjoys a special
status, I plead guilty to both the charges,
but I would like to ask the Finance Minister
in particalar whether he has any idea of
what is happening to the money which is
being given to the State of Jammu and
Kashmir. If you get the figures of aid,
loans and subsidies which the State has been
getting and then see the performance of
the Governments in that State so far, the
hon. Finance Minister and the Members
of thisaugust House will be convineed that
most of this money is going down the drain,

One piece of evidence which I can place
before the Housc is that when a Commission
of Inquiry was appointed against one of the
former Prime Ministers of the State, it held
that this particular Prime Minister had made
tons of money out of the money which
was got from the Centre as aild loan,
1 would not like to nmame him here, Mr.
Chavan knows him very well. This is exactly
what is happening to the money. This has
happensd after the end before that,

You will get an idea of what is happen-
ing there from the fact that all the industrial
estates which we had constructed there are
being occupied pow by the Central Ressrve
Police. By no stretch of the imagination
can the Central Reserve Polico be talled an
indusiry. The Prime Minister two years

ago launched a véry intensive tampaign of
mtﬂulmmncr Kashmir, but upto this
day there is not even one employment
orlenied Central project that you can telk
of in the State,
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Another against the State is that
is enjoying a special status, It is enjoying
a special slatus in  the senss that the Stats
has had no free elections during the last 24
years, Another special status is that the
State Government has been empowered to
pass Preventlve Detention Acts and other
Security Aocts where by they can detain
poople for two years without any enquiry,
without giving them grounds. Thirdly,
when a Commission of inquiry declares a
particular gentleman to be accused, to be
charged with having misused funds, that
particular gentleman becomes the cong-
ress  candidate for that particular
constitvency. It is interesting to know
that the former Chief Minister who is dis-
qualified for standing to the Assembly
election iz qualified for stunding for Parlin-
mentary election and representing the Parlia-
mentary constituency. | am one of those who
supports special status’ for Kashmir, but
not this special status which the Central
Government has given,

1 would request two probes to be made,
First is about what has happened to the
money which has been pumped into Kashmir
even at the cost of the tax-payer in the
rest of the country, whether this money
bas beon properly utilised and whother
it is not going to certain corpo-
rations, In Great Britain they have got
the BBC—British Broadcasting Corporation,
In our part of the country we have also a
BBC-—-Bakshi Brothers Corporation. Let
us see that, when this corporation has
already misused sa much of money, more
money is not in any way given to another
corporation, whether it is the Sadiq or the
Kasim Corporation, .

MR. DEPUTY-SPEAKER : The hon.
Member may confine himself to the
Budget. '

SHRI S. A. SHAMIM : This is directly
copnected with the Budget because money
is being provided in this Budget also, My
apprehensions are that we will efther create
s BBC pr create such serv which
ultimstely hijack a plape to Pakistan, It
is in to know that the persons who
regular emp ' rdof Security
Pomw Thesefore, this has 0 be looked
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into as 10 what exactly we were doing in
Kashmir, If we treat the BSF and the
CRP as an industry, at least lot ug ration-
alise this industry. So, my request will be:
special status, yes, but special status which
can bring benefits to Kashmir. It should nbt
be specialised by a few individuals who are
darlings of some one or other.

The problem of educated unemployed
in Kashmir is assuming dangerous propor-
tions. The vally is isolated from the rest
of the country. The resuit is that the
educated youth do not find ways and means
of getting out of the valley and the atmos-
phere in thd country is not sufficiently
conductive to encourage them Lo come out.
Something has to be done. Some Central
projects which are employment oriented
should be staried in Kashmir., We are
starting television and other projects. Some-
thing which would give employment to the
educated youth, to our technicians, to our
engineers has to be started, but no such
thing is being done, I would make =
special request to the hon. Finance Minister
that he looks into the matter. He should
rise above patty party or political consi-
deratipn. He should give Kashmir a
decent life, a clean administration and a
cleaner political set-up.
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ek oY wrw &, e o sddear s
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SHRI C, CHITTIBABU (Chingleput) :
Sir, within the five or six minutes at
my disposal 1 cannot make a full speach
on the 1971-72 Interim Budget. So, within
the limited time I would like to ask some
questions and seek some clarifications so
that tho Finance Minister may categorically
reply to those points,

The Finance Minister has satted in his
budget speach that during this year there
will be scarcity in cotton and oilseeds. 1
want to know what steps he proposes to take
to meet this difficulty.

Secondly, he has stated that all the
money should not be accumulated with one
person. In this connection, I would like
to ask him one question. Just before the
election the Central Government issued a
lot of licences to so many existing private
cormpaines, Will it nol have the effect of
conceatration of money in a fow hands 71
hope he will clari{ly the position.

Every year, our Finance Minister says
that he will reduce the price. For the last
four years, 1 have heard the sams thing
from Finance Ministers. Now also tha
samo thing has been told by the present
Finance Minister, I wish to know that kind
of attitude he is having to safeguard the
pricos from rising.

I wish to give one example, If we
produce moare, automatically, the price
will not go up. For that reason, we must
help the farmers by giving them 50 percent
rebate on fertilisers, 50 percent rebate oa
elostricity, which they use for farming pur-
poses, This kind of help should be given
to the farmers to proudce more, If the
Figance Minjster is doterested ho can do
&:.thhh poriod  of Pinance Minister-

¥ te
1 .
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I wish to know oné thing from the hos.
Financo Minister. He has said that there is
a deficit to the tune of Rs. 230 crores in the
fnterim voto on Account Budget. Ifthat is
so, in may, when he will presont a full-
fledged Budget, there will be nearly Rs, 800
crores deficit. 1 wonld like to know whether
he is going to mint the monoy from the
Nasik printing press or whether he s going
to put burden of taxes om the commoa
people, 1 put this questions to the hon,
Finance Minister and I want him to reply
to that,

ln some statement, I have seen that
about Rs. 400 crores of income-tax has been
evaded, | want to koow what kind of
action the Finance Minisity has taken to
stop this evasion and collect the money,

I wish to give another example, If we
have local committeos, consisting of local
citizons in different regions, then they can
help the Income-tax officois in telling that
these people have looted money and thst
these people are corrupt. I the Finance
Minister is very much interested in wiping
out the deficit, he can have the zonal commi-
ttees with ordinary citizens of the local area
to find out who have becorae newly rich and
the Income-Tax Officers can collect the
money, the tax evaded by these rich men.

I wish to ask another thing from the
Finance Minister., He has said that the
State Government should noi ask for
overdrafts from the Resreve Bank. I wish
to inform the Finance Minister that when
the States arc getling money from the
Centre at the end of March, in the middie
of the year they are unable to cope up with
the estimated things. Due to that meason,
they are asking the Reserve Baok to give
ovordrafts, If the Finaoce Minister i
keen on that, he must distribute the amount
dve to them every three months. Thaa
it will bo easy for the State Governmenta
and they will mot go to the Resorve Bank
seeking averdrafts from them,

I wish to inform the Finante Mialster
of another thing. Wo have uationalised the
Baaks. But who are the Costodians in the
baoks 7 The Custodians are anti-social ele-
meonts. I know the Custodians are not help-
ing the poor. They say ‘‘you bring same
signature from such and such phople o
bring them here,”” They are not héiping poor.
For shat reasen, 1 would reqosst the Finance
Minister “to coosider immediately to cleas
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away ihe Custodians from the Banks and
bawe some genuine parsons to help the poor
people, like farmers and the ommon poople.

I sy that the Centre-State rolations
should be like that of pariners marching
hand inhand. For that reason, the accumu-
lated ..power jn the Centre should be distri-
buted to the States, I request the hon.
Finance Minister to give, first as an exam-
ple, the Central Sales Tex to the State
Goverament. S8ir, in the railways we are
levying a travelling cess. That should be
given to the State. Like that, if our Finance
Miaister is willing to help the States and
removes the regional imbalances, he must
come forward to allot the abovesaid texes
to the States to imporve their finances.

Finally, 1 wish our Finance Minister
should continue in that office for some
more years and he should bring a very good
budget for the people in the month of May
as we have told in the just ended Elsctions
that the D MK and the Indira Gandhi
Congresys would join together and said on
the platforms in Tamil Nadu that we would
do this and that,

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : What a mistake you have made.

SHRI C. CHITTIBABU : Certamly, we
will help the Central Goverament even though
they enjoy two-thirds majority n this
House. They must come forward firmly
with a Bill to amend the Constitution to
remove obstructions that stand in the way
of improving the jot of our pocr people.

Thaak you, Sir,

SHRI P. K. GHOSH (Ranchi) : While
1 put forward my ocomment on the Finance
Minister's speech and on the Budget, I wunt
to put before you the mational picture that
has emergad after 24 years of Independence,
Sir, it is not ensugh to say that the rich
have become ticher and the poor heve be-
come poorer, 1 must say that the rich have
grown enormodsly rich and the poor, poojer
:ndﬂu middi¢é class poople, the cream of
the society and the intelligentsia have becorie
destitute,  Sir, this s the picture which bas
eroerped afiér 24 years of freedom.

Why has it been 50?2  How djd the rich
grow suormously fich within this *short
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pariod 2 Qur taxation rates are very high.
One cannot get enormously rich afier paying
the taxed if he pays them honéatly, It i
because they have evaded taxes, Not only "
they have evaded income tax, they have sto-
len sales tax which is not their property but
the property of the Government. They have
stolen excise duty which is payable to the
Government. They collect iton behalf of the
Government but steal it. That is how the
black money has grown and now, I find, of
course, there is a good intention in the
President’s spesch as well as in the speech of
the Finance Minister that we are going to
ecradicate unemployment and we are going to
eradicate poverty and economic disparities
between the poor and the rich, But we have
to take very radical steps and see that these
richer people who are much more cunning
are not allowed to have their own way,
They corrupt the officials, 1 am forced to
say a few words unfortunately about our
officials. These ICS officers were tramned by
the British, The Britishers trmined them to
serie their own interests. They were told,
‘You are not to care for your own country!,
They were trained in that manner That 18
wh: we find they bave taken bribe from
these capitalists. The capitalists could pur-
chase them, They do not have any national
spuit. If they h:d any national spirit, the
capitalists could not have purchased them
and¢ grown richer lay by day. Sir, I am
glad that the inteition of the Government
18 good, but we h ve to find out proper offi-
ciali. We should try to entrust the respon-
sibility of collectic n of taxes and implement-
aticn of the prog -ammes to those officials
who really beliew in socialism. 1 can tell
you that most of t' ese officers are Swantrites.
You can see for y urseives that aftér retire-
ment many of these officers go and join the
Swatantra Patty and other capitalist Par-
ties.

How can we, expect these people to
establish socialisra 1 this country ! We
should not depens upon officeres for im-
plementing our g1 al. We should try to find
other peopls. W : will have to put a check
on their activities

Some more texes are coming
your May Budget. I request the
You should not impose any further
taxes whichi will hit the common muta,
at all it is to bo incrensed, it shovid be
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the higher ingome group, on the luxury com-
;not oa the commodities which
ar¢ cbnsumed by the common maa.

The minimum taxable imit om income
should be raised to Rs. 7500 as has already
been suggested by one of the experts 2 yoars
back, Money value has come down ; a man
gotting Rs, 350 or 400 who was considered
to be well to do some years ago, is in such
a situation that we have to treat him as a
poor man tocday, and he can’t any longer be
considered a well to do man. Therefore, the
minimum taxable limit should be raised to
Rs. 7500,

We should not give incentive for the ordi-
nary people, for the professionals, for the
small businessmen, to evade these taxes.
Even a panwala earns Rs. 350 per month,
you cannot tax him, It is very difficult for
these people-small petty shopkeepers like
panwalahs to keep thess accounts. It is use-
less to set this limut at Rs, 5000 per annum;
this minimum taxable limit should be raised
to Rs. 7500 per annum. I don't thiak the
revenue will fall 1f we do this.

The fixed income group are the worst
sufferers because they cannot hide their in-
come. To be just and fair to them, this
limit should be raised to Rs. 7500 per
annum.

The high taxation limit of 93 per cent
should also be lowered. This high rate of
taxation kills the incentive. It is better
that you lower the tax, but you should en-
sure proper cotlection. You try to stop tax
ovasion with lower rate of income-tax, By
this I can say, your collection can be doub-

r

1 would suggest that the Bstate Duty
should be very high. We should make it in
such & way that after the death of a person
his heir should not got more than 3 lakhs or
50, Adbove Ra. § lakhs, 99 por cent should
80 to the State, We can do that without
any difficulty under our existing Iaws, To
safeguard the properties being transferred be
fore the death of & person, we should put
propér ¢liscks en gifts, We should bave

duty on gifts, _

We e bave ‘pluty of resourced 'by takB WP ©0 sce that the resqurces
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nationalising foreign trade. Import lcesce-
holders are big zamindars ; they are mint-
ing money, Why can not the Government
take that money ? 1 do aot believe in con-
trols, because you will find that imported
itoms are sold ultimately in biack-mearket,
The Government may import those things
and scll thom at 400 per ceat or 500 per
cont profit as private importers are doing.

I am sure that at least Rs. 1000 crores
could be earned by Government if they
nationalise foreign trade and if the STC and
the Government agencies which deal with
the imported articles function in a business-
like manner,

We should also try to uncarth biack
money. We should not allow those people
who have cheated the nation for 20 many
years to gt away with their booty, The
hon. Minister of Finance is intelligont
enough and I am sure he can easily find out
ways and means to unearth this black monaey.
With this black money we find that people
have built big palatial buildings in cities
like Calcutta, Bombay and Delhi. [ am
glad that in his Address, the President has
referred to the proposal for putting a ceiling
on urban property. But wherefrom will the
compensation come 7 We shall have to pay
hundreds of crores as compensation to these
people. I would suggest that we should
amend the Constitution in such a manner as
to eoable the Government to take over the
urban property valued above Rs. $ lakhs
without paying any compensation what-80-
ever. The people concerned have bad their
good time with this huge property and they
have been on joying it without doing aay
work, If we take over thess properties
without paying any compensation, then
we shall be able to deal with the pro-
blem of back money which shouid not go to
them legitimately. We find that the sons of
the rich people do not put forth any work
and they do not have to work at all, and
without working they live like lords or zamin-
dars or princes, while we find on the bther
hand that our educated young mea who

or
couniry Is mot prepared to taleratd
things asy longer. Therefore, have

wo
seo' the writing on the wall and we have

. D.G.on Aot 82
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mobilised snd that the black money is
taken out of these people and Is utilised for
eradicating poverty, for creating jobs for the
edutated unemployed and the middle class
people. 1 am glad that Government have

proposed to take up employment-orieated
scheres,

1 would suggest that if at all we want to
give any tax concessions, we can give tax
concessions for starting industries which are
joboriented. 1 would also suggest some
reduction in taxes such as Income-tax, sales
tax, exceise duty eic. for persons who start
industries 1n backward areas and hilly areas
whero at preseat no industries exist,

off qe Wo B} (TdEwTE) @ IuC-
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SHRI YESHWANTRAO CHAVAN:
Mr. Deputy-Speaker, wé have had for
the last 5-6 houfs very usefti and construc-
tive speeches made on the budget speech I
delivered here. Even from the unexpected
corner of the Congress (0), their leader, Shri
C. C. Desai, spoke not merely in a construc-
tive language, but, I must say, in very
admnirable language, and very humble
language paying tributes to the leader of our
party, Shrimati Indira Gandhi. That only
shows that some sort of realism has dawned
on all political parties after the elections. It
is a good thing. [Even thc  spokes-
man of the CPI (M), though calling it a
capitalist budget, did actually concede some
of the points made in it, though he did
criticise some other aspects of it. The
Swatantra member called it a swatantra
budget and went on criticising as if it was
a communist budget. So, it only showed
that the approach indicates certain new com-
mitments, As it isa vote on account, it
continues practically the same provisions
except for the arrangements that we have
made for the States. For the next year we
have added the Contral assistaace to the
State Governments on the basis of the discu-
ssions that we had with them. Except that
practically it is on the same basis and mostly
the taxes are on the sames basis, In the
light of the new and fresh mandate of the
people 1 have said in the Budget speech
that we would like to rearient our approa-
ches in certain directions, re-assess the situa-
tion and reformulate policies in certain res-
pects. This is the basic thing, and in the
light of this, the commitments and the
mandate, we bave given some sort of a
review of the economic situation as it exists
todey. We have indicated the strength of
the wconomy and alsp the woanknesses of Lhe

ecouomy. We have not tried to copeeal the ,

weakaswses. Our cfforts in the yeass to come
will be to forithor strengthen the strong
poimta and 0 reraove the weaknessss in
theipconomy Therefore, we have mentioned
probiems of . agriculture and  industry
panticuiariy . the prablom of prices, ihe
pollciss of .the floancial institutions etc.

You will see that we have indicated certain
weaknesses also. Wo have not said that
overything is well.

Particularly whon discussing the questiorf
of agricuiture, we have said that our basic
weakness today is in the area of the com
mercial crops, particularly cotten and oil.
scods. Some Member did ask me the
question as to what exactly we propose to
do about it. What we do in this
matter is to apply the resulis of the scientific
research “ made in the agricultural rescarch
ceatres and introduce new varieties of cotton
seeds and oilseeds. That is the most impor-
tant thing that will have to be dope. [ can’
assure the hon. House that in order to
make these new efforts in the scientific field
and apply these scientific methods for
increasing the productivity of cotton and
oilseeds, no financial difficulty will be
pleaded. 1 have mo doubt in this matter
because it is in tha agricultural flsid that we
bave to achieve the most important break-

through.

Discussing the question of prices, Shri
Virendra Agarwal, who is a known writer
oh economic problems, said that I Just
tried to hide myself behind the explanation
that the world prices were also rising. 1 did
make mention about the tread of world
prices, but it was nat to defend the rise in
prices in India, I merely indicated the fact
of the inflationary tronds that are asserting
themselves in the world economy, and
naturally those trends are affecting us also,
we being a part of the world economy.

In order to stabilise the price, what has
to be done 7 You cannot mercly do ame
thing and say that you will stabilise the
prices. Weo will have to make an effort
on both the froats of demand and
supply. In order to make the effort on the
front of supply, whersver there are shortages
of important raw materials needed for
indostrial production, we have' tried to
incroase imports, as for example in cotton,
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Destimukh, made a refereace to the decline
in cotton prices. But there was uprecedonted
tiss In December, 1970, so much so that
there was such a scare in the industry,
Wo had to take cortain steps, beacuse an
artifficial scare was created that there was
polng to be & severe shortage of raw cotton
and there was fear of closure of mills
and s0 on. Bo there was rise in cotton
ptioass and naturally Government had to
step in with their fiscal and monetary
to step up powers to seo that the prices
were controlied. What I am sugges-
ting is that in dealing with the prioe front
the cfforts bave to be manifold. We have
to muke efforts in the field of production,
Unless we intensify efforts at production of
commercial raw materials, I do npt think
we ame pgoing to find an answer to this
question, At the samo time we have to

follow  certain fiscal policies  very
vigilantly, There was larger credit
supply during jast one ycar and the

Reserve Bank raised the rate of interest
from 5 to 6 por ceat. Some persons referred
to it ss a political move. Later on it was
found that it was having a hoalthy effect on
the prices. Woe can see what effect produc-
tion has on the level of prices, Take the
typical examp's of foodgrains. There has
been & rise in the production of what in the
«ountry, Some people say that there was
a revolution in the production of wheat,
Some people refer to it as a green revolution:
do not uee that word ; there has not yet
been a green 1cvolution ; we are yet to have
a breakthrough in many sectors of agricul-
ture, In the case of wheat [ concede that
thops has been some sort of a revolution
it ‘has had its effoct on the prica level,
got vant to burden the House with the
that I have. There is a geoeral
of fall in the price of wheat, The
ndex of overall food corcals has
us & resuit of the fall in the prica
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market in the coming months’it will have 10
be supplemented by imports. Certainly it
can be done. My main point is that if we
want to attack the prices, the attack has to
be many pronged.

I referred to this question in the last
Lok Sabha and people may wonder whether
it 13 not a hackneyed argument. I must say
that we are taking nccessary steps in this
field and I have no doubt that thess will have
healthy impact oa prices, 50 that if at all
prices rise, they will be within accepted
limats, that is, two or threec per cent. Really
speakmg, you cannot say that there will be
no rise in prices in a developing economy ;
prices cannot be frozen. It would mean
that the economy also would remain frozen.

I was trying to see things in their per-
spective. What s the porspective 7 Some
Members like Piloo Mody say : you are
talking in terms of abolishing poverty ;
what were you doing during the last 24
years ? It is a very common place argu-
ment heard many times in the last general
eloctions also, Really speaking, we were
preparing for this war against poverty.

You cannot star a war against poverty
without the necessary weasons for it. The
necessary weapon for fighiing the poverty is
to create the necessacy infra-structure in ths

country. That 18 exactlv what we have done
mn thelast 23 years Oir policy has nut
failed. Our policies +ive nelped us to creaie
the nocessary infra-s ructure.

16.00 hrs.

Now, it is & fashion for some Members
to go on criticising the public sector. There
are certainly some weaknesses and limita-
tions in the public sector. We owa them,
But I would like (0 say that we are going to
be more active to sce that thest defects
are removed, and removed very firmly and
quickly. But there s 50 doubt that one of the
mew sources of stramgth 1 our ecomomy
is the very well-laid-out rase for the public
sector in the country. Waether they inwolve
losses or profits to the country is diffes
resit shstrer, There ard 8 nuniber of public
sector cuterprises which are oarning profis,
L udmit there wro certain importsnt public
séctor units which are'losing. Bur, @t the
sams time, a8 far as foroign otthiangs et
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ing in concormed, it is increagiag from year
ta year though there may be certaln
losses. This is one of the most important
weapons - 1 would call it a weapon-in the
hands of the countty, in the hands of the
masses, in the hands of the common mpo,
to fight the war agalnst poverty. This is the
most important thiag thut we have achieved,
We have diversifiud the industries. We have
created a new class of technicians in the
country. The wider and doeper base of educa-
tion ; and the technical education, for exam-
ple, has given a new strongth. We have
buiit up a new base of agriculiure in the
country, A ocountry like India bhas had
agriculture as the sheet anchor of its eco-
nomy from mmemonial times, but it is
only within the last 25 years that we can say
that weo have built a modern base for the
growth of indusinal cconomy m this
country.

These are three important weapons in
the hands of any country which wanis so
fight the war against poverty. Now, with
readiness, with threc weoapons, with the base
of modern agriculture, with the base of
public sector and a well-trained, technically
oriented personnei, I think we are now
ready, we arc potsed to fight the waragainst
poverty.

I was answering the question of Shri
Piloo Mody. He has come at the end of
it, He was asking me what exactly we have
done in tho last 23 yoars, [ say we have
begn preparing ourscives to fight the war
againat poverty. 1 have no doubt that we
witl succeed in tlus task, | do not take a
cynical view that ho lask ; he thinks every-
thing is bad ; everyvoly is bad ; evmthms
is going wrong.

SHRI 8. M. KRISHANA (Mandya)
Except timself :

SHRI YESHWANTRAO CHAVAN: Yes
except himself ; 1 am glad you have said it,
That is the difficuliy with some of these
sood, people. They are good peopie, but
they just 4o not see what oxactly is wrong
with. thew.

“Ml.;hminlwyﬁu
. " Towee. Tiey wAy we have
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to emphasise the growth of the economy.
Cortainely we do stand for the growth of
the economy. Who says we do not stand
for the growth of the economy ? Tne growth
of economy, does not come out of prayer
merely in order to have growth in the evo-
nomy, wé have to raiss resources, You
cannot say that you go on mermly prayiag
for the growth and “there will be growth.”
There was God who said “Let there be
water,” and thers was water, [ do not
think there is any God to whom Shri Piloo
Mody can pray, “‘Let there be growth” aad
who will see that there will be growth,

In order to have growth, we have to
create resources, and certainly resources can
be found ou' ia different ways. Now, our
problem certainly is that not only we want to
have economic growth, we want 2o have
growth so oreinted that it can help us to
attack the problem of unesmploymeat which
tis our most important problem.

I quite agree that Government cannot
give jobs to overybody. Government must
create a dynamic economy so that jobs are
created for the young, educatsd people.
These are not controversinl things. But for
that matter, certain efforts will have to
be mads ; certain priorities will have to
be fixed ; certain new approaches will have
to be adopted. This is exactly what we
propose to do,

Some non. Members chose to attack the
quantum of provision that we bave indicdted
in my budge: speech, viz. Rs, 50 crores for
solving the problem of unsmployment. It
is not our claim that only by an investowent
of Rs. 50 crores we are going 10 remove
unemployment, [t will be very naive to
say so. It is merely a beginning, soms
sort of a pilot scheme or experiment. We
are trying to approach the problem by
créating productive rural development work
in some of the poverty pockets in diffarent
parts of the tountry and we are trying to
ses that we succeed in it. We will gain
much oxperience out of it. Some Member

‘said you are golag to make & chasity to

somebody. No ; It is not charity. Certeds
nly thoss poverty pooket sreas are untoiched
by dowslopmesial infrastcuctores at we
meostsary. New we will Yrovids thoss
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ijfrastructures there. For that oertainly
soine educated people will ba required.

Some hon. member said, we have tried
to underplay the question of rural
ungmployment. It is quite the contrary.
When we spoak of the question of unemplo-
yment, really spoaking in the major sector
of our society, it is the youpg uneducated
man who is before our eyes, This party is
particularly grateful to the younger generation
of this nation, because it is only with their
support that we are here in this House in
such numbers, and we shall not forget their
ptobiems, We shall always keep them in
Many offorts will have to be made and
mind we have already made a beginning. We
have introduced a certain new approach in
that direction. Employment-oriented schemes
have been introduced in certain educational
fustitutions. Some engimeers have been so
trained that they can get immediate employ-
ment. Of course, we will have to re-examine
the whole thing again after some time.
Indeed, [ was expecting certain
specific suggestions in this regard. As far
as the approach is concerned, we have a
common approach, but I wanted certain
lpeciﬁc suggestions., 1 would welcome such
suggestions even now. Mr Mody has cert-
ainly got some experience. 1 have nothing
to do with his politics. His politics is
defeated polities and I am mnot worried
about it. But 1 do care for his experience
in industry. He has got very good experience
in farming aiso. Iam glad he chose to
cater politics, as a result of which he has
come juto contact with farming and he has
made some good experiments. I want
contais useful suggostions from him.

SHRI SM. BANERJBE (Kaapur) : He
h‘s‘- harvested his own party,

SHRI YESHWANTRAO CHAVAN : 1

think you are tight, Really speaking, we
can Jook at the problem in a very construo-
tive manner, o

The gquestion was ralsed about regioual
imbalances, It is & very important questiea.
This et besn vecogniod not oaly now, |
think during the lest two or three years, tno
Prioww Misister bewsell has takpn doop inien
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rost in this matter. The Plannig Commis-
sion als0 has tried to'look at the question
and in the plan itself this question "has best
dealt with. As a result of that, & new app-
roach has been adopted in this matter. We'
have now critain criteria to decide which
are the backward areas. Certain districts
from each Siate have been seclected and
named as backward arcas and spécial efforts

have been made as far as industrialisation

is concerned. Certain incentives have been

indicated.

SHRI PILOO MODY : It is got working
properly.

SHRI YESHWANTRAO CHAVAN ;
That is going into the detarls. For that,
we will have to seek the coopetation of the
Siate Governments, | am talking about
the new approach that has been adopted, In
the case of certain financially necdy States,
some special arrangements have been made,
I have mentioned certain figures in my
speech. Nearly Rs 175 crores were provided,
Actually more than that was spent as a
result of floods, scarcity conditions, etc.
We have continued a tapermg provision for
the next year also. It is not that backward
States are forgotten.

1 will mention another aspect of regional
imbalances The financial institutions them-
selves have taken a new attitude in this matter.
They have decided that in the case of
backward arcas they will give ocr;lln
incentives to those who wantto go and
uubﬁsh industries in those areas. So,
there "is a new appra wh to the quostion of
regionsl imbalance,

At the same time, the States concorned
must aiso take care of those regions which
are backward. For instance, there seems ta
be a misunderstanding. The hon. Lady
Member sajd that 1 come from a rich
State. In dur Siate there is a rich city
called Bombay but the State itseifl is not
rich, There are large poom:ofblcknm
afoas which are stesped In poverty.' %o
the States concerned also have to look into
this problem. 1 have no dotbt st with
this this new japproach the qumetion of
regional imbalancy will aatsrally be.solved,



Bot | do not say that {t can be solved in a
day or two, Some coordinated, continuous,
inlensive efforts will have to be made for a
decads or so, 50 that we can say that we have
made some impact.

SHRI PILOO MODY : What
minor irrigation 7

about

SHRI YESHWANTRAO CHAVAN:I
have no detailed figures. I can say from
my personal experionce that in recent years,
in the last two or three years, greater empha-
sis has been laid on minor irrigation,
because, major irrigation schemes take
longer years for completion and they also
get invalved in tribunals. Shri C. C. Desai
referred to the Narmada project. He made
a grievance of having referred the dispute
to the tribunal. Really speaking, for a
decade or so the Government of [ndia pur-
sued a policy of not referring the malter to
the tribunal for two reasons ; firstly, it is
time-consuming and, socondly, it is not
right that States shouid try to litigate
against each other before a judicial forum.
We certainly waited for a long time for the
States themselves to come to an understand-
ing. When that failed, we ultimately resor-
ted to the tribunal so that we could at least
get a solution, Shri Desai suggested that
the issue should be withdrawn from the tri-
bunal. 1 do appreciate and share his
anxiety, the snxiety of Gujarat and also the
. anxiety of Madhya Pradesh,

AN HON. MEMBER : And also Maha-
rashtra.

SHRI YESHWANTRAO CHAVAN :
Mabarashtra has only a marginal interest,
A wish this dispute is seitied as quickly as

But having referred the matter
to’ & tribugal, it is not so simple a matter
to wil.hdrlll';mo dispute from the tribunal ;
unkis the States concerned themselves come
to 8 comcrete understanding sad then make
an appeal to the tribunal or the government.
Then the position would be different. My
only point is that major irrigation schemes
samitimes - do creato problems, Therefore,
the State Governrenty, the Central Govern-
ment sad the Planning Commission have
: laid gmuphasis on medipm and
: ieigetion schemes, mare particularly
nilasy lon schemes,
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Pumping stations and tube-wells are

some of the illusirations of minor irrigation.
Huge amounts wre invested on this parti-
cular programmme in practically all the States,
So, it is not correct ta say that minor irri-
gation is ncglscted. At last, that is not the
mpproach of the Central Government or the
Planning Commission. If the hon. Member
feels or faces any difficulty in any part of
his constituoncy, he may lot us know sbout
it. !
My hon. friend, Shri Stephen made &
grievance about the fact that the word
*‘gocialism” was mnot mentioned fn the
budget, I cen assure him that evea though
the word ‘“‘socialism” was not there the
content of socialism was there,

SHRI PILOO MODY : You may tell
him that you are wsing some modem
language.

SHR1 YESHWANTRAO CHAVAN:
He is a valued colleague of mine and when
he makes a point I should make a reference
to it in my reply. I could see his point. The
entire thrust of the budget speech is an attack
on unemployment, attack on disparities in
the society and prevention of concentration
of economic wealth. I think that is socialjsm,
Is it mot ? What matters is not the word
‘socialism’ but the content. Certainly, if
it is necessary, we can use it two dozen
times but what is really more important is
the content of socualism and a8 I was
covering the entire economic field I did not
use that word., There was no other inten-
tion or motive behind it. Labels are no
doubt important because some of these are
symbolic words which characterise our appro-
ach to the problem. Therefore, 1 do not
not underestimate the importance of what he
says | merely tried to €xplain what I had in
my mind when the speech was ' made, 1
have tried to make a reference to some of
the general problems that were mentioned,

Some hon, Member, perhaps, Mr. Ste-
phen, made a reference to the Cochin ship-
yard. 1 have got cortain facts, If he wants 1
cari give details of it. But I do not want to
take the time of the House, According to the
persent schédule of time, the contract which
has been cntered jnto wilh some firm will be
completed within five yoars from Decoatber,
1970 onwards. I think, the, progrwnme is
going according to schedule., So far, about
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Rs. 2 crorcs have been spent. Certain prefi-
minary work has betn done. Ho focls that
nothing s being done. Certain things are
esseatial to do the work. For example, you
have 10 bave the netwark of roads
and for that you have to acquire land, You
know how much time is takea in the land
sacyuisition proceedings and all that. Those
things are being done., I am giad he made
& mention of it so that the Ministry concer-
ned, the officers concerned, will be up on
their toes to spe that there is no relaxation
in the work.

Some hon. Members mentioned specific
problems about their States and some of the
political aspects. I do rot think I should
take note of those political aspects, I can
only assure the hon. Members that our com-
mitments to the poople are there and our
determination to stand by our commitments
is there, I know that the problems are com-
plex and the solutions are not ¢asy. But the
onjy thing that we cah say is that this
Governmont will not spare any efforts to
schieve those objectives. That 13 all f can
BaYy.

SHRI MADHU DANDAVATE (Rajapur) §
1 had made & suggestion for widening the

' SHRI YESHWANTRAO CHAVAN : I will
explain It in & minute. As I said, thore are
many specific measures and one of them is
the Cotton Corporation. The Cotton Cor-
poration was established in the middle of
1970, it has already atarted its work. It
has undertaken to import cotton. It has, at
the same time, undertaken to purchase cot-
ton for certain private enterprises also, about
u(lfnmﬂfuum. I think, it is essenti-
al that they get coitain experienco and deve-
lop confidence in this fleld, Then, as ex-
perience grows, the scope of it will grow, It
birth and it bas mow started
growiag well, Let it grow well and its scope
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you ask me whether it can or it would orgt
should, it is a question of admin{strative as-
sessmont and  judgment. I cannot say
categorically about it. If it Is and
if it is decided to do that, certainly, it can.

MR. DEPUTY SPEAKER : I put all the
cut motions moved by Shri Ram Avtar
Shastri to the vote of the House.

All the cut motions were put and negatived.

MR. DEPUTY SPEAKER : Now, the
question is :

“That the respective sums not
exceeding the amounts shown in the
third column of the order paper, be
granted to the President, on account,
for or towards defraying the charges
during the year ending the 31st day of
March, 1972, in respect of the heads
of demands entered in the second
column t hercof against Demands
Nos. 1 to 142

The Motion was adopted.

[The Motions for Demands for Grants
which were adopted by the Lok Sabha.
are reproduced below Ed]

DEMAND NO. ! : MINISTRY OF DEFENCE

“That a sum not exceeding Ra,
40,60,000 be granted to the President, on
account, for or towards defraying the
charges during the year ending on the 3ist
day of March, 1972, in respect of Ministry
of Defence'.”

DeMAND No. 2: DEFENCE sﬁum.‘a
EFFECTIVE-ARMY )

“That a sum not excoeding Rs, 2.1,
25,33,000 be granted to the President, ‘on
account, for or towards delraying the
charges during thy year eading on the 3lst
day of March, 1972, in respéct of Defence
Services, Effective-Armys'.”

DEMAND NoO. 3 : DEFENCE SERVICES,
EFPECTIVE-NAVY

*That 4 sum 1ot sxceeding Rb. MY,
23,000 bo gonted 10 the' Beedidell” on
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detount, for or towards Gofraying the
charges during the year ending bn the 3ist
day of Miarch, 1972, in rospect ‘of 'Defence
Services, Effective-Navy'."”

DEMAND NO. 4 ! DEFENCE SERVICES,
EFFBCTIVE-AJR EORCB

“That a sum not excésding Rs,
81,65,00000 be granted to the President, on
account, for or fowards defraying the
charges during the year ending on the 31st
day of Mareh, 1972, in respect of ‘Defence
Services, Effective-Air Force',”

DEMAND, NO 5! DBFENCE SERVICES,
NON—EFFECTIVE

“That a sum not exceeding Rs,
15,76,67,000 be granted to the President,
on account, for or towards defrayng the
charges during the year ending oo the 3lst
day of March, 1970, in respect of ‘Defence
Services  non-Effective’.”

DEMAN NO 6 : MINISTRY OF EDUCATION
AND YOt TH SERVICES

““That a sum not exceeding Rs. 41,66,000
be granted 0 the [President, op
account, for or towards defraying the char
during the year ending on the 3 ist day of
March, 1972, m respect of Minstry of,
Education and Youth Services’.”’

DEMAND NO. 7 : EDUCATION

“That & sum not exceeding Ra,
24,39,47,000 be grantod to the Prosident, on
acconat, for or towards defraying the char-
ses during the yoar eqding on the 31 st day
of March, 1972, 1o gespoct of *Education’.”

\DEMAND NO. 8 : ARCHABOLOGY

“That a som not exceeding Rs.

70,62,000 bo granted to the President, on
acoount, for or towards defraying the char-
gos during the yesr eiding on the 3iwt day

orm.mz.mmo{ Archacology’ .
DEMAMD NO. 9 ! SURVEY OF INDIA

b bt - P
& apt RS,
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account, for or towards defraying (he thir.
ges durmg the year ending on the 3lst day
of March, 1972, i respect of ‘Survey of
India"."

DEMAND NO. 10, OTHER REVENUB
EXPENDITURE OF THE MINISTRY OF
EDUCATION AND YOUTH SERVICES

“That a ‘sum nof oxceeding Rs,
1,62,15,000 be granted to the President, on
daccount, for or towards dofraying the char-
ges during the year ending ot the 31m day
of March, 1972, m respect of Qther Rawe.
nue Expenditee of the Ministry of Education
and Youth Services'.”

DEMAND NO. 11 ! EXTERNAL AFPAIRS

“That a sum not exceeding
Rs, 9308000 be granted to the
Presildent, on dccount, for or towards
detraying the charges during the yeur endidg
on tho 31st day of March, 1972, in respect
of ‘External Affairs"."”

DEMAND NO. 12: OTHER UB
EXPENDITUERE OF THE Y OF
%XTBRNAL AFFAIRS

‘““That a sum not cxeeedipg Rs.
7,32,72,C0 be granted fo the Premdent,
account, for or towards defraying tg
charges during the year ending on the 31st
day of March, 1972, i respect of Other
Roycaue Expedditure of the *Ministry of
External Affairs'.”

DEMAND NO. 13 : MINBTRY OF FINANCE

“That a sum not exceeding Ry,
6,29,08,000 be granted to the President,
on account, for or towards defrayiog the
charges during the year ending on the 3lst,,
day of March, 1972, m respect of Ministry
of Finance'.”

DEMAND NO. 14 ; CUSTOMS
ﬂ 1’
“That & sum not exceeding Re, 3,18,90,
000 be granted to the President, an decoamt,
Jor or towards defraying the charges Siwing
the year ending on the 31st day of March,
%hmﬂ%‘." '



pEMAND No. 15 : UNION EXCISE DuTIES

“That a sum not excoeding Rs. 6,36,30
900 bo granted to the President , on gecount,
for or towards defraying the charges
during the year ending on the 31st day of
March, 1972, in respect of ‘Union Excise
Duties’.”

DEMAND NO. 16—~TAXBES ON INCOMB
INCLUDING CORPORATION TAX ETC.

“That 4 tum bot exceeding Rs. 6,68,70,
000 be granted to the President, on account,
Jor or iowards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of ‘Taxes on Income includ-
ing Corporation Tax etc’,”

DEMAND NO. 17 : STAMPS

“That » sum not exceeding Rs 1,62,55,
000 be granted ta the President, on acconnt,
Jor or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respoct of ‘Stamps’.”

DEMAND NO. 18 : AuDIT

#That & sum not e¢xceeding Rs. 10,60,00,
000 be granted to the President, on account,
for or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of *Audit’."”

DEMAND NO. 19 : CURRENCY
AND COINAGE .

“That a sum not exceeding Rs. 5,53 40,
d be granted to the President, on account,
{ﬁ or towards defraying the charges during

 year ending o the 31st day of March,
1972, in respect of ‘Currency and Coinage’.”

DEMAND NO. 20 : MINT

“That 8 sum not exceeding Rs. 1,52,02,
000 be grapted to the President. on account,
Jor or towards defraying'the charges during
the year coding on the 31st day of March,
1972, in respest of\3Mipt".”

DEMAND NO..2! & KOLAR GOLD MINES

" *“That & sum not sxceeding Rs, 2,71,89,
000 be granted to the President, on gocount
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for or towards delraying the charges during
the year ending on the 31st day of March,
1972, in respect of Kolar Gold ‘Mines”.”

DEMAND NO. 22 : PENSIONS AND OTHER
RETIREMEN T BENEFITS

“That a sum dot exceeding Rs. 5,15,63,
000 be granted to the President, on account,
Jor or towards defraying the charges during
the year ending op the 3ist day of March,
1972, in respect of ‘Pensions and Other
Retirement B:nefits'.”

DEMAND NO. 23 : OPIUM FACTORIES
AND ALEKALOID WORKS

“That a sum not exceeding Rs, 6,14,73,
000 be granted to the President, on accaunt,
for or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of ‘Opium Factories and
Alkaloid Works'.”

DEMAND NO. 24 : OTHER REVENUB
EXPENDITURB OF THE MINISTRY
OF FINANCE

“That a sum not exceeding Rs. 16,1744
000 be granted to the President, 0n gecount,
for or towards defraying the charges daring
on the 31st day of March, 1972, in respect
of ‘Other Recvenuse Expenditure of the
Finance’ '

DEMAND NO. 25 : GRANTS-IN-
AID TO STATE AND UNION
TERRITORY GOVERNMETS

“That a sum not exceeding Rs. 1,93,47,
86,000 be grantsd to the President, on goco-
unt, for or towards defraying the charges
during the year ending on the 31st day of
March, 1972, id respect of ‘Grants-in-aid to
State and Union Territory Government®.”

DEMAND NO. 26 : MBCELLANEOUS
ADJUSTMENTS BETWEEN THE
CBNTRAL AND STATE AND
UNION TERRITORY
GOVERNMENTS

““That +& pym oot exceeding Re, 13,38,
1o the

000
for

or
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the year ending on the Jist day of Masch,
1973, in respect of ‘Miscellaneous sdjust-
monts between the Central and State and
Union Tervitory Governments’,”

DEMAND NO. 27 : PRE-PARTITION
PAYMENTS

“That a sum not exceeding R, 18,000 be
granted to the Presiden om gccount,
for or towards defraying tne charges during
the year ending on the 3ist day of March,
1972, 1n respect of ‘Pre-par ition Paymens'.”

DEMAND NO. 28 : MIVISTRY OF
FOOD, AGRICULTURI . COMMU-
NITY DEVELOPMI NT AND
COOPERATION

**That a sum not exceeding Rs, 70,138,000
be granted lo the President, on gecouit,
for or towards defraying the charges dur ng
the year énding on the 3Ist day of Mar h,
1972,in respect of ‘Ministzy of Food, Agric il-
ture, Community Development and Coo re-
ration*.”

DEMAND NO 29 : AGRICULTURE

““That a sum not exceeding Rs, §,52,25,
000 be granted to the President, on accow if,
Jfor or towards defraying the charges duriag
the year ending on the 31st day of March,
1972, in respect of *Agricuiture’.”

DEMAND NO. 30 : PAYMENTS TO
INDIAN COUNCIL OF AGRI-
CULTURAL ERSBARCH

*“That & sum not exceeding ls.. 6,27,33,
000 be granted to the President, on account,
Jor or rowards delraying the charges during
the vear ending on the 31st day of March,
1972, in respect of ‘Payments of Indian
Council of Agricultural Research’,”

DEMAND No. 31 : FOREST

“That & auen not axceeding Rs, 67,06,
000 be granted €0 the:President, on accosnt,
Yor or {awards delraying the-charges during
the year pnding on the Siwt day of . Masch,
1972, i pespect of ‘Forest”.”
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DEMAND NO. 32 : OTHER REVENUE
EXPEND ITURE OF THE MINISTRY
OF FOOD, AGRICULTURE,
COMMUNITY
MENT AND COOPERATION

“That a sum sot excosding Rs, 15,59,12,
000 be granted to the President, on atconst,
Jor or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of ‘Other Revenue Expeadic
ture of the Mimistry of Food, Agriculture,
Community Development and Cooperation®."”

DEMAND NO. 33 3 MINETRY OF
FOREIGN TRADE | ~

“That a sum not exceeding Rs, 18,387,000
be granted to the President, on aecown,
Jor or toriards defraying the cherges daring
the year eading on the 31st day of March,
1972, n respect of “Ministry of Forelgn
Tr !.1| .

DEMAND NO. 3 : POREIGN TRADE

“That & sum not exceeding Ra. 32,74,15,
000 be granted to the President, on gecounyt,
Jor ot towa ds defraying the charges during
the year ending on the st day of March,
1972, in respect of ‘Foreign Trade'.”

DeMAND No. 35: OTHER REVENUR
EXPENDITURE OF THE MINISTRY OF
FOREIGN TRADE

*“That & sum not exdseding Rs. 2,56,53,000
be granted to the Precident, ort dcoount, for
or towssds defraying the charges duting the
yoar euding on the 3ist day of March, 1972,

of ‘Other Reveaue Bxpenditure of
the Ministry of Foreign Trade'.”

DEMAND NO 36 : MINISTRY OF HEALTH
AND FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOPMENT

3 towards defraying the charges durieg
the year ending on the 3let ‘day of
1972, in respect of ‘Miaistry D Health
Family Planning and Works,
Urban Development’.”” o
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DEMAND NO. 37 : MEDICAL AND
PUBLIC HEALTH

“That & som 1 ing Rs. 9,04,03,000
Jor or towards defraying the charges during
the year ending on the 31st day of March,
1972, in resptat of ‘Meddical and Public
m.“ P!

DEMAND NO. 38 : PUBLIC WORKS

“That & sum not excooding Rs. 15,19,69,
000 be graated to the President, on gecount,
Jor or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of “Public Workss’.”

DEMAND NO. 38 : STATIONERY AND
PRINTING

“That a sum not exceeding Rs. 5,28,72,
000 be granted to the Ppssident, on account,
for of towards defraying the charges during
the year ending on the 3ist day of March,
1972, In respect of ‘Stationery and Printing’.”

DEMAND NO. 40 : OTHER REVENUE
EXPENDITURE OF THE MINSTRY OF
HBALTH AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN
DEVELOPMENT

“That a sum not exceeding Rs. 1,09,90,
090 be granted to the President, on account,

ot owards delraying the charges during
{E;)m#mﬂ‘i on the 3ist day of March,
1

, in respect of ‘Other Revense Bxpendi-

of the Mlui‘gry of Heglth and Family
mlu and Warks, Housing and Urban
Developmen

o."

DEMAND NO 41 : MINISTRY OF
’ HOME AFFARS

MARCH 27, o1

Dt G‘l ”m‘ m

DEMAND NO. 42 : CABINET

“That & sum not exceeding Rs. 28,22,000
be granted to the President, om account,
Jor or towards defraying the charges during
the year ending on the 31sf gay of March,
1972, in respect of ‘Cabinet’.’

DEMAND NO. 43 ¢ DEPARTMENT OF
PERSONNEL

“That "a sum not exceeding Rs. 1,39,94,
000 be granted to the President, on  account,
Jor or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of ‘Department of Person-
nel’.”

DEMAND NO. 44 : ADMINISTRATION
OF JUSTICE

“That & sum not exceeding Rs. 82,000
be granted to the President, or accourt, for
or towards defraying the charges during the
year ending on the 31st day of March, 1972,
in respect of ‘Administration of Justic’.”

DEMAND NO. 45 : POLICE

““That & sum ngt exceeding Ra, 2548,52,
000 be granted to the President. o accownt,
Jor ot towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of ‘Police’.”

DBMAND NO. 46 : CENSUS

“That & sum not excceding Rs. 3,62,84,
D00 be granted to the President, ont accound,
for ot owards defraying the charges during
,he year cading en the 3ist day of March,
1972, in respest of ‘Ceasus’.”

DEMAND NO. 47 : STATISTICS
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DEMAND NO. 451 PRIVY PURSEE AND
ALLOWANCES OF INDIAN RULERS

ﬁt}tlillgi::ﬁmmh. £8,000 be
granted to the President, on , for or
towgrds jog the charges during the

year eoding oo the 3lst day of
1972, in respect of Privay Purses
Allowances of Indian Rulers’.”

1
DEMAND NO. 49 ! TERRITORIAL AND
POLITICAL PENSIONS

“That a sum not exceeding Rs. 9,43 000
be granted to the President, on account, for
or tpwards defraying the charges during the
year onding on the 3ist day of March,
1972, in respect of *Territorial and Political
Pensions".”

DEMAND NO. 50 : DELHI

“That a sum not cxcoeding Rs. 19,82,26,
000 be granted to the President, on gccound,
Jor ot towards defraying the charges during
the year eading on the 31st day of March,
1972, in rerpect of ‘Delhi’.”

DEMAND NO. 51 : CHANDIGARH

“That a sum not exceeding Rs. 2,69,59,
000 be granted to the President, on account,
Jfor or towards delraying the charges duriug
the year ending on the 31st day of March,
1972, in respect of 'Chandigarh’.”

DEMAND NO. 32! ANDAMAN AND
NICOBAR ISLANDS

“That a sum not exceeding Rs. 3,60,47,
000 Be granted to the President, onr account,
Jfor ot towards defraying the charges during
the year ending on tbe 31st day of March,
1972, in respect of ‘Andaman and Nicobar

Islaady'.”

DEMAND NO. 53 ! TRIBAL AREAS

#That'a sum not excoeding Rs. 9,38,18,

00D be granthd to the President, cot ncoonnt,
Jot or tosawls defraying the charges during
the yoar ending on the 31st day of' March,
1978, in reapoct of “Teitht! Aress’.”

GAB.~Gen. Dis. and  CHAITRA ¥, ‘093 (SAKA)'
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DEMAND NO. 54 ! DADRA AND NAGAR
. HAVELL AREA .

“That & sum gpt excesding Rs. 28,99,000
be granted to the President, om gooowst
for on towards defraying the charges during,
the year ending on the 3ist day of March,
1972, in respect of ‘Dadra and Nagar Haveli
Area’.”

DEMAND NO. 55 ¢ LACCADIVE, MINICOY
AND AMINDIVI ISLANDS

‘“That a sum Aot exceeding Rs. 60,75,000
be granted to the President, am account,
Jor or towards defraying the charges during
the year endmg on the 3ist day of March,
1972, in respect of ‘Laccadive, Muicoy and .
Amindivi Islands'."”

DEMAND NO: 36 : OTFER REVENUE
EXPENDITURE OF THE MINISTRY OF
HOMB AFFAIRS

“That a sum not ¢ Rs.
4,31,18000 b2 granted to the President,
on account, for or towards defraying the
charges during the year ending on the 314t
day of March, 1972, in respect of ‘other
Revenue Bxpenditure of the Ministry 'of
Home Affairs’.”

DEMAND NO. 57 ! MINISTRY OF INDUS-
TRIAL DEVEBLOPMENT AND INTERNAL
TRADB

““That & sum not exceeding Ra, 25,81,000
be granted to the President, o dccosnt
for or towards defraying the charges during
the yeat onding on the 3lst day of March,
1972, in respect of ‘Ministry of Industrial
Development agd Internal Trade'.”

DEMAND NO, 58 ! INDUSTRIES

“That & sum not oxceeding Ro.
1,9596000 be granted to the President,
on account, for or towards tefraying the
during the year ¢tding' oa the et
© of l'(a'ieh. 1972, in resphot of

1
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DEMAND NO. 39 1 SALT

“That s sum not exceeding Rs. 30,12 000
bo grinted to the President, om account,
Jor or towards dofraying the charges during
the wear ending bn the 31st day of March,
1972, in respect of ‘Sai’."”

DEMAND NO. 60 : OTHER REVENUE

EXPENDITURE OF THE MINISTRY

OF INDUSTRIAL DRVELOPMENT
AND INTERNAL TRADE

“That a sum not exceeding Rs.
52482000 be granted to the President,
on account, for or towards defraying the
charges during the ysar cmding on the 31st
d.lydf mo lm' in W of ‘other
Revienue Bxpetiditure of the Mmistry of
Indusirial Dewlopment and  Internal
m"'.

DEMAND NO. 61 : MINISTRY OF
INFORMATION AND BROADCASTING

“That & sum mnpot excceding Rs.
10,79,000 be granted to the President,
on accound, for or towards defraying
the charges during the year ending on the
3ist day of March, 1972, 1n respect of
Ministry of Information and Broadcasting’.”

DEMAND NO 62 ° BROADCASTING

“That & sum mot exceeding Ras.
$,48,31,000 be granted to the President,
on dccosnt, for on towards defraying the
the charges during the year ending on the
3ist day of March, 1972, mn respect of
*Broadcasting’.”

DEMAND NO. 63 : OTHER REVENUR
EXPENDITURE OF THE MINISTRY OF
INPFORMATION AND BROADCASTING

cxceeding Ras,

MARGH 27, 1971
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DEMAND NO. 64 ! MINISTRY OF
IRRIGATION AND POWER

“That a sum not exceeding Rs. 15,38,000
be granted to the Presidedt, oin gccolint,
for or towards defraying the charges
during the Year ending on the 31st day of
March, 1972, in respect of Mitilstry of
*Irrigation and Power'.”

DFMAND NO. 65 : MULTIPURPOSE
RIVER SCHEMES

“That a sum not exceeding Rs.
1,12, 40,000 be granted to the President, on
account, for on towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of
‘Multipurpose River Schemes.”

DEMAND NO. 66 : OTHER REVENUE
EXPENDITURF OF THE MINISTRY OF
IRRIGATION AND POWER

“That a sum not exceeding Rs,
3,80,89,000 be granted to the Preudent,
on account, for or towards defraymg
the charges during the ycar ecnding on the
3ist day of March, 1972, in respect of
‘Other Revenue Expenditure of the Ministry
of Irmgation and Power’.”

DEMAND NO 67 : MINISTRY OF LABOUR,
EMPLOYMENT AND REHABILITATION

“That a sum not exceeding Rs.
31,21,000 be granted to the President,
on account, for or towards * defraying
the charges durirg the year ending on the
31st day of Murch, 1972, in respest of
‘Munistry of Labour, Employment and
Rehabilitation’,”

DEMAND NO. 68 : DIRECTOR GENERAL,
MINES SAFETY

“That a sum not excesding Rs.
2054,000 be gramted to the President,
on account, for or fowards defraying the
charges during the year amding ‘om
the 3lst day of March, 1972,4a respoct
of ‘Director General, Mines Saferyt,”’
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DEMAND NO 67 ¢ LYBOUR AND
EMPLOYMENT

“That a sumi a0t enceeding Rs,
8,5987,000 begranied to the President,
on account, for or towards defraying the
charges during the year ending on the 3ist
day of March, 1972; in respact of ‘Labour
and Employment'."”

DEMAND NO. 70 : EXPENDITURE ON
DISPLACED PERSONS

“That a sum mot exceceding Ras.
39248000 be granted to the President,
on account, for or towards defraying the
charges during the year onding on the 3ist
day of March, 1972, in respect of
‘Expenditure on displaced persons’."

DEMAND NO. Tl : OTHER REVENUE

EXPENDITURE OF THE MINISTRY OF

LABOUR EMPLOYMENT AND RE-
HABILITATION

“That a sum not exceeding Rs. 3,22 000
be granted to the President, on
dccowy, for or towards defraying the
charges during the year ending on the 3lst
day of March, 1972, in respect of ‘Other
Revenue Expenditure of the Ministry of
Labour, Employment and Rehabilitation."

DEMAND NO. 72 : MINISTRY OF LAW

“That a sum not exceeding Rs.
34,17,000 be granted to the President, on
account, for or towards defraying the
charges during the year ending on the 3lst
day of March, 1972, In respect of
Ministry of Law'."

DEMAND NO. 73 : OTHER REVENUE
RXPENDITURE OF THB MINISTRY
OF LAW

“That a sum not oxceeding Ra.
61806000 bo granted to the President,
on acvosnt, for or towards defraying the
. duting {i Yoar ending om' tho 3ist

1972, i respect of “Other Rovenue
Baponditucy of the Micistry of Law'”

D.G. an Acot. 10

DEMAND NO. T4 @ MINETRY OF
PETROLEUM AND CHEMICALS AND -
o MINES AND METALS

“That a sum not exceeding Ra, 21,24,000
bs pranted to the President, onr dccosnt
for or towards deleaying the chare
ges during the year endiag on the 3ist day
of March, 1972, in respect of ‘Ministry of
Petroloum and Chemicals and Mines and
Metals’."”

DEMAND NO. 75 : GEOLOGICAL
SURVEY

“That a som not exceading Rs,
5,16,00.000 be granted to the Prerifent, gn
account, for or towards defrayiag ths char-
ges during the year onding on the 3lst day
of March, 1972, in respect of ‘Geological
Survey®.”

DRMAND NO. 76 : OTHER REVENUE

EXPENDITURE OF THE MINISIRY

OF PETROLEUM AND CHEMICALS
AND MINBS AND METALS

“That a sum not excesding Ra.
5,.59,14,000 be granted to the President, on
account, for or towards defraying the char-
ges during the year ending on the 31st day
of March, 1972, in respect of ‘other Reveaus
Expenditure of the Ministry of Petroleum
and Chemicals and Mines and Metals',”

DEMAND NO. 77 i MINISTRY OF
SHIPPING AND TRANSPORT

“That & sum not exceeding Ra.
§2,96,000 be granted to the President, en
account, for or towards Jefraying the char-
ges during the year ending on the 3iat day
of March, 1972, in respect of ‘Ministry of
Shipping and Transport”,"

DEMAND NO. 78 : ROADS



i1
DEMAND NO. 79 | MERCANTILE MARINE

“That ‘2 sum nbt exdeeding Rs,
2,52,65000 be granted to the President,
o actount, * for or towards defraying
tha 'charges during the year cading on the
Sist dsyr of March, 1972, in respect of
“Nisrosutile Marine'.”

DEMAND NO. 80 ; LIGHTHOUSES AND
LIGHTSHIPS

“That a sum not exceeding Rs,
. 46,77,000 be granted@ to the President, on
dccount, for or towards defraying the char-
sos during the year ending on the 31st day
of March, 1972, in respect of ‘Lighthouses
m MW!.OI

DEMAND NO. 8l : OTHER REVENUE
EXPENDITURE OF THE MINISTRY
OF SHIPPING AND TRANSPORT

“That a sum not exceeding Rs,
2,04,51,000 be granted to the President, on
account, for or towards defraying the char-
gos during the year ending on the 3lst day
day of March, 1972, in respect of ‘Other
Revonve Exponditure of the Ministry of
‘Shipping and Trausport’”

DEMAND NO. 82 : MINISTRY OF STEEL
AND HEAVY ENGINBERING

“That 8 sum not exceeding Rs. 9,14,000
be granted to the President, on account,
for or towards defraying the charges during
the year ending on the 31st day of March,
1972, in respect of Mininry of Stéel and
Pieavy Engindering'."

DEMAND NO. 83 : OTHER REVENUE
BXPENDITURE OF THE MINISTRY OF
STHEL AND HEAVY ENGINEERING

*'nu’t a sum not exceeding Rs. 24 41,000
be granted to the Prosident, on account,

G.B~Gen. Dis.and ' MARCH 77, 11
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PEMAND NO, 84| MINISTAY, OF
| SUFPLY
“That a sum not eoxoseding Rs.

3946000 be granted to the President, on
accowst, for or towards defraying sho char
$°s during the yoar ending on the 3lat day
of March, 1972, in respect of ‘Ministry of
Supply’.”

DEMAND NO. 85 : SUPPLIES AND
DISPOSALS

“That a sum not exceeding Rs.
1,57,38,000 be granted to the President, on
account, for or towards defraying the char-
ges during the year ending on the 3ist day
of March, 1972, in respect of ‘Supplies and
Disposals’.””

DEMAND NO. 86 : OTHER REVFNUE
EXPENDITURE OF THE MINISTRY OF
SUPPLY

“That a sum not exceeding Rs. 15,50,000
be granted (o the President, on account, for
or towagrds defraying the charges during
the year ending on the 31st day of March,
1972, in respect of ‘Other Revenue Expendi.
ture of the Ministry of Supply’.”

DEMAND NO. 87 : MINISTRY OF
TOURISM AND CIVIL AVIATION

““That a sum not exceeding Rs. 8,65,000
be granted to the President, on account, for
or towards defraying the charges dufing
the year ending on the 31st day of March,
1972, in respect of ‘Ministry of Tourism and
Civil Aviation'.” .

DBEMAND NO. 88 ! METEOROLOGY

“That 8 sum not  excoeding Ra,
1,72,85,000 bo granted to the President
on account, for or towgrds defraying the
charges during the year ending on the 3ist
day of March, 1972, in respect of ‘NMeteoro-
Im‘."

DEMAND NO. 89 : AVIATION

“Thet & aum rnﬂtm;..
$.96 06,000 be granted to fhe Presi

mm , for wmm
engling oa

wotm &W&hmﬂf 'Aﬂltﬁ?:i‘
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DIEIIND NG 90 : OTHER REVENUR
EXPENDITURB XY ¥HE MINISTRY OF
TOYRESM AND CIVIL AVIATION

“ “That & sum nbt exceoding Re,
97,35,000'bs granted to the President, on
aecount, for or towards defraying the char-
ges during the yoar énding on Jist day
of March, 1972, in respect of Other *Revenus
Expenditure of the Ministty of Tourism and
Civil Aviation®,”

DEMAND NO. 91 : DEPARTMENT OF
ATOMIC ENERGY

““That a sum not exceeding Re. 12,00,000
be granted to the President, on account, for
or towards defraying the charges during the
year ending on the 31st day of March, 1972,
in respect of ‘Depariment of Atomic Energy”."”

DEMAND NO. 92 ! OTHER REVENUE
EXPENDITURZ OF THE DEPARTMENT
OF ATOMIC ENERGY

“That a sum not exceeding Rs,
17,85,70,000 be granted to the President,
on aceount, for or towards defraying the

doring the year ending on the 3lst
day of March, 1972, ino respect of ‘Other
Raventh Bxpenditure of the Department of
mmjc Ew'.“

DEMAND NO. 93 : DEPARTMENT OF
COMMUNICATIONS

"“That a sum not exceeding Rs, 6,38,000
be granted o the President, on account, for
or towards defraying the charges during the
yeit ending on the 31st day of March, 1972,
in respect of ‘Depattment of Communica~
tions'\" _

DEMAND NO. 94 ¢ OVERSEAS COMMUNI-
CATIONS SBRVICE

“that & sum mot oxceoding Rs.
1,584,000 ke granted ta the President, on
dceount, for or rewards defsmying the char-
gis'during the yoar ending on the 3is day of
Maich,  19%2, im sespect of ‘Overeeas
Cotuntnications Servics'."”

14

DEMAND NO. 95 : POSYS AND TRLAGRAPHS
{WORRING EXPENSES)

“That & mm not excending Rs,
96,06,76,000 be granted to the
ans account, for or sowards dofraying the
charges during thie vear eading on the st
day of March, 1972, in respect of ‘Posts and
Tolegraphs (Working Expenses)',”

DEMAND NO. 9 : POSTS AND TELEGRAPHS

—DIVIDEND TO REVENUXS,

RPPROPRIATION TO RESERVE FUNDS AND

REPAYMENTS OF LOANS FROM GHNERAL
REVENUES

“That a sum not exceeding Rs,
5,60,46,000 be granted to the Presidest, on
» for or towards defraying the char
gos during the year ending on the 3lst day
of March, 1972, in respect of ‘Posts and
Telegraphs Dividend to Genoral Revenues,
Apptapriation to Reserve Funds and Repay-
ments of Loans from General Revenues'.””

DEMAND NO. 97 : OTHER REVENUR
EXPENDITURE OF THE DEPARTMENT
OF COMMUNICATIONS

‘““That @ sum not exceeding Ra
15,57,000 be granted to the Prasident, o
account, for or towards defraying the
charges during the year eoanding on the
3ist day of March, 1972, in respect of
*Other Revenue Expenditure of the Depart-
meot of Communicafions”."’

DEMAND NO. 98 : DEPARTMENT OF
COMPANY AFFAIRS

““That a sum not exceeding Rs. 11 49,000
be granted to the President om gccouns,
Jor or towards defraying the chasges duriag
tho year ending on the 31st day of March,
ﬂz.hmmof‘wﬂmﬂw

girs’.”

DEMAND NO. 99 : OTHER REVENUE
BXPENDITURE OF THE DEPARMENT
OF COMPANY AFFAIRS

“That & sum oot excesdisg Ry
26,023,000 be granted to the President, on
acoount, for or towards daleayisg the
charges duriog the yeur ending o 3ist dap
of Masch, 1972, dn reapect of ‘Othir Rowente
Expenditure of the Department of Clmpang
Affyirs' "
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DEMAND NO. 100 : DEPARTMENT
OF BLECTRONICS

“That a sum sol exceeding Rs.
43,594,000 be gmanted to the President,
on account, for or towards defraying the
charges during the year ending on the 3ist
day of Mamh, 1972, in reapect of ‘Depart-
ment of Blectronics'.*

DEMAND NO. 101 : DEPARTMENT OF
PARLIAMENTARY AFFAIRS

“That a sum mnot exceeding Rs.
3,73,000 bo granted to the President, on
dccount, for or towards defraying the char-
gos during the year ending on the 31st day of
March, 1972, in respect of ‘Department of
Parliamentary Affairs’.”

DEMAND NO. 102 : DEPARTMENT
OF SCIENTIFIC AND INDUSTRIAL
RESEARCH

“That a sum not oxceeding Rs.
74058000 be granted to the President,
on account, for or towards defraying the
charges during the year ending on the 3ist
day of March, 1972, n respect of ‘Depart-
ment of Scientific and Industrial Research’.”

DEMAND NO. 103 ; DEPARTMENT
OF SOCIAL WELFARE

“Thata sum not excoeding Rs,
805,000 be granted to the President, on
dccount, for or towards defraying the
charges during the year endiog on the 31st
day of March, 1972, in respect fof ‘Depart-
ment of Social Wellare',”

DEMAND NO. 104 : OTHER REVENUR
EXPENDITURE OF THE DEPARTMENT
OF SOCIAL WELFARE

“That & sum nmnot exceeding Rs.
19439000 be grasted to the President,
ot accotmt, for or towards defrayidg the
charges duting the yoar onding on the st
day of March, 1972, in respect of “Osher
Rovenue Expenditure of the Department of
Bocial Wellire' ™

G.B. Gen. Dis. ond MARCH 17, 1971

D-a-mm-r ' 1“
DEMAND NO. 103 : PLANNDNG
COMMISION

“That a sum not exceeding Rs.
54,10,000 be granted to the President,
on account, for on towgtds defraymg the
the charges during the year ending on the
31st day of March, 1972, in respect of
‘Planning Commussion’.””

DEMAND NO. 106 : LOK SABHA

“That ® sum not exceeding Rs.
92,62,000 be granted to the President, on
account, for on towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of ‘Lok
Sabha'.”

DEMAND NO 107 : RAJYA SABHA

“That a sum not eoxceeding Rs.
37,82,300 be granted to the President, on
account, for or towards delraying the
charges during the year ending on the
31st day of March, 1972, in respect of
‘Rajya Sabha'.”

DEMAND NO 108 SECRETARIAT OF
THE VICE-PRESIDENT

““That a sum not excecding Ras, 1,15,000
be granted to the President, on account, for
or towards defraying the charges during
the year ending on the 3ist day of March,
1972, in respect of ‘Secrctariat of the
Vice-Presideat’.”

DEMAND NO. 109 : DEFENCE CAPITAL
OUTLAY

“That a sum not excecding Rs.
54,42,67,000 be granted to the Premdent,
on account, for or towards defraymng the
charges during the year ending on the 3lst
day of March, 1972, in respect of ‘Defence
Capital Outlay'.”

DEMAND NO. 110 : OTHER CAPITAL
OUTLAY OF THE MINISTRY OF
DEFENCE

“That & sum not exceeding Rs.
1,53,33,000 be grantod to the Presideat,
on dccount, for or towards defsaying ¢he
charges during the year ending oo the Jigt
dily of March, 1972, in respect of ‘Othex
Qapital Outlay of the Ministry of Defonon
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DEMAND NO. 11 : CAPITAL OUTLAY
OF THE MIMISTRY OF JBDUCATION
AND YOUTH SERVICES

“That 4 sum not exceeding Rs.
48,18,000 be granted to the President, on
account, for or towards defraying the
charges during fhe year ending on the 3lst
day of March, 1972, in respect of “Capital
Outlay of the Ministry of Education and
Ym Serv-m’c.u

DEMAND NO. 112 ;: CAPITAL OUTLAY
ON THE INDIA SECURITY PRESS

““That & sum not exceeding Rs 21,03,000
be granted to the Presmdent, on gecount,
for or towards defraying the charges
during the year ending on the 31st day of
March, 1972, i respect of ‘Capital Outlay
on the India Secunty Press’.”

DEMAND NO. 113 : CAPITAL OUTLAY
ON CURRENCY AND COINAGE

“That a sum not exceeding Ras,
3,5542,000 be granted to the President,
on account, for on towards defraying the
charges during the year ending on ths 3ist
day of March, 1972, in respect of *Capital
Outlay on Currency and Conage’,"”

DEMAND NO. 114 : CAPITAL OUTLAY

ON MINTS
“That a sum not exceeding Ra,
9,61,000 be granted to the Presideat,

on account, for or towards defraying
the gharges during the year onding on the
31st day of March, §972, 1n respect of
‘Capital Outlgy gn Mints?,"

|

DEMAND NO. 115 : CAPITAL OUTLAY
ON KOLAR OOLD MINES

“Jost & sum not exceeding Rs.
45355000 bo gramted to the Presideat,
on gecosnt, for or towards defraying
the' dhargny the yeat eunding on the
Sist day Of March, 1972, in respect of
‘Capital Gistiy on Kolar Ciold Mines,”

G.B~Gen Dis. and  CHAITRA 6,189 (SAKA)  D.G, on Acct.
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DEMAND NO. 116 ;: GOMMUTED VALUB
OF PENSIONS

“That &4 sum not exceeding Rs.
3,83,73,000 be granted to the President,
on account, for or fowards defraying
the charges during the year ending on the
3ist day of March, 1972, in respact of
‘Commuted Value of Pensions’.”

DEMAND NO. 117 : OTHER CAPITAL
OUTLAY OF THE MINISTRY OF
FINANCE

“That a sum not exccoding Rs,
2,23,97,000 be granted to the Presideat,
oz account, for or towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of ‘Other
Capital Outlay of the Ministry of
Finance’.”

DEMAND NO. 118 : CAPITAL OUTLAY
ON GRANTS TO STATE GOVERNMENTS
FOR DEVELOPMENT

“That 8 sum mnot oxcoeding Rs,
9,64,67,000 be granied to the Presideat,
on acoount, for or towards defraying the
the charges during the year ending on the
31st day of March, 1972, in respect of
‘Capital Qutlay on Graats to State Govern-
ments for Development’.”

DEMAND NO. 119 : LOANS AND
ADVANCES BY THE CENTRAL
GOYERNMENT

“That a sum not exceeding Rs.
2,63,71,04,000 be granted to the President,
on acconnt, for ar towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of ‘Loans
and Advances by the Central Government’.”

DEMAND NO. 120 : PURCHASE OF
FOODGRAINS AND FERTILIZERS

“That '8 sum not exceoding Rs,
41,12,21,000 be granted to the President,
on daceount, for o fowards defrayfug the
charges during the year ending on the 31st
diy of March, 1992, in reshect of
‘Purchase of Foodgraiim and Fertilisses’,”
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DEMAND NO. 121 < OTHER CAPITAL
OUTLAY OF THE MINISTRY OF
FOOD, AGRICULTURE, COMMUNITY
DEVELOPMENT AND COOPERATION

“That a sum not exceeding Ras.
zn.msm be" granted to the President,

¢ Jor or towards defraying the
W the vear ending on the 3ist
day of March, 1972, in respect of ‘“Other
Capital Outlay of the Ministry of Food,
Agricukkure, Community Deveolopment and
Cooperation’,”

DEMAND NO. 122 : CAPITAL OUTLAY
OF THE MINISTRY OF FORBIGN TRADE

“That a sum not exceeding Rs.
1,6293.000 be granted to the Presideat,
on gecount, for or towards defrayng the
charges during the year ending on the 3lat
day of March, 1972, ip respect of ‘Capital
Outlay of the Ministry of Foreign Trade’.”

DEMAND NO. 123 : CAPITAL OUTLAY
ON PUBLIC WORKS

“'hat a sum a6t exceeding Kas,
3,51,67,000 be granted to the President, on
accouni, for or towards defraying the
charges during the year eading on the 3lst
day of March, 1972, in respest of ‘Capital
OQutlay on Public Works'."”

DEMAND NO. 124 : DELHI CAPITAL
OUTLAY

“That a sum not eoxceeding Rs.
2,2334000 be granted to the President,
on account, for or towards defruying the
charges during the vear ending on the 31st
day of March, 1972, in respect of ‘Delhi
Capital Outlay’.”

DEMAND NO. 125 : OTHER CAPITAL
OUTLAY OF TYHE MINISTRY OF
HEALTH AND FAMILY PLANNING
ANC' WORKS, HOUSING AND
URBAN DEVELOPMENT
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DEMAND NO. 126 : CAPITAL OUT
LAY IN UNION TERRITORIES AND
TRIBAL ARBAS

“That & sum not exceeding Rs.
8,59,76,000 be granted to the President,
on accownt, for or jowgrds defraying the
charges during the year ending on the 3iat
day of March, 1972, in respect of ‘Capital
Outlay in Union Territories and Tribal

DEMAND NO. 127 : OTHER CAPITAL
OUTLAY OF THE MINISTRY OF
FOME AFFAIRS

“That a sum not exceeding Ras.
68,33,000 be granted to the Presidont, on
accownt, for or powards defraying the
charges during the year ending oo the 31st
day of March, 1972, in respect of ‘Other
Capital Outlay of the Ministry of Home
Affairs”.”’

DEMAND NO. 128 : CAPITAL OUTLAY
OF THE MINISTRY OF INDUSTRIAL
DEVELOPMENT AND INTERNAL

TRADE

“That asum not oxceeding Rs.
2,03,70,000 be gradted to the President,
on account, for or towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of ‘Capital
Outlay of the Mimstry of Industrial Develop-
ment and Internal Trade,”™

DEMAND NO. 129 : CAPITAL OUTLAY
OF THE MINISTRY OF INFORMATION
AND BROADCASTING

“That & sum mot exceeding R,
27430000 be granied 10 the President,
on account, for or towards defrayiog
the charges during the year ending on the
31st day of March, 1971, in respect of

DEMAND NQ. 130 : CAPITAL OUTLAY
ON MULTIPURPOSE RIVER SCREMES

“That a sum not mﬂa Rs,
39288000 bo gtamed 1o the ‘Proaldeny,
on account, for or sowards

I
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the chatges during the year ending on the
31st day of March, 1972, in respect of

‘Capitsi Outlay on Multipurpose River
Schemes’,"

]

DEMAND NO. 131 ; OTHER CAPITAL
OUTLAY OFR THE MINISTRY OF
IRRIGATION AND POWER

“That a sum  not exceeding Rs,
7,50,07,000 be granted to the President,
on account, for or towdrds defraying the
charges during the year ending on the 3lst
day of March, 1972, in respect of ‘Other
Capital Outlay of the Mnistry of
Itrigation and Power'."

DEMAND NO. 132! CAPITAL OUTLAY
OF THE MINISTRY OF LABOUR,
EMPLOYMENT AND REHABILITATION

“That a snm mot excesding Rs,
2,52,53,000 be granted to the President,
on account, for or towards [Jefraying
the charges during the year ending on the
3ist day of March, 1972, in respect of
‘Capital Outlay of the Minstry of Labour,
Employment and Rehabilitation®.”

DEMAND NO. 133 : CAPITAL OUTLAY
OF THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES AND
METALS

‘““That a sum not exceeding Rs,
27,02,71,000 be grasted to the President,
on account for or towards defraying the
charges’during the year eonding oh the 3lst
day of March, 1972, i vespect of ‘Capital
Outlay of the Ministry of Petroloum and
Chomicals snd Mines and Moetals","

DEMAND NO. 134 ¢ CAPITAL OUTLAY
* ON ROADS

D.G. on Acct. 122

DEMAND NO. 135 : CAPITAL OUTLAY
ON PORTS

“That a sum not exceeding Rs,
3,6540,000 be granted to the President, on
@ccount, for or towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of ‘Capital
Outlay on Porta™." o

DEMAND NO. 136 : OTHER CAPITAL
OUTLAY OF THE MINISTRY OF
SHIPPING AND TRANSPORT

“That & sum not exceeding Rs,
4,51,64,000 be granted to the President
on dccount, for or towards defraying the
charges during the year ending on the 3ist
day of March, 1972, ia respect of ‘Other
Capital Outlay of the Ministry of Shipping
“d Trmpor!'."

DEMAND NO. 137 : GAPITAL OUTLAY
OF THE MINISTRY OF STEEL AND
HEAVY ENGINEERING

“That a sum not exceeding Rs.
7,62,15,000 beo grunted io the President, ox
account, for or towards defraying the
charges during the year ending on the 3lst
day of March, 1972, in respect of ‘Capital
Outlay of the Ministry of Steal and Heavy
Engineering®.””

DEMAND NO. 138 ! CAPITAL OUTLAY
ON AVIATION

“That a sum not exceeding Rs,
4,45,76000 be granted to the President,
on account, for or tewards defraying the
charges during the year ending,on the 3ist
day of March, 1972, in respect of ‘Capital
Qutlay on Aviation®.”

DEMAND NO. 139 OTHER CAPITAL
OUTLAY OF TEE MINISTRY OF
TOURMM AND CIVIL AVEATION

“That & sum 1ot  exceeditg Rs.
45227000 be granted to the Préaident,

decount, for o ‘towdrds defrayisg the
during the yosr aaumm“msm
March, 1972, ia respect of “Other
Outlay of the Ministry of Tourism
ad Civil Aviation””*

it

it
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DEMAND NO. 148 : CAPITAL OUTLAY
OF THE DEPARTMENT OF ATOMIC
ENERGY

“That & sum not e¢xcoeding Rs.
21,71,711,000 be granted to the President,
on account, for or towards defraying the
chargés during the year coding on the 3ist
day of March, 1972, in respect of ‘Capital
Outlay of the Department of Atomic
m”\-ll

DEMAND NO. 141 : CAPITAL OUTLAY
ON POSTS AND TELBGRAPHS (NOT
MET BOR REVENUE)

“That & sum =not exceeding Rs.
29,35,00,000 bo granted to the President,
on account, for or towards defraying the
charges during the year ending on the 3ist
day of March, 1972, in respoct of ‘Capital
QOutlay of Posts and Telegraphs (Not met
from Revenue)'.”

DRMAND NO. 142 : OTHER CAPITAL
OUTLAY OF THE DEPARTMENT OF
COMMUNICATIONS

“That & sum not excesding Ra.
6121000 be granted to the President on
account, for or towards defraying the
charges during the year ending on the 31st
day of March, 1972, in respect of ‘Other
Capital Outlay of the Department of Comm-
mmml.n

16.20 bre

APPROPRIATION (VOTE ON
ACCOUNT) BILL¥, 1971

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVANY): 1 bog to move
for leswe to introdwce & Bill to provide for the
withdrawsl of certain sams fpom and oyt
of e Consolidated Pond of India for ser-
vices of & part of the flasncial yese 1971.33,
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MRDEPUTYBPHAKEI The gues-
tion is :

‘“That leave be granted to introhive
a Bill to provide for the withdrawal
of certain sums from and out of the
Consolidated Fund of India for the
sorvices of a part of the fpancial year
1971.72."

The motion was adopted.

SHRI YESHWANTRAO CHAVAN :
Sir, I introduce the Bill,

Sir, I beg to move®* :

“That the Bill to pravide for the
withdrawal of certain sums from and
om of the Consolidated Fund of
India for the services of a part of the
financial year 1971-72, be taken into
consideration.””

MR. DEPUTY-SPEAKER : The gues-
tion is :

“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1971-72 be taken
into consideration.

The motion was adopted.
MR. DEPUTY SPEAKER: The question
is !
“That clauses 2, 3, 4, the Schedule,
Clause 1, the Enacting Formula and
the Title stand part of the Bill. .

The motion was aa'oplaf

Clauses 1, 2, 3.4#8:&6&
Clause 1, the Enacting Formuda and. dw
Title were added to the Bill.

SHRI YESHWANTRAO CHMPAN H
Sir, 1 beg to move ¢
“‘That the Bill be W‘“
MR. DEPUTY»SPEAKER : The ques-
tion is :
) *That the Bill be passed.”
.. The motiin wid adopted:

— i
i e

" *Published in Gazssg of Indie Rl gintey, Part T, Soction 2 daied ' 73T, .
¥#introducod/moved with the recoiiibéndation of the President,
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16.22 hrs.

FINANCE BILL, 1971

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): Sir, I beg
to move* :

‘“That the Bill to continue for the
financial year 1971-72 the existing
rates of income-tax with certain

modifications and to provide for the
continuance of the provisions relating
to special and regulatory duties of
customs and excise and of certain
commitmen's under the General Agree-
ment on Tariffs and trade and the
discontinuance of the duty en salt for
the said year, be taken into considera-
tion.”

Sir, I do not want to take a longer time
for it you see the Bill itself, the St atement
of Objects explains some very small modifi-
cations that are introduced in the case of
income tax which are of consequential nature
because we are continuing most of the provi-
sions of 1970-71,

As far as the provisions about non-direct
taxes are concerned, they continue i the
same form as they were in last year.

I, therefore, commend the Bill for accep-
tance by the House.

MR. DEPUTY SPEAKER :
moved :

Motion

““That the Bill to continue for the
financial year 1971-72 the existing
rates of income-tax with certain
modifications and to provide for the
continuance of the provisions relating
to special and regulatory duties of
customs and excise and of certain
commitments under the General
Agreement on Tariffs and Trade and
the discontinuance of the duty on
salt for the said year, be taken into
consideration.”

Finance Bill, 1971 126

SHRI SAMAR MUKHERIJEE (Howrah):
Sir, this Finance Bill is the reflection of the
economic policy of the Government as the
Budget is the reflection of the economic
policy of the Government. The Finance
Minister has claimed that a new orientation
has been brought about towards socialist
direction by the new Budget. He told that
though the very word ‘socialism® is not thare,
the content, is socialism. But, here, the
real content of the Budget, if you see and
analyse it, is 1009% capitalist Budget and
there is not an iota of socialism in it. Now-
a-days everybody claims to be a socialist.
Even big monopolists are claiming themsel-
ves to be socialists, This signifies that to-
day when the crisis of capitalism accentuating
when it is being exposed and discredited
and rejected by the people, it cannot stand
on its own name, That is why it is taking
the cover of socialism.

16.24 hrs.

[SHRI K.N. TIWARY in the Chair.]

So, the name of socialism used by the
Finance- Minister as the content of this
Budget is a cover to defend and develop
capitalism in India. Sir, the world over
capitalism is facing a deepening crisis and
one country after another is coming out of
capitalism and are passing into a new system
of socialism. Already the superiority of socia-
lism has become established on an intern-
national scale. So, socialism has become the
main attraction is to the common masses.
This talk of socialism by Congress leaders
is done to hoodwink the masses, to keep
the influence of the ruling party and the
ruling class over the mas.es who are define-
tely swinging towards socialism. So these
leaders themselves are posing now as social-
lists.

The basic policy which is behind this
budget is not changed ; it is the old policy
which is still being pursued,

I am citing some of the very vital points
that are mentioned in the Budget speech.
Though 1 am speaking on the Finance Bill,
because this Budget speech forms the

*Moved with the recommendation of the President.
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[Shri Samar Mukherjee]
background of this Finance Bill, I would like
to refer to his Budget speech.

Please see page 9. It is stated there :

“But the fact remains that notwith-
standing the rapid economic strides
we have taken over the past two
decades, the twin problems of mass
poverty and unemployment remain as
acute as ever.

Rapid strides of economy continues for two
decades Result ? Mass poverty mass unem-
ployment. And, what is the solution sugges-
ted in this Budget speech ? The next line
suggests the solution : It says :

““There can be no question that pover-
ty and unemployment cannot be
eradicated without a sustained process
of growth.”

This growth has been continuing for two
decades. The result is :

‘Mass poverty and unemployment
remain as acute as ever.’

Again the suggesstion comes of the same
type of continuous growth of economy.
Then, this sort of continuous growth of
economy means further increase in poverty,
further increase in unemployment. This is
bound to happen because the system which
is run by the ruling classes in India for the
last 24 years is inherited from the British
Imperialists, In compromise with them and
in collaboration with British as well as
American imperialists they are developing
Indian capitalism, also in compromise with
feudal forces. That is why mass unemploy.
ment is bound to grow and bound g
develop. It will further grow and further
develop and time will come when these
unemployed will rise in revolt, There js no
other alternative for them but overthrowing
this very system and establishing a pew
social system which will be socialism.

Socialism means fundamentally and
basically, the social ownership of the entire
means of production and distribution, It
means the end of Capitalism.

But here, for the last 24 years what has
happened 7 Many Congress MPs have
spoken on this very floor today that during
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Congress regime the poor have become
poorer and the rich have become richer.

the Congress
slogan--Garibi

From public platforms
leaders are raising the
Hatao. They say, they are for abolishing
poverty, They say, they are fighting
against disparity. But what is it that they
have developed for the last 24 years?
Nothing but greater and greater disparity.
This is the very logic of a Capitalist eco-
nomy.

On the one hand there is concentration
of wealth, On the other hand there is
concentration of poverty. And, this econo-
mic polarisation is bound to have its reflec-
tion in the political polarisation. The
toiling masses, when they become aware
and conscious of the nature of this system
and the nature of this exploitation, they will
get organised ane they will wage struggles.
They do this through strikes, demonstrations
and through mobilisations and then through
revolt, See Bangla Desh., See what is
happening in East Bengal. Hon. Members
had spoken this morning about East Eengal.
This is the logic of history. No forces can
prevent that logic of history. That is why
a serious re-thinking is essential and a
reorientation is necessary and that requires
a fundamental change in the basic economic
policy and the entire outlook of the ruling
Congress. But we know that no such
charge is possible by those who have served
the capitalists, the Tatas and the Birlas and
the big businessmen for the last twenty-
four years and have helped them to grow
into monopolists. On the contrary, we find
that there are millions and millions of
our people who die of starvation and who
are being thrown out of jobs. This Govern-
ment cannot bring about socialism in this

country. Tnat is why [ submit that any
talk of socialism by them is only to
hoodwink the masses. This exposure is

essential to get the masses out of the
influence of the bourgeoisie and its philoso-
phy. This wvery budget says that there
has been no change in the policies.

We find from the budget itself that two
decades of sustained and continuous growth
of economy have resulted in mass poverty
and unemployment. Still, we find that
Government are pursuing the wery same .
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policy. So, there is not an iota of socialism
in this, Tt is pure and simple and hundred
por cent capitalism in collaboration with
foreign imperialism and in compromise with
feudal forces. Unless these bacic things
are changed, unless feudalism is completely
climinated and the handless and the pooor
peasantry are given land, there is no ques-
tion of Indie becoming free from the fuod
crisis,

The grip of monopoly over food trade
is so powerful that Government are pleading
helplessness before them. When there is
price rise, they fail to check it and they
are pleading their helplessness, What are
the devices to check prices, which have been
suggested here? Nothing substantial has been
done to cheek prices, You have to think in
terms of developing the forces of produc-
tion in agriculture. But that requires
first and foremost a change in the relations
of production in agriculture.

The peasantry, ground down by the
oppression of the feudal forces, jotdars and
big landlords are being thrown out of their
land and ejected thus creating an army of
unemployed. Millions and millions of poor
people have become distitutes and are
ronming about in the villages. There is
nobody to look after them. On the other
hand, the production from land is passing
into the hands of the hoarders because they
have links with the entire Government
departments, That is why they are able Lo
create  artificial wants., Just now, the
Finance Minister told us that such artificial
want had beon created, Who had created
this artificial want in cotton and other raw
material? 1t is these big monopoly traders
who have created it and this Congrass
Government by their very policy have en.
couraged thess monopoly-holders, because
they themselves represent those very classes
and are now in the position of administra-
tors. Some hon. Members have said that
officers have become corrupt. Yes, not only
officers, but the entire administration from
top to bottom has becomsp corrupt. Even
meany political porsons who are public
figures ars aro alsa not free from curruption.
Why has the entire society been turned
inta a currupt society? Is it an isolated
incident? No, it iv a Jogical result of the
system which has been developed and murtu-
md by the Congress, which is 2 system
basid / on exploitation and oppression.

CHAITRA 6, 1893 (SAKA
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Birlas are closing down their factories.
What is the argument ? '*We have to reduce
the cost of production because government
policy is #o encourage exports, and for that
our prices have to be competitive in the
world market.”” So cost is an important
factor, but all the same, the big monopolists
must maintain their profit undiminished ; So
the burden of reducing the cost of production
falls on the workers, That is why the number
of workers is being reduced and the workload
on the remaining workers increased.

Not only that. Factories are closed on
the plea of yield of insufficient profit. A
society based on profit canot develop all-
round economic growth particularly for the
common masses, for the workers, for the
unemployed and the poor,

Qur Constitution gives a fundamental
guarantee to Birlas and Tatas and other big
business houses. They have the right (o
close down tl.eir factories, throwing thousands
of wotkers o at of job, rendering thern unem-
ployed and leading them to surc death as
they have 1o provision to maintain them-
selves But whenever we demand that
factories should be nationalised, there is
provis 2n in the Constitution for payment
of ful' comp:nsation to the owners. There
is no pro ect.on in the Constitution for the
workers .hrywn out of jobs : there is no
provision fo: the protection of the peasants
thrown out of lands. The Constitution is
the defender of capitalists and vested inter-
ests.

We talk of parliamentary democracy.
Priends say that it is the highest form of
democracy in the world. But wherever
there is Parliamentary democracy, capitalism
has developed. In no country in the world
under parliamentary democracy has there
b:en socialism. In England, it is British
imparialism, When we were undor British
domination, it was British parfiamentary
democracy operating. Under parliamentary
democracy, Ametican imperialism is now
waging an aggressive war in Vietnam, It
has developed the new form of aggressive
imperialism.

SHRI B.K. DASCHOWDHURY {Coach
Bohary: What about Chiness imperiafism ?
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SHRI SAMAR MUKHERIJEE; In
China, it is not imperialism, but peopie's
domocracy. You have no knowledge of
socialism and no knowledge about China.

Bo if any orientation is to be inlroduced,
basic changes must be made after thinking
anew. In ordsr to combat poverty and
unemployment, the first essenuial is to give
back to the poor peasants and landless
labourers their land. There must be complgete
elimination of feudalism. Second, all
foreign industries, banks, mines ctc. should
be nationalised. Without this, the state
¢tannot play a dominating role in the
ecomomy. Leaving the main industries
and Banks in the hands of mono-
plists, the State cannot intervene. There
caonot be any plaoned economy when
monopoly groups are left at liberty to ex-
ploit the people. So nationalisation is very
cssential if we are to fight poverty and
onemployment.

The next thing is effective democratic
control. Here the report the Finance Minis-
tor has stated that in the public sector things
ar¢ not going well. That 18 because the
whole management is in the hands of bure-
aucrats and officers. If the public sector
{ndustries and concerns are to run in an
effective manner, there shouid be democratic
control and the employees should be asso-
ciated with the management. The scales
of wages of the workers and employees
should be substantially improved so that they
can feel that they are participating in those
concerns and industrics, and that they are
working for the whole country., Otherwise,
they feel that they are working not for the
country.

Vigorous measures must be taken to
raise the wages and improve the living and
working conditions of agricultural labourers,
artisans and other sections of the rural
population. There must be a  special provis
sion Jox that. Merely by allotting Rs, 50
cromik ‘ot even the fringe of the Ynemploy-
meist problem can be touched. Your
figsss show that each year ufiemploy-
ment is rising very high, and so Rs. 50 crores
papgot compete with the rite of growth of
upemployment,

A totil teveishl 8 (Ns procuremeat and
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price policies is neosstary in such & way as
to benefit the poor and middle peasants on
the one hand and the common consumets on
the other.

There has been no change in the policy
of taxation. Even in the memorandum omn
the Fmance Bill it is statad that the existing
tax structure for the coming financial year
remains the same with only slight modifica-
tions. The policy of taxation has to be over-
hauled with a vicw to make the burden on
the rich heavier while giving substantial re-
lief to the poor, But all this requires a basic
change in the Constitution which is very
jmportant, but I am not dilating on that
now.

The States must be provided with a
major portion of the central taxes because
the States are burdened with the responsibi-
lity of solving the problem of unemploy-
ment and poverty, and more powers to the
States is very essential, Otherwise, there
cannot be growth of the economy in a heal-
thy way.

For immediate resources I have some
suggestions, though I know that the Govern-
ment is not likely to implement them. You
must improve relations with China and the
neighbouring countries and reduce defence
expenditure. Deofence expenditure is rising
very high and it is telling upon the economy
seriously. That is why good nsighbourly
relations are essential. China is a socialist
country and has no territorial ambition.
About that you must be fully conscious,
because a socialist country can have no
territorial ambition,

There is a large amount of black money
by evading taxes, According to the report
of Professor Kaldor, nearly Rs, 4, 000 crores
of black money is there. You must close
all the loopholes and take sérious measures
to get that money, That will develop your
resources within a very short time,

The high monopoly concems bave big
resérve funds. You must pass legislation to
take over those reserve funds as compulsory
loans and develop your sesources, Those
mieksutes the Government caf ke dnme-
Wb
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16. 45 hry,

[MR. SPRAKER in the Chair.)

Another suggestion is that you must
defer repayment of foreign loan for soveral
years. The Congress Government during the
last 24 years has vertually mortgaged India
to foreign imperialists, Already our
foreign Joan has riscn to more than 7000
crores of rupecs and the repayment of the
debts apwunts to nearly Re, 450 crores a8
year. It is a colossal figure. For repay-
ment of these debts further loans have
become necessary. Gradually our country
is being completely mortgaged to American
imperialism. There must be a complete
break from this. You should stop repay-
ment for several years; by that you will get
large amount of resources.

AN HON. MEMBER :

woratorium ?

Why not

SHRT SAMAR MUKHERJEE : Yes,
but there is not that courage in this Congress
Government.

You must impose heavy taxation on
big monopolists. [ think this Budget and
the Finance Bill do not reflect really any
change. There have been tali talks about
reorientation, bold initiative, irm determi-
nation, etc, We are hearing this from the
days of Jawahar Lal Nehru. From 1955 he
started talking about Avadi socialist
pattern and democratic sociaflism. Merc
talk of socialitm does not bring in socialism.
You should remember that Hitler estabiished
Fascism under cover of national socialism,
Real sucialism comes only when the State
power comes into the hands of the proleta-
riat and not under the leadership of the
bourgeoisie. In no counmtry has socialism
come under bourgeoisie leadership. Iao India
socidlism will come, 1ot under your leader
ship, bat under the leadership of the prolet-
ariat; ‘That day is sure to come,

o qwo gwo awalt (YY) : weaw
ey, &% i v ¥ wrew wY e
Yo & wifew o R wn fe
el ¥ o8 ww @ w gATE A W
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[} o=, ww, wft]
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o ) & w4, faad @0 g0 FaRag
g ¥feq wr ghiw w2 F o wt
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WIZ Q41 TwE FO¥ wAaT ¥ 9§ g
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¥ ot ¥ugl e qwr §, piw W
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Wiy ¥ e, o e fegemt o
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SHRI YESHWANTRAO CHAVAN : I
have heard two very interesting speeches
during the consideration stage of (he Finance
Bill, Onec was a very interesting discourse
on Marxism which I have heard very care-
fully, The main object of this Bill is to
continue thal existing tax pattern with oer-
tain modifications in income-tax,

The only point that needs to be answered
is the question that was raised by Shri
S. M. Banerjee viz. large arrears of income
tax. That question is certainly engaging
our altention, 1 have myself looked into
the subject. A major part of it
i1 unrecoverable, A stage has been reached
where it Is not possible to recover anything
from them. It is only in such cases that
arrears have accumulated in the course of
the last many years, [ can certsinly assure
the House that I will go into this questjon
again thoroughly and if any drastic
stops are called for they will be taken with~
out hesitation,

The other issues. raised by Shri 8. M.
Banerjee are also relevant. 1 need not repeat
what I have said while replying to the bud-
get debate, Questions of unemployment
and poverty are real questions and we will
have to go into specific solutions for them.
Itis not enough to talk in general terms.
Woe will have to think in terms of concrets
programmes and thai is oxactly what we
have been called upon to do in the course of
the coming five years, I think we have
aiready made a beginning in this matter
and we will continug this process with
determinalion, - .

Unfortunately, I cannot agree with the
other hon. Member there. He gave a picture

of despair. He thinks there is 0o hope for
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India unless we try to go the way he 'wants
ustogo. 1 also claim to bea bumble
student of Marxism. | think theories he
fa advocating have somewhat become,
out of date in the modern economic and
political conditions of the world today.
Basjcally, some of the things may bs good.
But really speaking, the present world is
different, the present economic conditions are
different and the present social forces are
different. Some of the theones which be
wants to apply mechanically to lndian
conditions have become quite oui of date,
This is my humble submission. I know I
will not be able to convince him about it.
(Interruption) I kaow that. We are trying
to romove somae of the deficiencies in our
approach, It is not something new that he has
told us., It is on that bass we want to the
poople and got the mandate, We are very
clear about it; we are very frank about 1t.
For that matter, you will have to very
carefully study the history of India and not
of China. You have to undersiand what
politically has happened in India for the
fast 25 years. The problem of poverty in
India is a chronic problem oot only for the
last 25 yoars but for the last many centuries.

This is new approach and this
fs for the first time in India i1hat
we have given thc slogan of war against
poverty, I am sure we will succced in that.
1 have no doubt about 1t [ know the problem
is not easy. But the problem is not amenable
to mechanical rolutions and by merely apply
jng certain theories this problem can not be
solved. The problem is & many faced problem
and wo will have to tackle it.

Sir, 1 do not want to go into further
details of jt. As far as the Bill is concerned,
I recommend it for the acceptance of the
House.

MR. SPEAKER : The speech of the
Finance Minister his been very brief and we
hiave Bnished it before time.

Now, the question is :

wThat the Bill to continue for the
financial year 1971.72 the existing
rates of income-tax with certain
modifications and to provide for the
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continuance of the provisions relat-
ing to special and regulatory duties of
customs and excise and of certaia
commitments under the General
Agreement on Tariffs and Trade and
the discontinuance of the duty on
salt for the said year, be taken into
consideration.*

The motion was adopted.

MR. SPEAKER : We will now take up
the claue-by-clause consideration of the Bill.
There are some hon. Members who are
anxious 10 speak. They may speak at the
third reading of the Bull,

There are no amendments to clauses at
So, 1 put all of them together.

The question is @

“That clauses 2,3,4, 5.6,7 and 8
stand part of the Bill.”

The motion was adopted

Clauses 2,3, 4, 5,6, 7 and 8
were added to rhe Bill,
MR. SPEAKER : The question is :

‘“That clause 1, the Enacling Formula
and the Title stand part of the Bill.”

The motion was adopted

Clause 1, the Enacting Formula and
the Title were added to the Bill.

SHRI YESHWANTRAQO CHAVYAN :
Sir. I move :

“That the Bill be passed.

MR. SPEAKER : Motion moved :
“That the Bill be passed.”

Mr. Shukla. do you want to speak?

SHRI B, (Bahraich) :

Yes, Sir.

R. SHUKLA

MR. SPEAKER : We have fixed 545
for passing Finance Bil, If thé Houme
agreos, we can do it earlier,

Dr, Mslkote.
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DR, MELKOTE (Hyderabad): Sir,
1 have heard with rapt atiention the speech
made by the Pinance Minister. [ felt that
in a vote-on-account Budget like this, it
would be really very difficult for any govern-
ment to 3pell out the details; but even so; one
expected an indication to the removal of
povérty, unemployment ctc. that it made in
the elcction manifest. But I failed to target
those sufficiently indicated.

145

There is also another point I would like
to make. Just on the eve of the presenta-
tion of the Budget, we are faced with the
lock-out of the workers in the 1 A C by the
Government. 1Is this the first reward that
the working classes get from this Govern-
ment Jor returning them in sufficient
majority to thus House ? The three points
which | wish to emphasize are, one is the
quantum of allowance, quantum of money
that the workers of the I. A. C, are demand-
ing and should get. Secondly, the quantum
of time, the hours of work that they have
been asked to put in  And the third is the
productivity.  Sir, to club all these things
into a package deal is a thing we have not
been able to sufficiently appreciate and
understand ' for the simple resson that these
take long time to negotiate. Ons could
understand some kind of an interim arrange-
ment with regard to the pay scales. But,
with regird to the time, the hours of work
that one has got to puc in or with regard to
the quantum of production tha one ha- got to
give, the Governmant is trying to force the
workers to accepl a particular deal which
we have not seen anywhcre. The working
Class has got to have a say in the matter and
decisionsare taken after prolonged nego is-
tions take place because various matters
come into consideration and it is only
then that these things get settled. If
Government expect to froce the workers
{0 accept their deal just because the Govern-
ment is strong onough to deal with them
powerfully, I personally feel that this is
not the occasion for the Government to do
that, They can certainly come to some
kind of an undorstanding for the present as
an interim measure,

Sir, it i1 not merely the I A C workers
that are invoived in this, Whatever happens
to them possibly will have serious effect on
other workers in other fields of industrial
underiakings. We are aaxiously waitiag
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for the Government to negotiste in such a
manner that this lock out is lified and at
the same time, give the working class time
to deal with the whole problem in a satisfac-
tory manner, 1 hope Governmenit would
appreciate what 1 am placing before them
and deal with the question of quantum and
hours of work separately and not link it up
with the pay scales.

The other point that I would like to bring
before you is this. A good deal has been
said both in the President's Address as well
as in the Finance Minister’s speech regarding
ending of poverty. Sir, poverty by itself
cannot be ended merely because the Govern-
ment say so. Poverty, employment and
education, all go together and in all these
things, whether it is the Zila Parishad or
the Panchayat Samiti or various other non-
official agencies, they have got to have a
good deal to do in dealing with matter,
The President sometime back said ‘Jobs for
the millions’. I do not know what atteation
has been paid towards that. But, merely
putting up slogans by the Government in
this particular manner will not end this
problem,

We are very happy that for the first time
after 1952 when with cach election the stren-
gth of the Treasury Benches was going down,
this year again they  have come ¥back with
more than two-thirds majority in the House,
That is because they raiscd a slogan which
had an impact on the masses for inproving
their economic condition. We are happy
that the Government is in a strong position
to implement good mearures. Wo fee! that
time has come when whatever they have
said in their Electjon manifesto should be
implemented. But all this cannot be done
by merely the Government stating these
things ? There are various volumtary orga-
nisations which have got to come inta be-
ing with a missionary xeal to take up the
work and help the governmeht. In this, if
I bring in the views of Mahatma Gandhi,
on¢ may consider this as out-dated or out-
moded. Empioyment has got to bo given in
sufficient measure if poverty has 1o be ers-
dicsed by giving employment to & lgrge ny-
mber at least the primary necessities of [ife
get foifilled. All this can be done if anly

work for the production of the primdry
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such a1 food, clothing and housing is taken
ahd attended to adequately by using minimum
but efficient technical knowledge.

When I apeak of this, I am remin-
ded of what the Depnty Chairman of the
Planning Commission said sometime ago
He said :

“Technology has gons wrong in asses-
sing the situation.”’

Toechnology has gone wrong. In key indus-
tries, in industries for providing the basic
necesssities of life, employment of the largest
aumbers is & thing which is necessary. The
Kbhadi industries and other which were dying
out must get revived in such a manner that
Jarge and large numbers of people gst
employed in our village industries.

Educated unemployed are the greatest
revolutionaries, We have first to tackle the
problem of ths educated unemployed, For
this, education has got to be given a new
reoricatation.

I would like to mention to the Finance
Minister that while some good suygestions
have been mentioned in his speech they have
not beett spelt out adequately. 1 hope he would
g0 into the details with regard to thess matters
in the next budget. Hence I do not want
10 say anything more now. Thaok you.

SHRI B.R. SHUKLA : Beforel
nffer my comments about the Finance
Bill and the gencral features of the Budget,
1 deem it my duty and privilege to offer my
thanks to the hon. PFinance Minister for
tringing out a Budget which is, I should
say, bold, radical and realistic,

This is 2 Budget which is designed to
eradicyte poverty and unemployment from
this yast Jand.

Our Marxist friends sitting opposite have

_ demonsitated their complete lack of faith in

the policies and formuiations of this Budget

,for the eragdication of poverty and v T
meat,
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According to their thinking, povetty
and noemployment can be eradicated only
on the lines adopted by China. They may
be right according to their own light and
reasons, but we have been roturned in
majoritv not on the basis of their manifesto,
but we have been returned to power on the
basis of our mainfesto, which is the mani=
festo of Democratic Socialism,

The Swatantra party criticised the Budget
in their own way. They say, it is socialist ;
my CP M friends say, it is capitahist. It
is, say, Ineither capitalist nor socialist ; but
it is designed to us her in Democratic So-
cialism,

This is not a Marxists budget. If it
had been a Marxist Budget, there would
have been no opportunity for any body to
criticise it. 'What has happened in China
in the cultural revolution 7 Newspapers aro

not allowed (0 speak out their minds. May
1 remind what Pandit Nehru said about
marxism ? Pandit Jawaharlal Nehru said

that Marxism is out of date.

Lven orthodox communism is undergoing
change; our Marxist friends say that they
are not prepared to accept Russia on the
some footing as they accept China, That is
the position with regard to orthodox
communism today, They say, Russia is a
rivisionist country. They say, Austria fsa
revisionist country. All this show that
various technological and economic forces
are at work which make necessary to recon-
cile sccialism and social justice with the
woncept of liberty.

We in India under the inspired leader-
ship of Mahatma Gaadhi, who was designa-
ted as a reactionary in the Encyclopaedia of
Russia, have adopted ceriain principles. We
think that the concept of liberty has to be
kept alive along with social justice, and that
concept has becn givem a comercto shape
under the leadership of Pandit Jawaharlal
Nehru, It has been left to us who have now
boen returned in 8 massive majority by e
olectorate, to eradicale poverty, squalor and
ignorance from this country, Now, how are
we to offect this ? There has been a ot of

‘talk based on theorstical considerations, but
we have to take & rentistic view of things, -
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. To my mind, there are cerlain hurdles in
the eradication of poverty and squalor,
Some of them are of a negative character.
Some are of a positive character in the sense
that some concrele steps have to be taken.
A negative aspect is that wealth is concen-
trated in & few hands and in a few business
houses in this coumtry. That monopoly
has to be cutbed. Excopt in the case of &
few cducated persons who hold the intellec-
tual moncply or who hold monopoly of
character, all other types of monopoly
whether in the shape of wealth or in the
shape of political power are to be destroyed,
In the ecarlier part of the day, it was said
that the monopoly of Speaker and Deputy-
Speaker had been maintained. I hope I
shall not be misunderstood when I say that
romark was rightly made. The concentra-
tion of economic and political power in any

sections of the community in this
country has got {0 be disturbed
and destroyed. Even in the interest of

private enterprise, 1t is necessary that the
monopoly 1n the economic sector should be
destroyed, because if the hoences are widely
spread out, then there would be competition
and even for the growth of private enterprise
it is mecessary that there should be, competi-
tion.

So, my first point is that economic
monopoly and economic concentration of
power has to be destroyed. Secondly, the
productive resources of the State should be
so distributed that every one who is prepared
to work and who wants to be happy and
prosperous would get an opportunity to
chalk ont his own line of action.

So far as the distribution of land resour-
ces of the State is concerned, we have
imposed ceilings in many States, It has
been suggested by some hon, Members that
the limit of ths celling on agricultural
holdings should be further lowered. | am
of the view that the ceiling on land-holding
is not required to be further lowered, if we
are 10 keep in view the interests of the culti-
vators themselves, because that would take
away the incentives from the cultivators.
Many cultivators have invested money and
purchased tractors, They have invested money
nlso for the improvement of agricullure. If
we suddendy Jower the ceiling, then it will she
ake their fpith in the continuity of legislative
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action. Therefore, they should be told that
their holdings will not be disturbed by the
sporadic and periodic onslaught of the Legisi-
ators who indulgs in such onslavghts in ord«
er to get the support of certain sections of
the society sometimes. One party, for instan.

, i8 keen to lower the ceiling to 6§ acres.
The Communist Party in UP says that it
should be reduced to three acres. The Congre
ress Party says that it should be 60 beghas or
about 12 acres I would submit that there
should not be a race fn matters of socialistic
measures,

1t is true that the law should be dynamic,
But it should not be so dynamic as to shake
the very confidence of the people in legisiative
action. What I have been able to realise as a
Member from UP 13 this that the fault Jics
not so much in the limit of the ceiling which
has bgen imposed on landholdings but in the
manner of the implementation of the ceiling
policy, We have to plug the looptoles

The officials, and I should say with due
respect to them, politicians and members of
legislatures, have all combined to thwart
and defeat the provisions of the ceiling.
Many big persons who have got their minor
sons and daughters have designated them as
landlesss persons and have got leases in the
names of theicr own dependents, sons and
daughters, although they themselves are big
holders in the revenue records. Government
officials have got lands from out of the
surplus after the imposition of ceiling. So
long as these officials are not curbed, 30
long as we do not rise to the real patriotic
level, s0 long as we do not believe ia
practical socialism, it is wvery difficult to
implement the provisions of sny socialist
policy, howsosver loudly we may induige in
protestations here or outside.

The second thing is bhow to produce
consumer and other goods mecessary for
eradication of poverty. So far thero has
been lopsided development, Those who
are vociferous, who have respurces,
who have approaches to the powers
that we have got the lion's share out
of the industrial investment, where as
those who have not got good advocates tp
support their damands do no get sven &y
iota of & share of this investrsent,
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Take, for instance, my district of
Babraich. It borders Nepal. We share
the characteristics of the economic
backwardness of that neighbouring State.
There is not even & single industrial unit in
the public sector in that district. There is
only one small sick sugar mill situation the
southern extreme of the district which
caters for the neceds of Bahraich, Gonda,
and Bara Banki, We have vast resources.
Wo have fertile land, greenforests. There
are a number of rivers. But thess resoures
still remain untapped. A paper mill was
allocated to our district. Unforiunately,
because of political pressure, that too has
gone to a neighbouring district. 1 do not
grudge my neighbouring district getung 1t
Bt my district should also have a paper
miil. We have got a bund on the river
Gaghra. On one side, there is the bund ;
the fields are all under flood ; and no crop
except sugarcane can be grown on the land
falling between the bund and the mam
curtent of Gaghra, But there is mo sugar
mill in that area to utilisc th¢ cane My
submission is that in every district there
thould at least be one or two faciories,
preferably in the public sector, but if it is
necessary, in the private sector, to utilise
the produce of that area. In the formative
stage of our industrial development, we
cannot afford to ignore the private sector.

The third thing that needs mention is
that vast areca of land still remains unirriga-
ted. In the First and Second Five Year
Plans, some tubewells were sunk. One
could see a board displayed on every road
sayiag that under the First Plan so many
tubewells were sunk, Since then a good-bye
~has deen given to this Plan with the rasult
that three-fourth of the cultivated area of
my district remains without aay source of
{rrigation,

The Sarjoo oanal scheme was launched
us carly as 1960, but after a good deal of
tesearch it has been shifted to Lakhimpur,
The headworks ave established in my district
and tbe river which falls within the limit
of my district has to feed the canal.
But thie waters have to go lo the neighbour-
ing distriets, Buch is the case, So, we
are withoot any canal, without any indusiry.
Usicler thiese cirucmstances how can yoa exe
pect that Baheadoh should becoms prosperogs,
Babraich canaot bo prosperiqus and Gonda
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cannot be prosperous if they are so neglceted,
I'should not be accused of a feeling of
regionalism when I agk for certain things,
I ask for thess [fecilities mercly because
poverty is indivisible. If there is poverty
m one part of the country it will hava its
own repercusion even on the prosperity of
another part of the country. Justice Iy
indivisible, liberty is indivisible and simil-
arly poverty is a'so indivisible, If [ am poor,
your prosperity and your riches are in
peril,

One thing which has not becn emphasis-
ed by anybody s this, that there should be
intensive propaganda about family planning.
unless family planning is implemented in
all its aspects, econemic growth would be
negetived,

I conrgatulale Mr. Baanerjec for his very
sobre speech taking the brighter side of the
Budget proposais and also voiuing his own
scotiments about the shoitfalls, We should
duly take note of them and (ry {0 build
India on socialist lines consistent with the
concept of liberty.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Just a few minutes to
magnify the hoodwinking process that they
launched today. The Finance Bill is only
an outcome of that.

How have you devilued the Indian rupee
which has failed the Indian people muser-
ably! Today it is not more than ten per cent
of its face value You devalued it once
and agiin you are under pressure. That is
why we presume that Gen. Westmorsland
the Vietnern butcher, has bsen your guest,
visiting India at our cost.

Who devalued the rupee? The Prime
Minister surely was then there. You are
blaming Morarji Desai and Ashok Moehta.
1 agree they were there to be blamed. But
the principal blame has to go the Prime
Minister who was a pacty to offecting deva-
luation in thit country. You are walking
into that trap once agnin,

ThHen I dome to the growth of monopo-
lstx, both foreigd and Indian,” Today, fter
23 years of golden Congress rule, you are
talking about sociafiam, Today the average
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Indian's expeaditure is 36 paise per day.
You ought to hang vour head in shame.
You falk about socialism,

Let us ses the érowlh of monopolists.
Foreign paients in drugs in India are near
about 90 per cent while in America it is
barely 13 per cent. A medicine that you
¢an buy in the Cpuotinent for Rs. 250 a kilo-
gram—through the USAID ihey are easily
saleable to the siooges who profess them-
selves to be socialists —you are buying at Rs,
11,000 a kilogram. A medicme which
costs ecight annas to produce you thrust on
the poor man to buy at Rs. 10,50, And
you dare to talk about soc'alism,

Look at the price and profit, During
August, under the preiext of control ot drug
prices, in 18 days you allowed the monope-
hists to reap 8 harvest of Rs 8§  crores, No-
doubt they made a fat contribution to your
election fund for bringing socishsm to the
dying humanity of this country.

What about sugar? A kilo of sugar
which costs ten annas to produce at the fac-
tory gale you have been  allowing monopo-
lists to sell at rupee two. For one year you
had forced it on the consumer at rupees
five to rupees six  And for partial de-con-
trol of sugar we know how much you got
from the sugar magnates as you did in the
case of cement from CACO.

You want to bring in socialism with
monopolist money. That sort of story you
can sell to imnocent people, not to all.
What about foreign loans ? You are paying
about 45 per cent of your total export earn-
inge as servicing and interest charges, aod
the days is not far off, if 1 am to quote
your friend that famous man in the World
Bank today, when st would bs 100 per cent
Mr, Chavan, doctor of sociilism treat
thyself.

The growth of monopolies has been
fabulous in this country. The Imperial
Tobagco Compaay has assumed a new name,
‘Indlan Tabooco Company® It is 2s Indian
Congress of today is practising socialism,
They bave a licence to produce 18 thousand

million ciggarettes per year. Iustead they
have besn between 25 and 30
thoptand Why have you kept
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your eyes shut and not prosecuted them? Be-
cause, I learnt reliably that they have made
a very fat contribution to your election fund
for sclling socialism to the country. A
brand of cigarettes India King, sells at, Rs,
3.70 for 20. It almost works out to 18
paise per cigarette, If you take away the
excise duty of 9 paise the company gets 9
paise per cigarette. Out of this the farmer
gets by way of tobacco value less than 1
patse. The balance goes to your socialist
friends in Britain. They had a total tum-
over of over Rs, 170 crores in one financial
year; and they made a grosss profit of Rs. 50
crores. The socialist Mr. Chavan should
take care of this,

In Bengal we instituted a jute enquiry
commission. The poor farmer who produces
jute for over hundred years, especially during
the last 23 years, has giving you his
pound of flesh every year because by
resorting to trickery and croockery for Rs,
35 or 45 he has been made to part with jute
worth Rs. 60. [n foreign market that jute
1s worth Rs. 200/-. We had apponted a
jute enquiry commission to look iato these
matlers. After the imposition of ths
socialist Président’s rule, controlled by Mrs,
Indira Gandhi, the great supersociahst the
enquiry has been torpedoed and sabotaged
because the Marwari jute magnates ia
Calcutta threatened that if this enguiry con-
tinue they would not give enough subscrip-
tion for the Congress election fund to bring
in socialism,

What aoout demonetisation? We want
you to demnnetise. You cannot, because if
you do so all these sleclion money and the
flow of wealth of Rs. 50-60 crores, as much
money as you required to buy ballot papers
and win the electrons would never have
come. Nobody will part with his white
money to bring you back to power, How
socialist are you,

Your defence expenditure has in the
course of the last few years risen from Rs, 500
to 900 crores and from Rs. 900 erores to Rs,
1000 crores and then to Rs. 1,165 crores and
this year it has again recorded an increase,
The Polioe that you require for bringing i
socialism and the thres battalions of CRP
the criminal resorve force, will cost you aug
ther Rs, 9.3 crares [or having & fie! net
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work of policing in West Bengal and other
doubtful areas you must have a net-work of
Central Intelligence service, Therefore you
require money. That is the type of socialism
that you propose to bring.

1 shall now refrer to the unemployment

figures which stand at 78 millions at the end
‘of the Forth Plan. That is your creation, You
watit to undo it by you cannot. The moment
you undo it you will be thrown out of power.
We have gone industry-wise and have found
in every major industry, Jute, Tea, Oil engi-
nearing textile. coal etc. The output has in-
creased and the money earned has increased
but employmeat has gone down. I can give
the figures to Mr. Chavan if he wants, We
had tabled a resolution in this House in
Avgust, 1970. It was finalised actually in
November, 1969. The Qovrenment came for-
ward with an assurance that they would form
cornmittee, We know how serious they are
are sbout the problem and how kind they
are to the unemployed if I tell you that they
took a good 13 months to constitute this
commiites after [ had written a good 20
{atters to the Prime Minister, What is the
value one sbould attach to their assurances
on the floor of the House ? [ leave it at that.
What I am saying is, are they keen to do
any of these things ? If you ask me, not at
all; these are all vole-calching stunts.

MR. SPEAKER : The hon. Member's
time is up.

SHRI JYOTIRMOY BOSU : I shall fin-
ish in just one minute, about minor irrigation
tural elecirification, what do you perpose to
do about them ecspecially in those areas
where minot irrigation and rural eleetrifica-
tion are scanily, in those areas of Assam and
Orissa @and West Bengal, where you have the
most backward regions ? What do you per-
poutodo?Wl!hout that, you can mnewver
have a generation of basic wealth, Mr. Finan-
ce Minister. Please understand it—generation
of basic wealth. 1f you do not do it, you can
aever do any thing, you & oot propose to
do Decause these things do not get into your
head, especially because all yoor programntes
end pians are drawn by high powered sales-
gman of foreign of Indian monopolists. That
is what [ am saying.

b

Lastly wiiat have you done to the Indisg
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railways ? It is the biggest public sector
Institution with a real value of Rs. 4000 cro-
res, and wunder the pressure from
foreign and Indian monopolists, Yyou
have gone into high over-capitalisation
on the Indian railways, Make a note of it,
Under the present set-up, it can never make
a profit, bocause you have burat your boats
there. You have gone fo1 dieselization because
Mr Patil, once a railway Minister,had cons-
pired with the Americans deiscl manufact-
urers and diesel enginc mauufacturers. A big
hole has been dug on the wall of the econo-
my of the lndiin railways, and that will be
a drain on the Indian pecople’s money, Either
you pay by an enhanced rate of tickets
or you pay through indirect taxauon, There
is no cscape from it, It 1 the Congress Gov-
ernment in collaboration, for their own exis-
tence, during the last 23 years that have
ruind the economy of the country and
wrecked the future of the country.

SHRI YESIIWANTRAO CHAVYAN
Sir, 1 do not khow whether 1 should
reply at length to the debate on the third re-
garding, But I must thank Shri Jyotirmoy
Bosu, He has raised cerlainly some ponits,
Though not very relevant, some of his points
need clarification. 1 certainly take note of
what Dr. Malkote said about certain aspects,
My other friend, Shri Shukla, made a very
good specch. He has endorsed politically
whatever L have said. Of course, whatever
he said about land ceiling, possibly
1 have got my own différences with him,
1 must say for the sake of the record that the
party and the manifesto which we have-
accpted are somewhat different from what
he has said® It is much better if he reads
them again.

As far as Shri Jyotirmoy Bosu is concer-
ned. He has disappeared, !

SHRI JYOTIRMOY PBOSU : I am
very much here.

SHRI YESHWANTRAQ CHAVAN :
First of all, he mentioned about ity



157 Fingnce Bill, 1971 CHAITRA 6, 1893 (SAKA) . Bengal Budger 197172 158

(Interruption) The Indian rupec is as strong
as before. What is the use of raising the
question of devaluation? That quesrion was
discussed on merits here in this hon. house
1 do not think we need respect all the same
arguments again.

Then, he mentioned certain figures.
1 do not know about the manufacturers and
black marketeers. 1 am nol sure about the
figures that he has manufactured here.

SHRI JYOTIRMOY BOSU : Kindly
read the debate, You want money.

SHRI YESHWANTRAO CHAVAN:1
can tell you only one thing. I must repudi-
ate it with all the emphasis at my command
all the things that he said ; that this was
done because funds were 'required for the
election by the ruling party,

SHRI JYOTIRMOY BOSU: What
about the cement allocation ? You took Rs,
13 crores. Shri Fakhruddin All Ahmed has

confessed on the floor of the House. It is
on record. I small produce it. (Inrer-
rupiton)

SHRI YESHWANTRAO CHAVAN :

Whatever you produce. You can produce,
(Interruption). But the point is, to think that
one can win the election only with the help
of rupees and purchase votes is not merely
an inmuit to the Government, and an
insult to the party, but it is an insult to the
Indian people. That is what I wolud say,
Millions of people have come out and
supported our patty. Does he mean to
say that they supported it only for the sake
of money ? This is your technique of winning
the election, That is all I would say,

Shri Jyotirmoy Bosu has certainly
uttered some words of wisdom also. He
sajd this question of generation of basic
wealth is & wvery important thing. That is
the only wise thing he said. Bat what has
hig party done when it had the opportunity
10 rule West Bengal ? What have they done
to Durgapur ? It isa tragic tale. That
most important indastrial complex of India
i§ prictically on the brink of ruination
becwuse of your politics in ‘West Beagal
wed sou, pentiomen, wro talking about
Incrousing the basic weahh and soclalism ;

Because the percapita income of the Indian
citizen is loss, therefore, wc are talking
of socialism, There is nothing to be ashamed
of it. It 1s only because of that we are
taking about socialism. In this country,
poor men are in overwhelming mumbers.
That is why we are talking of socialism,
We are not taking of socialism for China’s
sake. We are loyal to our. Indian people
We know the Indian people are poor. It is
there demand that there should be socizlism
and therefore we are talking of sccialism,

He mentioned about increase in defence
expenditure. These are some of their typical
arguments : Only because we are providing
for our defence properly, therefors, we are
not true to socialism | Do they want us to
remain defenceless and become a victim of
some of the aggressive powers 71 do not
want to make a mention of any power as
such. But any country which wants to be
peaceful and friendly with any neighbouring
country has to be strong in its own
defence, Therefore, this country will have
to look after its defence. But it appears
these people want this country to be
weak on the point of defence. This
gives an inkling to what they are thinking
about India’s defence. We are going
according to a certain rolling defence plan.
If the expenditure is about Rs, 66 crores
more, it is a very normal natural growth as
years pass, This criticism is politically
binsed. Any hona fide criticism from the
the Indian pomt of view is certainly welcome,
But 1 am afraid most of his criticism is not
based on the concept of Indian politics
or thet of Indian sovercigaty or Indian
independence. There is something hetero-
genous involved in it. That is why 1 totally
reject all the allegations he has made.

MR. SPEAKER : The question is :
*That the Bill be passed. "

The motion was adopted. .

17.48 brs
THE WEST BENGAL BUDGET 1971-72

THE MINISTER OF STATE IN THE
MINISTRY OF PINANCE (SHR! VIDYA
CHARAN SHUKLA) ; Sir, I beg to present
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a statement of the estimated receipts and
expenditure of the West Bengal for the
year 197172,

There is a briel statemant that 1 have
to make to explain the budgetary provisions.
If you permit me, I will lay it on the
Table.

MR, SPEAKER : Yes,

SHRI VIDYA CHARAN SHUKLA :1
lay it om the Table.

STATEMENT ON THE BUDGET OF THE
SYATE OF WEST BENGAL FOR 1971-72

Sir,

The House is aware that after the recent
elections in West Bengal, it has not yet been
posaible for a Ministry to be formed
there. It is, however, a matter agreat satis-
faction that, by and Jarge, elections were held
peacefully throughout the State of west Ben-
sal and the people were able to exercise
thelr, franchise. I am hopeful that very soon
it would be possible for an elected Ministry
to assume office in West Bengal. Meanwhile,
the President’s rule continues and it is there-
fore, nocessary that the State’s Budget should
be presented here and at least a vote-on-
account obtained. The new Governmeat and
the West Bengal Assembly would, 1 am sure,
be in position to consider in due conrsa the
final Budget for the state.

2. At the outset, it may be mentioned
that the Budget Estimates now being presen-
ted to the Parfiament contain ceriain assum-
ptions which are not fully in accordance with
the decisions arrived at in discussions held
in the Planning Commission. Since time
wgs short, and as on'y a vOte-on-account is
being obtained no charges in these estimates
have been made at this time. 1 have no
doubt that the State Government and the
State Assembly will undertake a fuller rev-
jew and will make a closer examination of
these estithates when they consider the fiaal
Budget Igter in the ysar,

3. Hon'ble Meombers will recall that
when the Podget Estimates were presented to
.the Pacllament on 1#h August, 1990, an
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overall gaps of Rs, 11,08 croves was antici-
pated. Part of this gap, to (he extent ol Rs.
1.66 crores was to be covered by the oOpens
ing balance of this year, In the revised Esii«
mates for 1970-71 included in the Budgst
now, although the expenditure on several
heads like payment of arrears to non-govern.
mental educational institutions, of Police etc,
has increasd, the overall gaps in the ecutrent
year is estimated to be of the order of Rs.
10.60 crores which afier adjustment of the
opening balance of Rs, 1.66 crorers, wouid
leave and uncovered gap of Rs. 8 94 crores.

4, The current year’s plan outlay stands
at Rs. 51 36 crores for which the Central
assistanco will be Rs, 40.07 crores. A provi-
sion of Rs. 7 44 crorers has been made n
the cuirents year far Centrally sponsored
schemes which ate fully financed by the
Central Government,

5- Hon'ble Members are aware that a
statutory authority known as the Culcuntta
Metropolitan Devolopment Authourity has
been established to 1mplement speedily the
developmental schemes in the Culcutta Met-
ropolitan Area. Work under the guidance
and supervision of this Authority is proce-
ding with good speed and earnestness. About
Rs. 20 crores are likely to be spent in the
current year on the developmental and imp-
rovement schemes alreedy undertaken. This
is inclusive of an expenditurue of Rs. 1.5
crores on Bustee Improvement measures
for which purpose a grant has been given by
the Central Governiment.

-6. An Act has been passed to Jevy tax
on notified goods entering Calcutta Metro-
politan Area for use or sale therein, This
Act came into force in the middis of Novem-
ber last, Fifty per cent of the nst proceeds
from this tax will be made over to the Cal-
cutta Corporation and the other local bodies
within the metropolitan area to augment
their revenue resources and the remaining
half will be utilized by the Calcutta Metro-
politan Development Authgrity for devslop-
menial work within the metropolitan ares
as also 1o enable it ta service ity debt obli-
gations,

7. The State was virited by very severe
floods in ther months of August-Sopraber,
1990, Rdscee apnd reliel cpecations wwve

= 3
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immediately undértaken to afleviate the dis-
tress. B1sad on the progress of expeaditure,
an anidunt of Rs. 18,40 crores has boea
relsased by the Central Governmant as as-
sistancs towards this expenditare.

8. Steps have also been taken to facili-
tate the revival of closed industries in that
region. As Honoarable Members would
alroady be aware, the manigement of two
closed industrial units, Messrs Braithwaite
and Co. (India) Ltd., and Massrs Gresham
and Craven of India (Privats) Ltd. is being
takena over. A new Industrial Reconstruction
Corporation,  with headquirters at Cal-
cutte, is also being set up This Corpora-
tion is expect:d to play a significant part
particularly in the Eastern Zome in and
around Calcutta. Wherever possible, it will
be the endeavour of this Corporation to ro-
habilitate industrial units which have recent-
ly closed down or are facing the risk of
closing down. The rural cmployment pro-
grammes initiated through the Central Bud-
get of 1970-71 have also been taken
up for implementation in the State, 1In the
next year, new employment-oriented sche-
mes, fully financed by the Centre, will be
taken up in each district which, apart from
creating additional employment opportuni-
ties, would also add to the produc!ive poten-
tial of tho districts. 1 am quite sanguine
that with the cooperation and participation
of all concerned, these steps will go a long
way in reducing unemployment as well as
economi¢ and social tensions in the State,

9, The picture for 1971-72 i3 sormewhat
a8 follows. The estimated revenue receipts
imount to Rs, 299 85 crores against an osti-
mated revenue expenditure of Rs. 320 crores,
Provision for capital expenditure is Rs. 36.49
Crores as compared to Rs. 27.33 croret in
the Revised Estimates for 1970-71.

10. The development schemes in the
Mmetropalitan area are to be continued with
added vigowr, The State Plan provides for
e am gmoust of Rs.9.54 crores, This
Provision.will be supplemented by recoipts
from ottrol income, market borrowings,
loans from Centeat Goverhment or Cantral
lastitutions wnd grants for Bustee improves
Ment.  ‘THe astual sizo ind other dowils . of
this programme will shortly be Bnalised in
diccussiony with the State Governmeat.

11. As indicdted earlier, the toi/8
Calcuita Metropolitan Development
Authority programme for 1971.72 will, as
it should, be larget than that for the
current year. _The budget also provides
for a Plan outlay of Rs, 65.13 crores for
the next year. This is substantially higher
than the outlay recommended by the
Plauning Commission and hence the Stats
Gov:rnment will have to consider urgently
measures for mobilisation of additiona)
resources to finance the larger outlay, The
Budget also provides an amount of Rs. 8.93
crares as expenditure on Contrally sponsored
schemes which are fully assisted by the
Cen'ral Government,

12. ln the net, next year's Budget
shows an overall deficit of Rs. 28,60 crores,
As mentioned earlier, the financial position
will need to be very carcfully roviewed at
the time of the consideration of the final
Budget,
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| =t faarwrw g ]
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fgfir #F qfteT T Mg A ¥R N
Gt e 1]

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : On a point of order, Sir.

SHRI VIDYA CHARAN SHUKLA :
There would be a debate on this budget on
Monday. All those points can be raised
then.

. SHRI JYOTIRMOY BOSU : This is not
somathing new. We know the character
of this Government., Why s it that the
West Bengal budget it being Preseated here ?
The Governor could have asked the leader...

MR, SPEAKER ; All these questions

SHRI JYOTIRMOY BOSU : Sir, you
have allowed me to raisc it and I am on
my legs. The Governor, Shri Dbavan, has
to take his instructions from the South Block,
the Prime ministcr’s Secretariat. He could
have cadled the leader of the majority party,
Shri Jyoti Basu, who is having the backing
of all 111 plus 12, that is 12], to form the
goverament. Why is it that ke is not given
an opportunity to establish his majority ?
Why has the Governor taken upon himself
this responsibility ? Perhaps, they want to
do horse-trading. They want to do political
persecution  That is why they are doing all
these things,

MR. SPEAKER :1 would request him
to resume his seat.

I — —

lT.?Ohw.
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SHRI P. K. DEO (Kalabandi) :
Sir, on a point of order on the item which
bo is going to lay on the Tabls, I take
strong exception te this. This is not the
Prapacforum to Preseat the Orissa Bobgot,
mer'mumlil the Orissa Leginlative
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Assembly, In so tircumstante would it be
Permissible. We cannot be a party 0 such
a situation because it is the rape of demo-
cracy. We cannot allow the perpetuation of
colonial rule in Orissa........ _

MR. SPEAKER : Nothing will go on
record if he speaks without my permission.

SHRI P. K. DEO : Sir, 1 have, already
written to you.

MR. SPEAKER : Your writing to me
does not mean that I have allowed you,
Kindly sit down.

SHRIPK. DEO: *

MR. SPEAKER : He is consistently
defying me. | do not want to create an
awkward position, Maharaja Saheb.

THF MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR! VIDYA
CHARAN SHUKLA) : There is no Maharaja
in this House,

SHRI S. M. BANERIEE (Kanpur) :
There is a Maharaja only in Air India,

MR. SPEAKER : After all, he is an
hon. Member. Shri Banerjee should not
mention him like that.

SHRI §. M, BANERJEE : There are np
Maharajas., There is only one Maharaa apd
that is Air India.

MR. SPEAKER : Kindly have mercy on
him. ,

SHR! VIDYA CHARAN 8SHUKLA :
1beg to .......

SHRI P, K. 'DEOQ : Sir, how ¢an he lay
it on the Table ?

MR, SPEAKER : If bo Porsists like this,
1 will bave to name him.

1
b

SHRI P.K. DEO ; I cannot be a Pasty
to this. 1 am withdrawing from the House

(Shri P.K. Dao then left, the House}

#Not tecoraed.
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SHRI VINYA CHARAN SHUKLA : I
beg 10 present a statement of the estimated
s and expenditure of the State of

rissa for the year 1971-72.

STATEMENTS ON THE BUDGET OF THB
STATE OF ORIsSA For 1971-72

Sir,

Honourable Members are aware of the
circumstances leading to the Presidential
Proclamation uader Article 356 of the
Constitution of India taking over the
administration of the State of Orissa, Elections
to the State Assembly were held on the Sth
of March, 1971. Although the results have
been declured, it has not so far been possible
to form a Popular mimstry. Under the
circumstances, it has become necessary to
obtain a ‘Vote on Account’ for the State
from Parlrament for the first four months
of the financial ycar to enable the State
admunistration to incur essential cxpenditure,
In the event of Mimstry being formed in
in the near future, the final Budget would
be presented to the State Legislature for
obtaining the vote for the full year,

2. The revenue receipts in the Revised
Estimates show an increas¢ of Rs. 5.95 crores
mainly due to better revcnue collection and
more interest receipts. The revenue expendi-
ture in the Revised Estimaies is placed at Rs.
144.79 grores 1.e., Rs. | 33 ciores more than
provided in the original Budget due mainly to
more expenditure on elections and payment
of dearness allowance to vmployces. The
Central Government granted  special
accommodation of Rs. 26.33 crores to the
Government of Orissa during the year to
meot its deficit which was estimated at
Ras. 30.86 trores in the original Budget. As
a resuit and as the State opened the year
with a cash balance of Rs, 2,82 croies, the
yeat will now close with a small surplus

batagoee.

S, Next year's revenue receipts are
placed at Ra, 14648 crores, reflecting an
improvement of Rs. 815 crores over the
Reyised Estimate for the current year, The
Rovenoe oxpenditure is placed at Rs, 15408
crores resulting fn Revenue deficit of Rs.7.60
crord, ‘Apart from grants from Centre, the
remompie, wpeipts cousist of estimates at
Curvent levels of taxation with normal trend

increase and additional resource mobilisation
at the existing rates for financing Plan
schemes. The total revenue expandiiure of
of Rs.154.08 crores includes Rs. 13.37 crores
for State Plan schemes and Rs. 9.36 crores
for Centrally sponsofed schemes. The
Estimates include provision for sadditional
dearness allowance sanctioned by the State
Government including grants to Local Bodies
and aided educational institutions for this
purpose. Under Capital Aocount, the Budget
Estimate of Rs, 32,43, croress includes the
provision of Rs. 29. 32 crores towards State
Plan Schemos and Rs.0 83crores for Centrally
sponsored schemes. According to the Esti-
mates, the year 1971.72 will c¢'ose with an
overall surplus of Rs, 33 lakhs,

4, The outlay for the State’s annual
Plan 1971-72 has been fixed at Rs. 48.33
crores of which Central assistance will be
Rs.32 crores.

5. The outlay for the Pourth Five Year plan
has been fixed at Rs, 2226 crores wich  in~
cludes Rs, 160 crores as Central sssistance
and Rs. 62.60 crores s States’ own re-
sources, In view of the trends in resource
mobilisation by the State, the State may
well exceed the target set in this regard.
This would enable it to have the siza of the
state Plan increased correspondingly.

6. The output of foodgrains production
which was about 52 lakh tonnes in 1969-70,
is oxpected to increase to 356 lakh tonnes
duriog 1976-71 and reach & level of 60 lakh
tonnes du.ng the coming year. During
the current year, an additional area of about
1,50,000 acres has boen brought under
irrigation. A similar addition is planoed
for 1971-72, Construction work on a number
of new medlum projects is planned to
commence during 1971.72. In the field of
power generation, the State has already set
up a capacity of 560 MW, It is expecied
to g0 upto 920 MW by the end of the
Fourth Plan. The number Jf villages
olecirified uplo the end of the current year
is expected to reach 4 figure of 1150, The
target for the next year is to electrify 1000
more villages. In the field of mdustry, the
curpent year has been cae of consolidation,
We hope that during I971-72, it will be
possible te siart work 0a a number of Hew
largs scals i iys, letters of injegt for
some of which have boen issued In faveur
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[Shri Vidya Charan Shukla}

of the Industrial Development Carporation
of Origsa.

7. Bix aspecial schemes have been
initiated during 1970-TI in a fow selectod
districts with 100 per ceat Central assistance.
Thote schemes aro designod to henofit the
Margiaal Farmers, Smali Farmers and
landiess labourers and also create employ-
ment potential in arcas which are susceptible
ta recurroat spelis of drought. The labour
inténsivé scheme=s taken up under these
programmes, are éxpecied to generate
additiona! employment opportunities for
more then three lakhs of persoms during the
remaining period of the Fourth Five Year
Pian. An amount Rs. 10 50 crores will be
available as Central assistance for the
implementation of these schemes besides
about Rs, 3 crores to be rawsed from
institutional sources. Eight districts in the
State have been selected by the Government
of India whora the Central financial institu-
tions will extend loan assistance at
concessional rates of interest with a view to
attracting Small and Medium Industries in
the private sector. In addition, in two
selected districts, cash subsidy will be
available from the Government of India for
ssitiog up new units.

8 1Ido hope that these and similar
steps which the future State Government
will no doubt take will accelerate the pace
of development and the State will march
to progress in step with the rest of the
ocouniry.

[wgz,
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SHRI SURENDRA MOHANTY
(Kendrapara) : Sir, 1 wish to make a sub-
mission.

MR. SPEAKER : Is it identical to the
submission which the Maharaja made ?

SHRI SURENDRA MOHANTY : No,
what the Msharajs will submit, I cannot
anticipate, nor should the chair anticipate
what 1 am going to submit,

MR. SPEAKER : I do not know the
party which ho represents.

SHR1 SURENDRA MOHANTY : Utkal
Congress, A very deplorable situation has
arisen, and I want to bring it to the notice
of this august House, in connection with the
estimate of receipts and expenditure which
the hon. Minister has just laid before the
House for 1971-72. My submission is very
simple, and it is this : for more than two
months President’s Rule hss boen in force
in Orissa, without its being approved by
the Pailisenent of India,

SHRI VIDYA CHARAN SHUKLA:
The budget i» going lo be discossed on
Monday when he can refer to all this.

SHRI SURENDRA MOHANTY : It
mey be ou Moadmy or Tuesdsy, It has pe
significance. Sir, you bave given me kind
perenission 10 hive my say,

MR. SPEARENR : lshtmhto!m'br'!
Wit s (he position ?
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SHRI SURENDRA MOBANTY : M is
the function of this Houss to see that the
conatitutional provisions are strictly followed
by the government. My submission is
this : for more than two months President’s
rule has been in force in Orissa without
getting it ratsfied by Parliament, Even
now there is a majority party in the newly
constituted Orissa Legislature which s
waiting to be called by the Governor. This
budget should have been placed before the
Orissa Assembly for getting 1ts approval.
Why is it being laid here ? There 15 no
reason for s beng laid here. This is
merely giving scope to a kind of political
horsestrading on which certam parties are
going to thnive. [ protest against this,
I take strong exception to this kind of
manner in which the constitutional samctity
is being sacrificed.

MR. SPEAKCR : This 18 not the
proper time to raise snch objections. When
the proper time comes, you will have an
opportumity,

SHRI SURENDRA MOHANTY : My
grievance i that it 18 not coming. More
than two months have elapsed. That is the
constitutional provision.

SHRI VIDYA CHARAN SHUKLA :
The points made by the hon. Members are
s0 patently unrealistic and wrong that they
do not merit any reply from me. Therefore,
I would not reply to the points raised by
Sbri P. K. Dco and Shri Surendra Mohanty,

17.56 hrs.

b

MYSORE BUDGET, 1971-72

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI_¥IDYA
CHARAN SHUKLA) : I beg {0 present a
stafemond: of the cetimeted restipts i
oxpendityre of the State of Mysers for the
your 19N,
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SratemenT ON Tar Buport OF Tus
StaTeE OF MYSORs
For 1971—72
Sir,

I beg to present, the ‘Yote’ on Account’
Budget of the Siate of My sore for 1971—72,
Sir, tho House is aware th t a Proclamat on
under Article 356 of the Constitution nas
becn issued by the Presid :nt of India today
in respect of the State of Mysore. By virtue
of this Proclamation, th powers of the
Legislature of the State are now exercisable
by or under the authority of the Parliament,
Accordingly, the Budget of the State of
Mysore for the year 1971 —72 which was
laid before the State Legislature, bul was
not passed by until the issu: of Proclamation
is now being laid before Parliament. For
the presnt, a Vote on Account for the period
from April to July, 1971 only s being
sought 1 order to carry on the
administration.

2. The Budget for the current Yyear
envisaged a deficit of Rs. 15. 48 crores on
revenue account, The Revised Estimu.cs
show a nominal surplus of Rs. 1. 79 crores.
The revenue receipts in the current year
now stand at Rs, 254.66 crores as against
the Budget Estimate of Rs, 233.47 crores,
This is largely due to improvement in tax
collections, and in other receipts. Expendi-
ture met from revenue is now estimated at
Rs. 25287 crores as against Rs, 248.95
in the Buwdget Estimates. YThe Capital
expenditure is estimated at Rs. 46.61 crores
as ngainst the Budgel Estimates of Rs, 42.43
crores.

3, For the year 1971-72, the total
revenue receipts are estimated at Rs. 273.05
crores a¢ against Re. 254.66 crores as per
Regvised Estimates for the current year.
The increase of Rs. 16,39 crorer is accounted
for mainly tnder Salds Tax, share of Central
Tdnes, other Taxes and Duties and Grants-
inaid from Cenitral Government,  Next
Year's expenditure met from rewenus is
Placed‘at Rs, 27599 crofes 'as against Rs,
25287 crores according té the Revised
Estimates for Me current yoar, The increase
ia experiditure on vevenue nccount is mainly
on actount of Mcreased provision for Socisl
ind  Pevelopmientsd  Servicts and Public
Works, The provision for Capiial sipeadls:

178

ture is Rs, 38,79 crores as against Rs, 46.61
crares in the Revised Estimates for the
current year, The next year's Budget shows
an overall deficit of Rs. 14.46 crores.

4, The Budget for 1971-72 provides
for a Plan Outlay of Rs. 79.67 crores. The
Outiay approved by the Planning Commission
was Rs. 70 crores. The State Goverament
will have to consider measures for mobilizing
resources for financing the higher outlay.
Apart from the State Plan, there will be an
outlay of Rs. 12,50 crores on Centrally
Sronsored Schemes. About Rs. 8 crores
will also be provided by the Centre under
special programmes for Smal] Farmers,
Marginal Farmers and Agricultural Labour,
as well as special schemes to relive rural
unemployment,

[w#ra,
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17.57 hrs.

DEMANDS FOR SUPPLEMENTARY
GRANTS (MYSORE), 1970-71

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : 1 beg to present &
statement showing Supplementary Demands
for Grants in respoct of the State of Mysore
for 1970-71. With your permission, Sir, I
alto lay the cxplanatory statements. Rather
than reading them here, 1 would like to
lay them on the Table of the House, that
is, for Orissa, Mysore and West Bengal.

MR. SPEAKER : Yes.

17.58 hrs

BUSINESS OF THE HOUSE—(Conid.

MR. SPEAKER: Now, before we
adjourn, I would like to say one thing,
Some of the Members or vy keea to go
to their respeclive conStitmoncics as a
number of things are yet to be done about
filing there accouats and all that. 'There
were two suggestions eoither to adjourn to
the third week of April of we finish the
buginess by the 2ad, I discussed it with
the Minister of Par Affairs, I
got the list of business, I think, if we
sit for a litlte overtime, say, by an hour for
two days, we can flnish this business by the
20d., We will try t0 finish the business by
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SHRI CHINTAMANI PANIGRAHI
{Bhubaneswar) : The last date of submitting
accouants is 11th,

MR, SPEAKER : Supposing we adjourn
and come again after two weeks, then we
have the harvesting serson. The harvesting
scason is continuing. We always adjourn
for the harvesting soason. That is the reason
why I am trying to finish earlier. We will
meet again sometime at the end of May and
finish the remaining legislative business. I
hope all of you agree.

HON. MEMBERS : Yes.

SHRI 8. M. BANERJEE (Kanpur):
There was a suggestion—1 do not koow ;
1 speak subject to correction—that we
adjourn sine die on the 2nd and we again
meet on the 15th April,

MR, SPEAKER : No, no. We are all
very keon to finish every thing that is left
over in our constituencies alter the eloctions,
the accounts and all that. The peopie are
running after us with their bills and ali that,
How to settle them ? They come to Dethi.
They do not believe us that we have money
left for paying them. $So, we have to finish
everything. Then, the harvesting scason
comes, After that, we will come back and
finish the remaining businsss, This business
will be finished by the 2nd. Thank you
very much.

So, we adjourn to meet againm on
Monday at 11 A. M.

18.00 brs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, March
29, 1971/Chaitra 8, 1893 (Saka).



